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EUROPEAN AGREEMENT ON MAIN INLAND WATERWAYS
OF INTERNATIONAL IMPORTANCE (AGN)

THE CONTRACTING PARTIES,

CONSCIOUS of the need to facilitate and develop international
transport by inland waterways in Europe,

AWARE of the expected increase in the international transport of
goods as a result of growing international trade,

EMPHASIZING the important role of inland water transport, which in
comparison with other modes of inland transport has economic and
ecological advantages and offers spare infrastructure and vessel
capacity and is therefore capable of lowering social costs and negative
impacts on the environment by inland transport as a whole,

CONVINCED that, in order to make international inland water
transport in Europe more efficient and attractive to customers, it is
essential to establish a legal framework which lays down a coordinated
plan for the development and construction of a network of inland
waterways of international importance, based on agreed infrastructure
and operational parameters,

HAVE AGREED as follows:

Article 1
DESIGNATION OF THE NETWORK

The Contracting Parties adopt the provisions of this Agreement as
a coordinated plan for the development and construction of a network of
inland waterways, hereinafter referred to as the "network of inland
waterways of international importance” or “E waterway network”, which
they intend to undertake within the framework of their relevant
programmes. The E waterway network consists of inland waterways and
ports of international importance as described in annexes I and II to
this Agreement.



Article 2

TECHNICAL AND OPERATIONAL CHARACTERISTICS
OF THE NETWORK

The network of inland waterways of international importance
referred to in article 1 shall conform to the characteristics set out in
annex III to this Agreement or will be brought into conformity with the
provisions of this annex in future improvement work.

Article 3
ANNEXES

The annexes to this Agreement form an integral part of the
Agreement.

Article 4
DESIGNATION OF THE DEPOSITARY

The Secretary-General of the United Nations shall be the

depositary of this Agreement.

Article 5§

SIGNATURE
1. This Agreement shall be open at the Office of the United Nations
in Geneva for signature by States which are members of the United
Nations Economic Commission for Europe or have been admitted to the
Commission in a consultative capacity in conformity with paragraphs 8
and 11 of the Terms of Reference of the Commission, from 1 October 1996

to 30 September 1997.

2. Such signatures shall be subject to ratification, acceptance or
approval.




Article 6
RATIFICATION, ACCEPTANCE OR APPROVAL

1. This Agreement shall be subject to ratification, acceptance or
approval in accordance with paragraph 2 of article 5.

2. Ratification, acceptance or approval shall be effected by the
deposit of an instrument with the Secretary-General of the United
Nations.

Article 7
ACCESSION

1. This Agreement shall be open for accession by any State referred
to in paragraph 1 of article 5 from 1 October 1996 onwards.

2. Accessions shall be effected by the deposif of an instrument with
the Secretary-General of the United Nations. '

Article 8
ENTRY INTO FORCE

1. This Agreement shall enter into force 90 days after the date on
which the Governments of five States have deposited an instrument of
ratification, acceptance, approval or accession, provided that one or
more waterways of the network of inland waterways of international
importance link, in a continuous manner, the territories of at least
three of the States which have deposited such an instrument.

2. If this condition is not fulfilled, the Agreement shall enter into
force 90 days after the date of the deposit of the instrument of
ratification, acceptance, approval or accession, whereby the said
condition will be satisfied.

3. For each State which deposits an instrument of ratification,
acceptance, approval or accession after the commencement of the period
of 90 days specified in paragraphs 1 and 2 of this article, the



Agreement shall enter into force 90 days after the date of the deposit
of the said instrument.

Article 9
N - LIMITS TO THE APPLICATION OF THE AGREEMENT

1. Nothing in this Agreement shall be construed as preventing a
Contracting Party from taking such action, compatible with the
provisions of the Charter of the United Nations and limited to the
exigencies of the situation, as it considers necessary for its external
or internal security.

2. Such measures, which must be temporary, shall be notified
immediately to the depositary and their nature specified.

Article 10
SETTLEMENT OF DISPUTES

1. Any dispute between two or more Contracting Parties which relates
to the interpretation or application of this Agreement and which the
Parties in dispute are unable to settle by negotiation or other means
shall be referred to arbitration if any of the Contracting Parties in
dispute so requests and shall, to that end, be submitted to one or more
arbitrators selected by mutual agreement between the Parties in dispute.
If the Parties in dispute fail to agree on the choice of an arbitrator
or arbitrators within three months after the request for arbitration,
any of those Parties may request the Secretary-General of the United
Nations to appoint a single arbitrator to whom the dispute shall be
submitted for decision. '

2. The award of the arbitrator or arbitrators appointed in accordance
with paragraph 1 of this article shall be binding upon the Contracting
Parties in dispute.



Article 11
RESERVATIONS

Any State may, at the time of signing this Agreement or of
depositing its instrument of ratification, acceptance, approval or
accession, declare that it does not consider itself bound by article 10
of this Agreement.

Article 12
AMENDMENT OF THE AGREEMENT

1. This Agreement may be amended in accordance with the procedure
specified in this article, except as provided for under articles 13
and 14. '

2. At the request of a Contracting Party, any amendment proposed by
it to this Agreement shall be considered by the Principal Working Party
on Inland Water Transport of the United Nations Economic Commission for
Europe.

3. If the proposed amendment is adopted by a two—-thirds majority of
the Contracting Parties present and voting, it shall be communicated by
the Secretary-General of the United Nations to all Contracting Parties
for acceptance.

4. Any proposed amendment communicated in accordance with paragraph 3
of this article shall come into force with respect to all Contracting
Parties 3 months after the expiry of a period of 12 months following the
date of its communication, provided that during such period of 12 months
no objection to the proposed amendment shall have been notified to the
Secretary—General of the United Nations by a State which is a
Contracting Party.

5. If an objection to the proposed amendment has been notified in
accordance with paragraph 4 of this article, the amendment shall be
deemed not to have been accepted and shall have no effect whatsoever.



Article 13
AMENDMENT OF ANNEXES I AND II

1. Annexes I and II to this Agreement may be amended in accordance
with the procedure laid down in this article.

2. At the request of a Contracting Party, any amendment proposed by
it to annexes I and II to this Agreement shall be considered by the
Principal Working Party on Inland Water Transport of the United Nations
Economic Commission for Europe.

3. If the proposed amendment is adopted by the majority of the
Contracting Parties present and voting, it shall be communicated by the
Secretary-General of the United Nations to the Contracting Parties
directly concerned for acceptance. For the purpose of this article, a
Contracting Party shall be considered directly concerned if, in the case
of inclusion of a new inland waterway or port of international
importance or in the case of their respective modification, its
territory is crossed by that inland waterway or if the considered port
is situated on the said territory.

4, Any proposed amendment communicated in accordance with

paragraphs 2 and 3 of this article shall be deemed accepted if, within a.
period of six months following the date of its communication by the
depositary, none of the Contracting Parties directly concerned has
notified the Secretary-General of the United Nations of its objection to
the proposed amendment.

5. Any amendment thus accepted shall be communicated by the
Secretary-General of the United Nations to all Contracting Parties and
shall enter into force three months after the date of its communication
by the depositary.

6. If an objection to the proposed amendment has been notified in
accordance with paragraph 4 of this article, the amendment shall be
deemed not to have been accepted and shall have no effect whatsoever.

7. The depositary shall be kept promptly informed by the secretariat
of the Economic Commission for Europe of the Contracting Parties which
are directly concerned by a proposed amendment.




Article 14
AMENDMENT OF ANNEX III

1. Annex III to this Agreement may be amended in accordance with the
procedure specified in this article.

2. At the request of a Contracting Party, any amendment proposed by
it to annex III to this Agreement shall be considered by the Principal
Working Party on Inland Water Transport of the United Nations Economic
Commission for Europe.

3. If the proposed amendment is adopted by the majority of the
Contracting Parties present and voting, it shall be communicated by the
Secretary-General of the United Nations to all Contracting Parties for
acceptance.

4. Any proposed amendment communicated in accordance with paragraph 3
of this article shall be deemed accepted unless, within a period of six
months following the date of its communication, one fifth or more of the
Contracting Parties have notified the Secretary-General of the United
Nations of their objection to the proposed amendment.

5. Any amendment accepted in accordance with paragraph 4 of this
article shall be communicated by the Secretary-General of the United
Nations to all Contracting Parties and shall enter into force three
months after the date of its communication with regard to all
Contracting Parties except those which have already notified the
Secretary-General of the United Nations of their objection to the
proposed amendment within a period of six months following the date of
its communication according to. paragraph 4 of this article.

6. If one fifth or more of the Contracting Parties have notified an
objection to the proposed amendment in accordance with paragraph 4 of
this article, the amendment shall be deemed not to have been accepted
and shall have no effect whatsoever.



Article 15
DENUNCIATION

1. Any Contracting Party may denounce this Agreementi by written
notification addressed to the Secretary-General of. tha United Nations.

2. The denunciation shall take effect one year after the date of
receipt by the Secretary-General of the said notification.
Article 16
TERMINATION
If, after the entry into force of this Agreement, the number of
Contracting Parties for any period of 12 consecutive months is reduced
to less than five, the Agreement shall cease to have effect 12 months
after the date on which the fifth State ceased to be a Contracting
Party.
Article 17
NOTIFICATIONS AND COMMUNICATIONS BY THE DEPOSITARY
In addition to such notifications and communications as this
Agreement may specify, the functions of the Secretary-General of the
United Nations as depositary shall be as set out in Part VII of the
Vienna Convention on the Law of Treaties, concluded on 23 May 1969.
Article 18
AUTHENTIC TEXTS
The original of this Agreement, of which the English, French and

Russian texts are equally authentic, shall be deposited with the
Secretary-General of the United Nations.



IN WITNESS WHEREOF, the undersigned, being duly authorized to that
effect, have signed this Agreement.

Done at Geneva on the nineteenth day of January 1996.
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Annex 1

INLAND WATERWAYS OF INTERNATIONAL IMPORTANCE

Numbering of inland waterways of
international importance

1. A1l inland waterways of international importance (E waterways)
shall have two—, four- or six-digit numbers preceded by the letter "E".

2. Main elementary parts of the E waterway network shall have two-
digit numbers and their branches and secondary branches (“branches of
branches”) shall have four- and six-digit numbers, respectively.

3. Trunk inland waterways which follow a mainly north-south direction
providing access to sea ports and connecting one sea basin to another
shall be numbered 10, 20, 30, 40 and 50 in ascending order from west to
east.

4, Trunk inland waterways which follow a mainly west—-east direction
crossing three or more inland waterways mentioned in 3 above shall be
numbered 60, 70, 80 and 90 in ascending order from north to south.

5. Other main inland waterways shall be identified by two-digit
numbers between the numbers of the two trunk inland waterways, as
mentioned in 3 and 4 above, between which they are located.

6. In the case of branches (or branches of branches), the first two
(or four) digits shall indicate the relevant higher element of the
waterway network and the last two shall indicate individual branches
numbered in order from the beginning to the end of the higher element as
described in the table below. Even numbers shall be used for right-
hand-side branches and odd numbers for left-hand-side branches.
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List of inland waterways of international importance

NUMBER OF E.WATERWAY

Trunk Other main
waterways | waterways Branches DESCRIPTION OF THE ROUTE*
1 2 3 4
E O1 Dunkerque-Douai-Valenciennes—
Condé-Pommeroeul-Mons—Charleroi-
Namur-Liege—-Maastricht, Moerdijk
to Rotterdam/Europoort via rivers
Maas, Kil, Noord and Nieuwe Maas
E 01-02 Meuse from Namur to Givet
E 01-04 Liége-Visé Canal
E 01-04-01 {Monsin Canal
E 01-01 Kwaadmeche]en-Desse]-Bocholt—
Nederweert-Wessem—Canal de la
Meuse
E 01-06 Kanaal van St. Andries
E 01-03 Zuid-Willemsvaart from Maas to
’s Hertogenbosch
E 02 Zeebrugge-Brugge-Deinze-Kortrijk-
Lille-Bauvin
E 02-02 Brugge-Oostende Canal
E 02-02-01 |Plassendale~-Nieuwpoort Canal
E 02-04 Leie-Roeselare Canal
E 03 Gorinchem-Moerdi jk-Terneuzen—-Gent
via Nieuwe Merwede, Schelde-Rijn
Connection, Terneuzen-Gent Canal
and Gent Circular Canal
E 04 V1issingen-Antwerpen-Rupeimonde-

Bruxelles-Seneffe via
Westerschelde, Boven-Zeeschelde,
Rupel, Bruxelles-Rupel and
Charleroi-Bruxelles Canals
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NUMBER OF E WATERWAY

Trunk
waterways

Other main
waterways

Branches

DESCRIPTION OF THE ROUTE*

1

2

3

4

E 05

[Compiégne-Escaut]-Valenciennes—
Condé-Tournai-Gent-Dendermonde-
Antwerpen~Hasselt-Genk-Liége via
Oise, Seine-Nord Connection, Haut
Escaut, Bovenschelde, Gent
Circular Canal, Boven-Zeeschelde
and Albertkanaal

05-02

Peronnes—-Pommeroeul via Nimy-
Blaton-Peronnes Canal

E 05-01

Bossuit-Kortrijk Canal

E 05-04

Blaton-Ath-Aalst-Dendermonde via
Blaton-Ath Canal and Dender

05-06

Viersel-Duffel-Mouth of the Rupel
via Netekanaal, Beneden-Nete and
Rupel

E 06

Antwerpen—-Schelde-Rhine Connection

E 07

Gent Circular Canal-Merendree-
Eeklo, via Gent-Oostende Canal-
[Maldegem-Zeebrugge]

Rotterdam/Europoort-Lobith via
Oude Maas, Merwede and Waal, Rhine
[Niffer, Mulhouse, Besangon-

St. Symphorien]-Lyon-Marseille-Fos

10-01

Wesel-Datteln-Kanal, Datteln-Hamm-
Kanal

E 10-03

E 10-05

Rhein~Herne-Kanal
Ruhr

E 10-07

River Neckar downstream of
Plochingen

10-09

River Rhine from Niffer to
Rheinfelden

10-02

[Sadne-Moselle]
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NUMBER OF E WATERWAY

Trunk
waterways

Other main
waterways

Branches

DESCRIPTION OF THE ROUTE*

1

2

3

4

E 10-04

Rhéne-Séte Connection

E 10-06

Rhone and St. Louis Canal:
Barcarain-Fos

E 11

IJmuiden-Tiel via Noordzeekanaal
and Amsterdam—-Rhine Canal

E 11-01

Zaan

Heumen-Ni jmegen—-Arnhem-Zwolle—-
Waddenzee via Maas-Waal Kanaal,
Waal, Nederrijn, IJssel and
IJsselmeer

E 12-02

Zwolle-Meppel via Zwarte Water and
Meppeldiep

E 12-04

Ketelmeer-Zwartsluis via Ramsdiep

North Sea~Emden-Dortmund via Ems
and Dortmund-Ems-Kanal

River Weser from the North Sea via
Bremerhaven and Bremen to Minden

Amsterdam-Lemmer-Groningen-
Delfzij1-Emden-Dorpen-Oldenburg-
Elsfleth via IJsselmeer, Prinses
Margariet Kanaal, Van Starkenborgh
Kanaal, Eemskanaal, Ems, Dortmund-
Ems—-Kanal, Kustenkanal and Hunte

E 15-01

Van Harinxma Canal from Fonejacht
to Harlingen




-14-

NUMBER OF E WATERWAY

Trunk
waterways

Other main
waterways

Branches

DESCRIPTION OF THE ROUTE*

1

2

3

4

E 20

River Elbe from the North Sea via
Hamburg, Magdeburg, Usti-nad-
Labem, Malnik and Pardubice-{Elbe-
Danube Connection]

E 20-02

Elbe-Seitenkanal

E 20-04

River Saale up to Leipzig

E 20-06

River Vitava: Melnik-Praha-Slapy

E 21

River Trave from the Baltic Sea
via Elbe-Libeck-Kanal to Elbe

E 30

Swinoujscie-Szczecin-river Oder
from Szczecin via Wroclaw to
Kozle, [Oder-Danube Connection]

E 30-01

Gliwice Canal

E 31

Szczecin-Westoder-Hohensaaten-—
Friedrichsthaler WasserstraBe

E 40

[River Wisla from Gdansk to

|Warszawa-Brest]-Pinsk-river Dnipro

via Kyiv to Kherson

E 40-02

River Pivdenny Buh up to Mykolaiv

E 4

Klaipeda-Kurshskiy Zaliv-river
Nemunas—-Kaunas

E 50

St. Petersburg, via Volgo-
Baltijskiy Waterway to Vytegra-
Rybinsk-river Volga from Rybinsk
via Nizhnij Novgorod, Kazan and
Volgograd to Astrakhan

E 50-02

Rybinsk-Moskva

E 50-02-02

River Volga from Dubna to Tver

E 50-01

River Kama from its mouth to
Solikamsk
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NUMBER OF E WATERWAY

Trunk
waterways

Other main
waterways

Branches

DESCRIPTION OF THE ROUTE®*

1

2

3

4

E 60

Coastal route from Gibraltar to
the north along the coast of
Portugal, Spain, France, Belgium,
Netherlands and Germany, via the
Kiel Canal, along the coast of
Germany, Poland, Lithuania,
Estonia and Russia to Sankt-
Peterburg-Volgo-Baltijskiy
Waterway, Belomorsko-Baltijskiy
Canal, along the coast of the
White Sea to Arkhangelsk, together
with inland waterways which are
only accessible from that route

E 60-02

River Guadalquivir up to Sevilla

E 60-04

River Douro up to Portuguese/
Spanish State border

60-06 Gironde and Garonne up to Castets-
en-Dorthe
E 60-08 Loire up to Nantes
E 60-01 Coastal route along the western
coast of the United Kingdom to
Liverpool, including the
Manchester-Liverpool Canal
60-03 Coastal route along the eastern
coast of the United Kingdom,
including the river Humber
60-10 From coastal route to Waddenzee up
to Harlingen
E 60-12 From coastal route to Ems-Dollard
60-05 Coastal route along the western

coast of Denmark and Norway
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NUMBER OF E WATERWAY

Trunk
waterways

Other main
waterways

Branches

DESCRIPTION OF THE ROUTE*

1

2

3

4

E 60-07

Coastal route along the western
coast of Sweden, including the
river Gota

E 60-09

Coastal route along the eastern
coast of Sweden, including Lake
Malaren

E 60-14

Stralsund-Peenemiinde-Wolgast-
Szczecin

E 60-11

Coastal route to Finland, then via
the Saimaa Canal to Savonlinna-
Iisalmi

E 60-11-02

From E 60-11 to Joensuu-Nurmes

E 61

River Peene downstream of Anklam

E 70

From Europoort/Rotterdam to Arnhem
via Lek and Benedenrijn-Zutphen-
Enschede-[Twente-Mittelland

Canal ]-Bergeshovede-Minden—
Magdeburg-Ber1in-Hohensaaten—
Kostrzyn-Bydgoszcz-Elblag-Zalew
wislany-Kaliningrad-rivers
Pregolia and Dayma-Kurshskiy
Zaliv-Klaipeda

E 70-01

Hollandsche Ijssel from Krimpen to
Gouda

E 70-03

Zijkanaal up to Almelo

E 70-02

Mittellandkanal branch to
Osnabriick

E 70-04

Mittellandkanal branch to
Hannover-Linden

E 70-06

N

Mittellandkanal branch to
Hildesheim :
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NUMBER OF E WATERWAY

Trunk Other main
waterways waterways Branches DESCRIPTION OF THE ROUTE=*
1 2 3 4
E 70-08 Mittellandkanal branch to
Salzgitter
E 70-05 Havelkanal
E 70-10 Spree
E 70-12 Berlin-Spandauer Schiffahrtskanal
EMN Teltowkanal, Britzer
' Verbindungskanal and Spree-Oder-
Wasserstrasse
E 71-02 Potsdamer Havel .
E 71-04 Teltowkanal-Oststrecke
E 71-06 Dahme-Wasserstrasse, downstream of
Kénigs Wusterhausen
E 80 Le Havre-Conflans via Le Havre-
Tancarville Canal, Seine et Oise-
[Compiégne-Toul]l, via river
Moselle to Koblenz, river Rhine to
Mainz, river Main to Bamberg,
Main~Donau-Kanal, river Danube
from Kelheim to Sulina
E 80-02 River Seine from Tancarville to
estuary
E 80-04 River Seine from Conflans to
Nogent
E 80-06 River Saar up to Saarbricken
E 80-08 River Drava up to Osijek
E 80-10 [Danube-Sava Canal from Vucovar to
Samac]
E 80-01 River Tisza up to Szeged
E 80-01-02 [River Bega up to Timisoara
E 80-12 River Sava up to Sisak
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NUMBER OF E WATERWAY

Trunk
waterways

Other main
waterways

Branches

DESCRIPTION OF THE ROUTE*

1

2

3

4

80-03

River O1t up to Slatina

80-05

Danube-Bucuresti Canal

80-14

Danube-Black Sea Canal

80-14-01

Poarta Alba-Navodari Canal

80-07

River Prut up to Ungheni

80-09

Danube-Kilia arm

mimim mimjim|m

80-16

Danube-St. George arm o

E 81

River Vah from its mouth to Zilina
and [Vah-Oder 1ink]

E 90

Coastal route from Gibraltar to
the south along the coast of
Spain, France, Italy, Greece,
Turkey, Bulgaria, Romania and
Ukraine along the southern coast
of the Crimea to Azov, via the
river Don to Rostov-Kalach-
Volgograd-Astrakhan, together with
inland waterways which are only
accessible from that route

E 90-01

Coastal route in the Adriatic Sea
to Trieste

E 90-02

Coastal route in the Black Sea

E 90-03

River Dnestr from Belgorod
Dnestrovskiy to Bender

E 90-05

Coastal route in the Caspian Sea

E 91

[Milano-Po Canall, river Po from
Cremona to Volta Grimana, Po-
Brondolo Canal and Veneta Lateral
waterway to Monfalcone-Trieste

91-02 ~

Po from Conca di Cremona to Casale
Monferrato
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NUMBER OF E WATERWAY

Trunk Other main
waterways waterways Branches DESCRIPTION OF THE ROUTE*
1 2 3 4

91-04 Ferrara Waterway from Ferrara to
Porto Garibaldi

91-06 Po Grande from Volta Grimana to
its mouth

91-01  |Mantova-Volta Grimana via the
Fissero~-Tartaro-Canalbianco
wWaterway

91-08 Po di Levante from Po-Brondolo

Canal to the Adriatic Sea

91-03 [Padova-Venezia Canal]

* Portions of E waterways which do not exist at present but
which are included in relevant infrastructure development programmes are
indicated in square brackets [...].



Annex II

INLAND NAVIGATION PORTS OF INTERNATIONAL IMPORTANCE

Numbering of inland navigation ports of
international importance

A1l inland navigation ports of international importance (E ports)
shall have numbers consisting of the number of the waterway they belong
to followed by a hyphen followed by two digits corresponding to a port
on a specific waterway, numbered in order from west to east and from
north to south and preceded by the letter "P”. Private ports belonging
to particular enterprises shall be marked with an asterisk (*).

List of inland navigation ports of
international importance

P 01-01 Dunkerque (Dunkerque-Valenciennes Canal, 20.5 km)
P 01-02 Charleroi (Sambre, 38.8 km)

P 01-03 Namur (Meuse, 46.3 km)

P 01-04 Lieége (Meuse, 113.7 km)

P 01-05 Maastricht (Maas, 4.5 km)

P 01-06 Stein (Maas, 21.9 km) '

P 01-07 Born (Maas, 29.7 km)

P 01-08 Maasbracht (Maas, 41.8 km)

P 01-09 Roermond (Maas, 74.3 km)

P 01-10 Oss (Maas, 159.1 km)

P 01-11 Dordrecht (Mervede, 974.4 km)

P 01-12 Zwijndrecht (Oude Maas, 980.6 km)

P 01-13 Vlaardingen (Nieuwe Waterweg, 1010.5 km)

P 01-14 Maassluis (Nieuwe Waterweg, 1018.7 km) _
P 01-01-01 Overpelt (Kanaal Bocholt-Herentals, 14.8 km)
P 01-03-01 ’s~Hertogenbosch (Zuid-Willemsvaart, 4.0 km)
P 02-01 Zeebrugge (North Sea)

P 02-02 Aalter (Kanal Oostende-Brugge-Gent, 22.5 km)
P 02-03 Lille (Dedale, 42.0 km)

P 02-02-01 Oostende (North Sea)

P 02-04-01 Roeselare (Leie-Roeselare Canal, 0.5 km)
P 02-04-02 Izegem (Leie-Roeselare Canal, 6.4 km)

P 03-01 Moerdijk (Hollands Diep)

P 03-02 Terneuzen (Terneuzen-Gent Canal, 32.5 km)



-21-

P 03-03 Zelzate (Terneuzen-Gent Canal, 19.6 km)

P 03-04 Gent (Terneuzen-Gent Canal, 4.6 km)

P 04-01 Vlissingen (Westerschelde)

P 04-02 Beveren (Beneden Zeeschelde, 22.9 km)

P 04-03 . Ruisbroek (Kanaal Charleroi-Bruxelles, 58.8 km)
P 04-04 Grimbergen (Kanaal Bruxelles-Rupel, 12.2 km)
P 04-05 Bruxelles (Kanaal Bruxelles-Rupel, 62.0 km)
P 05-01 Avelgem (Bovenschelde, 35.7 km)

P 05-02 Melle (Boven-Zeeschelde, 9.9 km)

P 05-03 Meerhout (Albertkanaal, 80.7 km)

P 05-04 Ham (Albertkanaal, 73.7 km)

P 05-05 Hasselt (Albertkanaal, 51.5 km)

P 05-06 Genk (Albertkanaal, 42.9 km)

P 05-04-01 Aalst (Dender, 53.7 km)

P 06-01 Antwerpen (Schelde, 102.9 km)

06-02 Bergen op Zoom (Schelde-Rijn Verbinding, 1031.8 km)
10-01 Rotterdam (Nieuwe Maas, 1002.5 km)
10-02 Albasserdam (Noord, 981.1 km)

10-03 Tiel (Waal, 914.6 km)

10-04 Emmerich (Rhine, 852.0 km)

10-05 Wesel (Rhine, 814.0 km)

10-06 Rheinberg-Ossenberg* (Rhine, 806.0 km)
10-07 Orsoy (Rhine, 794.0 km)

10-08 Walsum-Nordhafen* (Rhine, 793.0 km)
10-09 Walsum-Sud* (Rhine, 791.0 km)

10-10 Schwelgern* (Rhine, 790.0 km)

10-11 Homberg, Sachtleben* (Rhine, 774.0 km)
10-12 Duisburg-Ruhrort Hafen (Rhine, 774.0 km)
10-13 Krefeld (Rhine, 762.0 km)

10-14 Disseldorf (Rhine, 743.0 km)

10-15 Neuss (Rhine, 740.0 km)

10-16 Stiirzelberg* (Rhine, 726.0 km)

10-17 Leverkusen* (Rhine, 699.0 km)

10-18 Ké1n (Rhine, 688.0 km)

10-19 Wesseling-Godorf* (Rhine, 672.0 km)
10-20 Bonn (Rhine, 658.0 km)

10-21 Andernach (Rhine, 612.0 km)

10-22 Neuwied (Rhine, 606.0 km)

10-23 Bendorf (Rhine, 599.0 km)

10-24 Koblenz (Rhine, 596.0 km)

10-25 Bingen (Rhine, 527.0 km).

10-26 Wiesbaden (Rhine, 500.0 km)

10~-27 Gernsheim (Rhine, 462.0 km)

T TVUVTVTVUVOVOUVTUVTVTUVTDODOUVDOVDUVODUVUOVDOUVLVTTVTOUVUTTTODOVDO
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10-28
10-29
10-30
10-31
10-32
10-33
10-34
10-35
10-36
10-37
10-38
10-39
10-40
10-41
10-42
10-43

10-44
10-45
10-01-01
10-01-02
10-01-03
10-01-+04
10-01-05
10-01-06
10-01-07
10-03-01
10-03-02
10-03-03
10-03-04
10-03-05
10-05-01
10-07-01
10~07-02
10-07-03
10-09-01
10-09-02
10-04-01
10-06-01
11-01
11-02
11-03
11-04
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Worms (Rhine, 444.0 km)

Mannheim (Rhine, 424.0 km)

Ludwigshafen (Rhine, 420.0 km)

Speyer (Rhine, 400.0 km)

Germersheim (Rhine, 385.0 km)

worth (Rhine, 366.0 km)

Karlsruhe (Rhine, 360.0 km)

Keh1l (Rhine, 297.0 km)

Strasbourg (Rhine, 296.0 km)

Breisach (Rhine, 226.0 km)

Colmar-Neuf Brisach (Rhine, 225.8 km)
Mulhouse-Ottmarsheim (Grand Canal d’Alsace, 21.0 km)
Fort Louis Stattmatten (Grand Canal d’Alsace, 322.0 km)
I1e Napoléon (Rhé&ne-Rhine Canal, 37.6 km)
Mutlhouse (Rhéne-Rhine Canal, 31.0 km)

Aproport (Chalon, Macon, Villefranche-sur-Saéne) (Sadne,
230.0 km, 296.0 km and 335.0 km, respectively)
Lyon (Sabne, 375.0 km)

Marseille-Fos (Marseille-Rhdone Canal, 0.0 km)
Rhein-Lippe-Hafen* (Wesel-Datteln-Kanal, 1.0 km)
Marl Huls-AG* (Wesel-Datteln-Kanal, 38.0 km)
Auguste Victoria* (Wesel-Datteln-Kanal, 39.0 km)
Linen (Datteln-Hamm-Kanal, 11.0 km)

Berkamen* (Datteln-Hamm-Kanal, 22.0 km)

Hamm (Datteln-Hamm-Kanal, 34.0 km)

Schmehausen* (Datteln—-Hamm-Kanal, 47.0 km)

Essen (Rhein-Herne-Kanal, 16.0 km)
Coelln-Neuessen* (Rhein-Herne—Kanal, 17.0 km)
Ruhr-Oel* (Rhein-Herne-Kanal, 22.0 km)
Gelsenkirchen (Rhein-Herne-Kanal, 24.0 km)
wanne-Eickel (Rhein-Herne-Kanal, 32.0 km)
Mulheim (Ruhr, 8.0 km)

Heilbronn (Neckar, 110.0 km)

Stuttgart (Neckar, 186.0 km)

Plochingen (Neckar, 200.0 km)

Huningue (Rhine, 168.4 km)

Rheinhafen beider Basel (Rhine, 159.38-169.95 km)
Séte (Rhéne-Séte Canal, 96.0 km)

Fos (Fos Bay, sea section)

IJmond (Noordzeekanaal, 4.7 km)

Zaanstad (Zaan, 1.4 km)

Amsterdam (Noordzeekanaal, 20.6 km)

Utrecht (Amsterdam-Rijnkanaal, 35.0 km)
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P 11-01-01 Zaandam (Zaan, 2.0 km)

P 12-01 Nijmegen (Waal, 884.6 km)

P 12-02 Arnhem (Nederrijn, 885.8 km)

P 12-03 Zwolle (lJssel, 980.7 km)

P 12-02-01 Meppel (Meppelerdiep, 10.5 km)

P 13-01 Emsland* (Dortmund-Ems-Kanal, 151.0 km)
P 13-02 Minster (Dortmund-Ems-Kanal, 68.0 km)
P 13-03 Dortmund (Dortmund-Ems-Kanal, 1.0 km)
P 14-01 Bremerhaven (Weser, 66.0-68.0 km)

P 14~02 Nordenham (Weser, 54.0-64.0 km)

P 14-03 Brake (Weser, 41.0 km)

P 14-04 Bremen (Weser, 4.0-8.0 km)

P 15-01 Lelystad (IJsselmeer)

P 15-02 Lemmer (Prinses Margarietkanaal, 90.5 km)
P 15-03 Groningen (Starkenborghkanaal, 7.0 km)
P 15-04 Emden (Ems, 41.0 km)

P 15-05 Leer (Ems, 14.0 km)

P 15-06 Oldenburg* (Hunte, 0.0~-5.0 km)

P 15-01-01 Leenwarden (Haringsmakanaal, 23.7 km)
P 20-01 Cuxhaven (Elbe, 724.0 km) 1/

P 20-02 Brunsbiittel (Elbehafen, 693.0 km) 1/

P 20-03 Butzfleet* (Elbe, 668.0 km) 1/

P 20-04 Hamburg (Elbe, 618.0-639.0 km) 1/

P 20-05 Lauenburg (Elbe, 568.0 km) 1/

P 20-06 Tangerminde (Elbe, 388.0 km) 1/

P 20-07 Kieswerk Rogéatz* (Elbe, 354.0 km) 1/

P 20-08 Magdeburger Hafen (Elbe, 330.0 and 333.0 km) 1/
P 20-03 Schdnebeck (Elbe, 315.0 km) 1/

P 20-10 Aken (Elbe, 277.0 km) 1/

P 20-11 Torgau (Elbe, 154.0 km) 1/

P 20-12 Kieswerk Mihlberg* (Elbe, 125.0 km) 1/
P 20-13 Riesa (Elbe, 1039.0 km) 1/

P 20-14 Dresden (Elbe, 57 and 61 km) 1/

P 20-15 D&&in (Elbe, 98.2 and 94.2 km) 1/

P 20-16 Usti nad Labem (Elbe, 75.3 and 72.5 km) 1/
P 20-17 M&Inik (Elbe, 3.0 km) 1/

P 20-04-01 Halle-Trotha (Saale, 86.0 km)
P 20-06-01 Praha (Vlitava, 46.5 and 55.5 km)

1/ Distances to ports on the river Elbe are measured: in
Germany - from the Czech/German State border; in the Czech Republic -
from the junction of rivers Elbe and Vitava at Melnik.
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P 30-01

P 30-02

P 30-03

P 30-04

P 30-05

P 30-01-01
P 40-01
40-02
40-03
40-04
40-05
40-06
40-07
40-08
40-09
40-10
40-11
40-12
40-02-01
41-01
41-02
41-03
41-04
50~01
50-02
50-03
50-04
50-05
50-06
50-07
50-08

P 50-09

P 50-10

P 50-11

P 50-12

P 50-02-01
P 50-02-02
P 50-02-03
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Lubeck (Trave, 2.0-8.0 km)

Swinoujscie (Baltic Sea-mouth of the Oder)

Szczecin (Oder, 741.0 km)

Kostrzyn (Oder, 617.0 km)

Wroclaw (Oder, 255.0 km)

Kozle (Oder, 96.0 km)

Gliwice (Gliwicki Canal, 41.0 km) .

Gdansk (Baltic Sea-mouth of the Wisla)

Bydgoszcz (Wisla, 772.3 km and Brda, 2.0 km)
Warszawa (Wisla, 520.0 km and Zeran Canal, 2.0 km)
Chernihiv (Dnipro, 1070.0 km)

Kyiv (Dnipro, 856.0 km)

Cherkassy (Dnipro, 653.0 km)

Kremenchuk (Dnipro, 541.0 km)

Dniprodzerzhynsk (Dnipro, 429.0 km)

Dnipropetrovsk (Dnipro, 393.0 km)

Zaporizhya (Dnipro, 308.0 km)

Nova. Kakhovka (Dnipro, 96.0 km)

Kherson (Dnipro, 28.0 km)

Mykolaiv (Pivdenny Buh, 95.0 km)

Klaipeda river port (Kurshskiy Zaliv)

Neringa (Kurshskiy Zaliv)

Jurbarkas (Nemunas, 126.0 km)

Kaunas (Nemunas, 219.0 Km)

Sankt-Peterburg sea port (Neva, 1397.0 km) 2/
Sankt-Peterburg river port (Neva, 1385.0 km) 2/
Podporozhie (Volgo-Baltijskiy Waterway, 1045.0 km) 2/
Cherepovets (Volgo-Baltijskiy Waterway, 540.0 km) 2/
Yaroslavl (Volga, 520.0 km) 2/

Nizhniy Novgorod (Volga, 907.0 km) 2/

Kazan (Volga, 1313.0 km) 2/

Ulianovsk (Volga, 1541.0 km) 2/

Samara (Volga, 1746.0 km) 2/

Saratov (Volga, 2175.0 km) 2/

Volgograd (Volga, 2560.0 km) 2/

Astrakhan (Volga, 3051.0 km) 2/

Moskva Northern Port (Kanal imeni Moskvy, 42.0 km) 2/
Moskva Western Port (Kanal imeni Moskvy, 32.0 km) 2/
Moskva Southern Port (Kanal imeni Moskvy, 0.0 km) 2/

P 50-02-02-01 Tver (Volga, 279.0 km) 2/

2/ Distance from Moskva Southern Port.
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50-01-01
60-01
60-02
60-03
60-04
60-05
60~06
60-07
60-08
60-09
60-10
60-11
60-12
60-13
60-14
60~15
60-02-01
60-04-01
60-04-02
60-04-03
60~06-01
60-08-01
60~10-01
60-12-01
60-11-01
60-11-02
60~-11-03
60-11-04
60-11-05
60-11-06

60-11-07
60~-11-08

60-11-09
60-11-02-01
60-11~-02-02
61-01

70-01

70-02

70-03

70-04
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Perm (Kama, 2269.0 km) 2/

Scheveningen (North Sea)

Den Helder (North Sea)

Brunsblittel (Kiel Canal, 2.0-5.0 km)

Rendsburg (Kiel Canal, 62.0 km)

Kiel (Kiel Canal, 96.0 km)

Flensburg

Wismar

Rostock

Stralsund

Greifswald

Sventoji (Baltic Sea)

Vyborg (Vyborg Bay)

Petrozavodsk (Lake Onega, 1009.0 km) 2/
Arkhangelsk sea port (Mouth of Severnaja Dvina)
Arkhangelsk river port (Mouth of Severnaja Dvina)
Sevilla (Guadalquivir, 80.0 km)

Douro (Douro, 5.0 km)

Sardoura (Douro, 49.0 km)

Régua-Lamego (Douro, 101.0 km)

Bordeaux (Gironde and Garonne, 359.0 km)

Nantes (Loire, 645.0 km)

Harlingen (Waddenzee)

Delfzijl (Waddenzee)

Mustola (39.0 km from the mouth of Saimaa Canal)
Kaukas* (52.0 km from the mouth of Saimaa Canal)
Rapasaari* (52.0 km from the mouth of Saimaa Canal)
Joutseno* (67.0 km from the mouth of Saimaa Canal)
Vuoksi* (85.0 km from the mouth of Saimaa Canal)
Varkaus (Port of Taipale, 270.0 km from the mouth of
Saimaa Canatl)

Varkaus (Port of Kosulanniemi*, 270.0 km from the mouth
of Saimaa Canal)

Varkaus (Port of Akonniemi, 270.0 km from the mouth of
Saimaa Canal)

Kuopio (352.0 km from the mouth of Saimaa Canal)
Puhos* (311.0 km from the mouth of Saimaa Canal)
Joensuu (346.0 km from the mouth of Saimaa Canal)
Anklam (Peene, 95.0 km)

Wageningen (Neder-Rijn, 903.2 km)

Enschede (Twentekanaal, 49.8 km)

Ibbenbiiren (Mittellandkanal, 5.0 km)

Minden (Mittellandkanal, 100.0-104.0 km)
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P 70-05 Hannover (Mittellandkanal, 155.0-159.0 km)

P 70-06 Mehrum* (Mittellandkanal, 194.0 km)

P 70-07 Braunschweig (Mittellandkanal, 220.0 km)

P 70-08 Braunschweig/Thune* (Mittellandkanal, 223.0 km)

P 70-09 Haldensleben (Mittellandkanal, 301.0 km)

P 70-10 Niegripp* (Elbe-Havel-Kanal, 330.0 km)

P 70-11 Brandenburg* (Untere Havel-Wasserstrasse, 60.0 km)

P 70-12 Brandenburg (Untere Havel-Wasserstrasse, 57.0 km)

P 70-13 Deponie Deetz* (Untere Havel-Wasserstrasse, 40.0 km)

P 70-14 Spandau South Harbour (Untere Havel-Wasserstrasse,
2.0 km)

P 70-15 Elblag (Zalew Wislany)

P 70-16 Kaliningrad sea port (Pregolia, 8.0 km)

P 70-17 Kaliningrad river port (Pregolia, 9.0 km)

P 70-01-01 Gouda (Hollandsche IJssel, 1.4 km)

P 70-03-01 Hengelo (Twentekanaal, 45.1 km)

P 70-03-02 Almelo (Zijkanaal, 17.6 km)

P 70-02-01 Osnabruck (Stichkanal, 13.0 km)

P 70-04-01 Hannover-Linden (Stichkanal, 11.0 km)

P 70-06-01 Hildesheim (Stichkanal, 15.0 km)

P 70-08-01 Salzgitter (Stichkanal, 15.0 km)

P 70-10-01 Cargo Handling Complex* (branch of the Spree at 0.0 km)

P 70-10-02 Nonnendamm (Spree, 2.0 km)

P 70-10-03 Reuter Power Station* (Spree, 3.0 km)

P 70-10-04 Charlottenburg Power Station* (Spree, 8.0 km)

P 70-10-05 Westhafen Berlin (Westhafenkanal, 3.0 km)

P 70-10-06 Osthafen Berlin (Spree, 21.0 km)

P 70-10-07 Klingenberg Heating Station (Spree, 25.0 km) :

P 70-12-01 = Moabit Power Station* (Berlin-Spandauer Schiffahrtskanal,
9.0 km)

P 71-01. Teltowkanal Cargo-Handling Point* (Teltowkanal,
31.0-34.0 km) '

P 71-02 Oberschoneweide Cargo-Handling Point (Spree-Oder-
Wasserstrasse, 28.0-29.0 km) ’

P 71-03 Eisenhiittenstadt EKO* (Spree-Oder-Wasserstrasse,
122.0 km)

P 71-04 Eisenhlttenstadt (Spree-Oder-Wasserstrasse, 124.0 km)

P 71-02-01 Potsdam (Potsdamer Havel, 3.0 km)

P 71-06-01 Niederlehme* (Dahme-Wasserstrasse, 8.0 km)

P 71-06-02 Kénigs Wusterhausen (Dahme-Wasserstrasse, 8.0 km)

P 80-01 Le Havre (Le Havre-Tancarville Canal, 20.0 km)

P 80-02 Rouen (Seine, 242.0 km)

P 80-03 Conflans (Seine, 239.0 km)
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Frouard (Moselle, 346.5 km)
Metz (Moselle, 297.0-294.0 km)

Mondelange-Richemont (Moselle, 279.5-277.9 km)
Thionville-Illange (Moselle, 271.9-270.1 km)

Mertert (Moselle, 208.0 km)

Trier (Moselle, 184.0 km)

Bingen (Rhine, 527.0 km)

Wiesbaden (Rhine, 500.0 km)

Mainz (Rhine, 500.0 km)

Fl16rsheim* (Main, 9.0 km)

Raunheim* (Main, 14.0 km)
Hattersheim* (Main, 17.0 km)
Kelsterbach* (Main, 19.0 km)
Frankfurt* (Main, 22.0-29.0 km)
Frankfurt (Main, 31.0-37.0 km)
Offenbach (Main, 40.0 km)

Hanau (Main, 56.0-60.0 km)
Grosskrotzenburg* (Main, 62.0 km)
Stockstadt (Main, 82.0 km)
Aschaffenburg (Main, 83.0 km)
Triefenstein* (Main, 173.0 km)
Karlstadt* (Main, 227.0 km)
wurzburg (Main, 246.0-251.0 km)
Schweinfurt (Main, 330.0 km)
Bamberg (Main-Donau-Kanal, 3.0 km)
Erlangen (Main-Donau-Kanal, 46.0 km)
Nurnberg (Main-Donau-Kanal, 72.0 km)
Regensburg (Danube, 2370.0-2378.0 km)
Deggendorf* (Danube, 2281.0-2284.0 km)
Linz . (Danube, 2128.2-2130.6 km)
Linz-Véest* (Danube, 2127.2 km)
Enns—-Ennsdorf (Danube, 2111.8 km)
Krems (Danube, 2001.5 km)

Wien (Danube, 1916.8-1920.2 km)
Bratislava (Danube, 1867.0 km)
Gyor-Goényu (Danube, 1807.0 km)
Komarno (Danube, 1767.1 km)

Sturovo (Danube, 1722.0 km)

Budapest (Danube, 1640.0 km)
Szazhalombatta (Danube, 1618.7 km)
Dunaujvaros (Danube, 1579.0 km)
Dunafdldvar (Danube, 1563.0 km)
Baja (Danube, 1480.0 km)
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80-47
80-48
80-49
80-50
80-51
80-52
80-53
80-54
80-55
80-56
80-57
80-58
80-59
80~-60
80-61
80-62
80-63
80-64
80-04-01

80~-06-01
80-08-01
80-01-01
80-14-01
80-14-02
80-14-03
80-09-01
80-09-02
80-09-03
90-01

90-02
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Vukovar (Danube, 1333.1 km)

Beograd (Danube, 1170.0 km)

Smederevo (Danube, 1116.3 km)

Orsova (Danube, 954.0 km)

Turnu Severin (Danube, 931.0 km)
Prahovo (Danube, 861.0 km)

Lom (Danube, 743.0 km)

Turnu Magurele (Danube, 597.0 km)
Svistov (Danube, 554.0 km)

Rousse (Danube, 495.0 km)

Giurgiu (Danube, 493.0 km)

Oltenitza (Danube, 430.0 km)

Calarasi (Danube, 370.5 km)

Braila (Danube, 172.0-168.5 km)

Galati (Danube, 157.0-145.4 km)
Giurgiulesti (Danube, 133.0 km) 3/

Reni (Danube, 128.0 km)

Tulcea (Danube, 73.5-70.0 km)

Port Autonome de Paris:

Gennevilliers (Seine, 194.7 km);
Bonneuil-Vigneux (Seine, 169.7 km);
Evry (Seine, 137.8 km);

Melun (Seine, 110.0 km);
Limay—-Porcheville (Seine, 109.0 km);
Montereau (Seine, 67.4 km);

Nanterre (Seine, 39.4 km);
Bruyéres—-sur-Oise (Oise, 96.9 km);

St. Ouen-1’Auméne (Oise, 119.2 km);
Lagny (Marne, 149.8 km).

Dillingen (Saar, 59.0 km)

Osijek (Drava, 14.0 km)

Szeged (Tisza, 170.0 km)

Cernavoda (Danube-Black Sea Canal, 0.0 km)
Medgidia (Danube-Black Sea Canal, 27.5 km)
Constanta (Danube-Black Sea Canal, 64.0 km)
Ismail (Danube-Kilia arm, 93.0 km)
Kilia (Danube-Kilia arm, 47.0 km)
Oust-Dunaisk (Danube-Kilia arm, 1.0 km)
Taganrog (Taganrog Bay)

Eysk (Taganrog Bay)

3/

Planned.
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Azov (Don, 3168.0 km) 2/

Rostov (Don, 3134.0 km) 2/

Oust-Donetsk (Don, 2997.0 km) 2/

Belgorod Dnestrovskiy (mouth of the Dnestr River)
Bender (Nistru, 228.0 km)

Milano Terminale (Milano-Po Canal, 0.0 km) 4/

Lodi (Milano—-Po Canal, 20.0 km from Milano Terminale) 4/
Pizzighettone (Milano-Po Canal, 40.0 km from Milano ‘
Terminale)

Cremona (Po, 55.0 km from Milano Terminale)

Emilia Centrale (Po, 145.0 km from Milano Terminale) 4/
Ferrara (Po, 200.0 km from Milano Terminale)

Adria (Veneta Lateral Waterway, 265.0 km from Milano
Terminale)

Chioggia (Veneta Lateral Waterway, 285.0 km from Milano
Terminale)

Marghera (Veneta Lateral Waterway, 300.0 km from Milano
Terminale) :

Nogaro (Veneta Lateral Waterway, 355.0 km from Milano
Terminale) :

Monfalcone (Veneta Lateral Waterway, 410.0 km from Milano
Terminale)

Trieste (Adriatic Sea)

Piacenza (Po, 35.0 km from Conca di Cremona)

Pavia (Ticino, 98.0 km from Conca di Cremona)

Casale Monferrato (Po, 183.0 km from Conca di Cremona)
Garibaldi (Ferrara Waterway, 80.0 km from Ferrara)
Porto Tolle (Po Grande, 260.0 km from Milano Terminale)
Mantova (Fissero-Tartaro-Canalbianco Waterway, 0.0 km)
Ostiglia (Fissero-Tartaro-Canalbianco Waterway,

30.0 km) 4/

Legnago (Fissero-Tartaro~Canalbianco Waterway,

65.0 km) 4/

Rovigo (Fissero-Tartaro~Canalbianco Waterway,

140.0 km) 4/

Conca di Volta Grimana (Fissero-Tartaro—-Canalbianco
Waterway, 170.0 km)

4/ Under construction or planned.
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Annex III

TECHNICAL AND OPERATIONAL CHARACTERISTICS OF
INLAND WATERWAYS OF INTERNATIONAL IMPORTANCE

(a) Technical characteristics of E waterways

The main technical characteristics of E waterways shall generally
be in conformity with the classification of European inland waterways
set out in table 1.

For the evaluation of different E waterways, the characteristics
of classes IV-VII are to be used, taking account of the following
principles:

(i)

(ii)

(iii)

(iv)

(v)

The class of a waterway shall be determined by the horizontal
dimensions of motor vessels, barges and pushed convoys, and
primarily by the main standardized dimension, namely their
beam or width;

Only waterways meeting at least the basic requirements of
class IV (minimum dimensions of vessels 85 m x 9.5 m) can be
considered as E waterways. Restrictions of draught (less than
2.50 m) and of minimum height under bridges (less than 5.25 m)
can be accepted only for existing waterways and as an
exception;

When modernizing waterways of class IV (as well as smaller
regional waterways), it is recommended that the parameters of
at least class Va should be met;

New E waterways should, however, meet the requirements of
class Vb as a minimum. In this regard, a minimum draught of
2.80 m should be ensured;

When modernizing existing waterways and/or building new ones,
vessels and convoys of greater dimensions should always be
taken into account;
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(vi) In order to ensure more efficient container transport, the
highest possible bridge clearance value should be ensured in
accordance with footnote 4 of table 1; 5/

(vii) Inland waterways expected to carry a significant volume of
container and ro-ro traffic should meet, as a minimum, the
requirements of class Vb. An increase of 7% to 10% in the
beam value of 11.4 m of specific vessels navigating on inland
waterways of class Va and higher classes may also be envisaged
in order to allow for future developments in container
dimensions and easy transport of trailers;

(viii) On waterways with fluctuating water levels, the value of the
recommended draught should correspond to the draught reached
or exceeded for 240 days on average per year (or for 60% of
the navigation period). The value of the recommended height
under bridges (5.25, 7.00 or 9.10 .m) should be ensured over
the highest navigation level, where possible and economically
reasonable;

(ix) A uniform class, draught and height under bridges should be
ensured either for the whole waterway or at least for
substantial sections thereof;

(x) Where possible, the parameters of adjacent inland waterways
should be the same or similar;

(xi) The highest draught (4.50 m) and minimum bridge clearance
(9.10 m) values should be ensured on all parts of the network
that are directly connected with coastal routes;

(xii) A minimum bridge clearance of 7.00 m should be ensured on
waterways that connect important sea ports with the hinterland
and are suitable for efficient container and river-sea
traffic;

(xiii) Coastal routes listed in annex I above are intended to ensure
the integrity of the E waterways’ network throughout Europe

5/ If, however, the proportion of empty containers exceeds 50%,
observance of a value for the minimum height under bridges which is
higher than that indicated in footnote 4 should be considered.
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and are meant to be used, within the meaning of this
Agreement, by river—sea vessels whose dimensions should, where
possible and economically viable, meet the requirements for
self-propelied units suitable for navigating on inland
waterways of classes Va and VIb.

The following minimum requirements are considered necessary in
order to make a waterway suitable for container transport:

inland navigation vessels with a width of 11.4 m and a length of
approximately 110 m must be able to operate with three or more
layers of containers; otherwise a permissible length of pushed
convoys of 185 m should be ensured, in which case they could
operate with two layers of containers.
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Footnotes to table 1

1/ The first figure takes into account the existing situations,
whereas the second one represents both future developments and, in some
cases, existing situations.

2/ Allows for a safety clearance of about 0.30 m between the
uppermost point of the vessel’s structure or its load and a bridge.

3/ Allows for expected future developments in ro-ro, container
and river-sea navigation.

4/ Checked for container transport:

5.25 m for vessels transporting 2 layers of containers;
7.00 m for vessels transporting 3 layers of containers;
9.10 m for vessels transporting 4 layers of containers.

50% of the containers may be empty or ballast should be used.

5/ Some existing waterways can be considered as class IV by
virtue of the maximum permissible length for vessels and convoys, even
though the maximum beam is 11.4 m and the maximum draught 4.00 m.

6/ The draught value for a particular inland waterway to be
determined according to the local conditions.

7/ Convoys consisting of a larger number of barges can also be
used on some sections of waterways of class VII. In this case, the
horizontal dimensions may exceed the values shown in the table.
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(b) Operational criteria for E waterways

E waterways should meet the following essential operational
criteria in order to be able to ensure reliable international traffic:

(i)

(i)

(1i4)

(iv)

(v)

Through traffic should be ensured throughout the navigation
period, with the exception of the breaks mentioned below;

The navigation period may be shorter than 365 days only in
regions with severe climatic conditions, where the maintaining
of channels free of ice in the winter season is not possible .
and a winter break is therefore necessary. In these cases,
dates should be fixed for the opening and closure of
navigation. The duration of breaks in the navigation period
caused by natural phenomena such as ice, floods, etc. should
be kept to a minimum by appropriate technical and
organizational measures;

The duration of breaks in the navigation period for regular

- maintenance of locks and other hydraulic works should be kept

to a minimum. Users of a waterway where maintenance work is
planned should be kept informed of the dates and duration of

- the envisaged break in navigation. In cases of unforeseen

failure of locks or other hydraulic facilities, or other
force majeure, the duration of breaks should be kept as
limited as possible using all appropriate measures to remedy
the situation;

Mo breaks shall be admissible during low water periods. A
reasonable limitation of admissible draught may nevertheless
be allowed on waterways with fluctuating water levels.
However, a minimum draught of 1.20 m should be ensured at all
times, with the recommended or characteristic draught being
ensured or exceeded for 240 days per year. In regions
referred to in subparagraph (ii) above, the minimum draught of
1.20 m should be ensured for 60% of the navigation period on
average;

Operating hours of locks, movable bridges and other
infrastructure works shall be such that round-the-clock
(24-hour) navigation can be ensured on working days, if
economically feasible. 1In specific cases, exceptions may be
allowed due to organizational and/or technical reasons.
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Reasonable hours of navigation should also be ensured during
public holidays and at weekends.

(c) Technical and operational characteristics of E ports

The network of E waterways shall be complemented by a system of
inland navigation ports of international importance. Each E port should
meet the following technical and operational criteria:

(i)

(ii)

(iii)

(iv)

(v)

(vi)

(vii)

(viii)

It should be situated on an E waterway;

It should be capable of accommodating vessels or pushed
convoys used on the relevant E waterway in conformity with its
class;

It should be connected with main roads and railway lines
(preferably belonging to the network of international roads
and railway lines established by the European Agreement on
Main International Traffic Arteries (AGR), the European
Agreement on Main International Railway Lines (AGC) and the
European Agreement on Important International Combined
Transport Lines and Related Installations (AGTC));

Its aggregate cargo handling capacity should be at least
0.5 million tonnes a year;.

It should offer suitable conditions for the development of a
port industrial zone;

It should provide for the handling of standardized containers
(with the exception of ports specialized in bulk cargo
handling);

All the facilities necessary for usual operations in
international traffic should be available;

With a view to ensuring the protection of the environment,
reception facilities for the disposal of waste generated on
board ships should be available in ports of international
importance.
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ACCORD EUROPEEN SUR LES GRANDES VOIES NAVIGABLES
D’ IMPORTANCE INTERNATIONALE (AGN)

LES PARTIES CONTRACTANTES.

CONSCIENTES de la nécessité de faciliter et de développer le
transport international par voie navigable en Europe,

SACHANT que le transport international des marchandises devrait se
développer en raison de l’accroissement des échanges internationaux,

SOULIGNANT 1’importance du rdle du transport par voie navigable
qui, comparé a d’autres modes de transport intérieur, présente des
avantages économiques et écologiques et dispose d’une capacité
excédentaire d’infrastructure et de bateaux et est donc en mesure de
réduire les colits sociaux et 1’'impact négatif sur l’environnement des
transports intérieurs dans leur ensemble,

CONVAINCUES qu’il est indispensable, pour rendre le transport
international par voie navigable en Europe plus efficace et plus
attrayant pour la clientéle, de mettre en place un cadre juridique
établissant un plan coordonné de développement et de construction d’un.
réseau de voies navigables d'importance internationale, sur la base de
paramétres convenus d’infrastructure et d’exploitation,

SONT CONVENUES de ce qui suit :



Article 1
DESIGNATION DU RESEAU

Les Parties contractantes adoptent les dispositions du présent
Accord sous la forme d’un plan coordonné de développement et de
construction d’un réseau de voies navigables, ci-aprés dénommé "réseau
de voies navigables d’importance internationale" ou "réseau de voies
navigables E", qu’elles entendent mettre en place dans le cadre de leurs
programmes appropriés. Le réseau de voies navigables E est constitué des
voies navigables et ports d’importance internationale qui sont
mentionnés dans les annexes I et II du présent Accord.

Article 2
CARACTERISTIQUES TECHNIQUES ET D’EXPLOITATION DU RESEAU
Le réseau de voies navigables d’importance internationale
mentionné dans l’article premier sera conforme aux caractéristiques

énoncées a 1’annexe III du présent Accord ou sera aligné sur les
dispositions de ladite annexe lors de travaux d’amélioration futurs.

Article 3
ANNEXES

Les annexes du présent Accord font partie intégrante de 1’Accord.



Article 4

DESIGNATION DU DEPOSITAIRE

Le Secrétaire général de 1’Organisation des Nations Unies est
le dépositaire de 1’Accord.

Article 5
SIGNATURE

1. Le présent Accord sera ouvert, & 1’0Office des Nations Unies

a Genéve, & la signature des Etats qui sont soit membres de la
Commission économique des Nations Unies pour 1’Europe, soit ayant le
statut consultatif auprés de la Commission conformément. aux
paragraphes 8 et 11 du mandat de la Commission, du ler octobre 1996
au 30 septembre 1997. :

2. Ces signatures seront soumises & ratification, acceptation ou
approbation. :

Article 6
RATIFICATION, ACCEPTATION OU APPROBATION

1. Le présent Accord est soumis & ratification, acceptation ou
approbation conformément au paragraphe 2 de l’article §.

2. La ratification, l’acceptation ou 1’approbation s’effectueront par
le dépdt d’un instrument auprés du Secrétaire général de 1’Organisation
des Nations Unies.



Article 7
ADHESION

1. Le présent Accord sera ouvert a4 1’adhésion de tout Etat visé au
paragraphe 1 de l’article 5 & partir du ler octobre 1996.

2.. L’adhésion s’effectuera par le dépdét d’un instrument auprés du
Secrétaire général de 1’Organisation des Nations Unies.

Article 8

¢ ENTREE EN VIGUEUR

b

1. Le présent Accord entrera en vigueur 90 jours aprés la date a
laquelle les gouvernements de cing Etats auront déposé un instrument de
ratification, d’acceptation, d’approbation ou d'adhésion, & la condition
qu’une ou plusieurs voies navigables du réseau de voies navigables

d’ importance internationale relient de fagon ininterrompue les
territoires d’au moins trois desdits Etats.

2. Si cette condition n’est pas remplie, 1’Accord entrera en vigueur
90 jours aprés la date du dépdt de 1’instrument de ratification,
d’acceptation, d’approbation ou d’adhésion qui aura permis de satisfaire
a ladite condition.

3. Pour chaque Etat qui déposera un instrument de ratification,
d’acceptation, d’approbation ou d’adhésion aprés la date & partir de
laquelle court le délai de 90 jours spécifié aux paragraphes 1! et 2 du
présent article, 1’Accord entrera en vigueur 90 jours aprés la date
dudit dépot. :



Article 9
LIMITES A L’APPLICATION DE L’ACCORD

1. Aucune disposition du présent Accord ne sera interprétée comme
interdisant & une Partie contractante de prendre les mesures,
compatibles avec les dispositions de la Charte des Nations Unies et
limitées aux exigences de la situation, qu’elle estime nécessaires pour
sa sécurité extérieure ou intérieure.

2. Ces mesures, qui doivent étre temporaires, sont immédiatement
notifiées au dépositaire; leur nature doit étre précisée.

Article 10
REGLEMENT DES DIFFERENDS

1. Tout différend entre deux ou plusieurs Parties contractantes
touchant 1’interprétation ou l’application du présent Accord, que

les Parties en litige n’auraient pas pu régler par voie de négociation
ou d’autre maniére, est soumis & arbitrage si 1’une quelconque

des Parties contractantes en litige le demande, et est, en conséquence,
. soumis & un ou plusieurs arbitres choisis d’un commun accord par

les Parties en litige. Si, dans les trois mois & dater de la demande
d’arbitrage, les Parties en litige n’arrivent pas & s’entendre sur le
choix d’un arbitre ou des arbitres, 1’une quelconque de ces Parties peut
demander au Secrétaire général de 1’Organisation des Nations Unies

de désigner un arbitre unique auquel le différend est soumis pour
décision.

2. La sentence de 1l’arbitre ou des arbitres désignés conformément au
paragraphe 1 ci-dessus a force obligatoire pour les Parties
contractantes en litige.



Article 11
RESERVES

Tout Etat peut, au moment ol il signe le présent Accord ou dépose
son instrument de ratification, d’acceptation, d’approbation ou
d’adhésion, notifier au dépositaire qu’il ne se cons1dére pas lié par
1’article 10 du présent Accord.

Article 12
PROCEDURE D’AMENDEMENT DU PRESENT ACCORD

1. Le présent Accord peut étre amendé suivant la procédure définie
dans le présent article, sous réserve des dispositions des articles 13
et 14.

2. A la demande d’une Partie contractante, tout amendement du présent’
Accord proposé par cette Partie est examiné par le Groupe de travail
principal des transports par voie navigable de la Commission économ1que
des Nations Unies pour 1’Europe.

3. S’il est adopté & la majorité des deux tiers des Parties
contractantes présentes et votantes, 1’amendement est communiqué pour
acceptation & toutes les Parties contractantes par le Secrétaire général
de 1’Organisation des Nations Unies.

4. Toute proposition d’amendement qui a été communiquée conformément
aux dispositions du paragraphe 3 du présent article entre en vigueur
pour toutes les Parties contractantes trois mois aprés l’expiration
d’une période de douze mois suivant la date de sa communication, a
condition qu’au cours de cette période de douze mois aucune objection &
cette proposition d’amendement n’ait été notifiée au Secrétaire général
de 1’Organisation des Nations Unies par un Etat qu1 est Partie
contractante.

5. Si une objection & la proposition d’amendement a été notifiée
conformément aux dispositions du paragraphe 4 du présent article, -
1’amendement est réputé rejeté et dénué d’effet.



Article 13
PROCEDURE D°’AMENDEMENT DES ANNEXES I ET II

1. Les annexes I et II du présent Accord peuvent étre amendées
suivant la procédure définie dans le présent article.

2. A la demande d’une Partie contractante, tout amendement des
annexes I et Il proposé par cette Partie est examiné par le Groupe de
travail principal des transports par voie navigable de la Commission
économique des Nations Unies pour |’Europe.

3. Si elle est adoptée 4 la majorité des Parties contractantes
présentes et votantes, la proposition d’amendement est communiquée pour
acceptation aux Parties contractantes directement intéressées par

le Secrétaire général de 1’Organisation des Nations Unies. Aux fins du
présent article, une Partie contractante est considérée comme
directement intéressée si, dans le cas de 1’inclusion d’une nouvelle
voie navigable ou d’un port d’importance internationale ou dans le cas
de la modification de ces installations, son territoire est traversé par
cette voie navigable ou si le port envisagé est situé sur ledit
territoire.

4. Toute proposition d’amendement communiquée conformément aux
dispositions des paragraphes 2 et 3 du présent article est réputée
acceptée si, dans les six mois suivant la date de sa communication par
le dépositaire, aucune des Parties contractantes directement intéressées
n’a notifié son objection 4 cette proposition d’amendement au Secrétaire
général de 1’Organisation des Nations Unies.

§. Tout amendement ainsi accepté est communiqué par le Secrétaire
général de 1’Organisation des Nations Unies & toutes les Parties
contractantes et entre en vigueur trois mois aprés la date de sa-
communication par le dépositaire.

6. Si une objection a»l'amendement proposé a été notifiée
conformément au paragraphe 4 du présent article, l’amendement est réputé
rejeté et dénué d’effet.

7. Le dépositaire est tenu informé sans délai par le secrétariat de
la Commission économique pour 1’Europe quant aux Parties contractantes
qui sont directement concernées par une proposition d’amendement.



Article 14
PROCEDURE D’AMENDEMENT DE L’ANNEXE I1I

1. L’annexe III du présent Accord peut étre amendée conformément
a la procédure définie dans le présent article.

2. A la demande d’une Partie contractante, tout amendement de
1’annexe III du présent Accord proposé par cette Partie est examiné par
le Groupe de travail principal des transports par voie navigable de

la Commission économique des Nations Unies pour 1’Europe.

3. S’il est adopté & la majorité des Parties contractantes présentes
et votantes, l’amendement est communiqué pour acceptation a toutes

les Parties contractantes par le Secrétaire général de 1’Organisation
des Nations Unies.

4. Toute proposition d’amendement communiquée conformément aux
dispositions du paragraphe 3 du présent article est réputée acceptée, a
moins que, dans un délai de six mois & compter de la date de sa
communication, un cinquiéme ou plus des Parties contractantes ne
notifient leur objection & cette proposition d’amendement au Secrétaire
général de 1’Organisation des Nations Unies.

5. Tout amendement accepté conformément au paragraphe 4 du présent
article est communiqué par le Secrétaire général de 1’Organisation des
Nations Unies & toutes les Parties contractantes et entre en vigueur
trois mois aprés la date de sa communication pour toutes les Parties
contractantes & l’exception de celles qui ont déja notifié au Secrétaire
général de 1’Organisation des Nations Unies leur objection &
1'amendement proposé, dans un délai de six mois aprés la date de sa
communication conformément au paragraphe 4 du présent article.

6. Si une objection & 1'amendement proposé a été notifiée

conformément au paragraphe 4 du présent article par un cinquiéme ou plus
des Parties contractantes, |’amendement est réputé rejeté et dénué
d’effet.



Article 15
DENONCIATION

1. Toute Partie contractante peut dénoncer le présent Accord par
notification écrite adressée au Secrétaire général de 1’Organisation
des Nations Unies.

2. La dénonciation prend effet un an aprés la date de réception de
ladite notification par le Secrétaire général.

Article 16
EXTINCTION

Si, aprés 1’entrée en vigueur du présent Accord, le nombre
des Etats qui sont Parties contractantes tombe & moins de cinq pendant
toute période de douze mois consécutifs, le présent Accord devient sans
effet douze mois aprés la date a laquelle le cinquiéme Etat aura cessé
d’étre Partie contractante.

Article 17 -
~NOTIFICATIONS ET COMMUNICATIONS DU DEPOSITAIRE

Outre les notifications et communications mentionnées dans le
présent Accord, les fonctions de dépositaire du Secrétaire général de
1’Organisation des Nations Unies sont celles définies dans la Partie VII
de la Convention de Vienne sur le droit des traités, conclue & Vienne le
23 mai 1969.
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Article 18

TEXTES AUTHENTIQUES

L’original du présent Accord, dont les textes en langues anglaise,
francaise et russe font également foi, sera déposé auprés du
Secrétaire général de 1’0Organisation des Nations Unies.

EN FOI DE QUOI, les soussignés, & ce diment autorisés, ont signé
le présent Accord. '

Fait a Genéve, le dix-neuf janvier mil neuf cent
quatre-vingt-seize.
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Annexe I

VOIES NAVIGABLES D’ IMPORTANCE INTERNATIONALE

Numérotation des voies navigables d’importance internationale

1. Toutes les voies navigables d’importance internationale (voies
navigables E) sont identifiées par la lettre "E" suivie d’un nombre
a4 deux, quatre ou six chiffres.

2. Les principaux éléments du réseau des voies navigables E portent
des numéros & deux chiffres alors que leurs branches primaires et
secondaires portent respectivement des numéros & quatre et six chiffres.

3. Les artéres navigables principales sensiblement orientées
nord-sud, qui desservent des ports maritimes et relient entre eux des
bassins maritimes portent les numéros 10, 20, 30, 40 et 50 dans l’ordre
croissant d’ouest en est.

4. Les artéres navigables principales sensiblement orientées

ouest-est qui coupent au moins trois artéres principales telles qu’elles
sont mentionnées au paragraphe 3 ci-dessus portent les numéros 60, 70,
80 et 90 dans 1’ordre croissant du nord vers le sud.

5. Les autres voies navigables principales portent des numéros a deux
chiffres compris entre les numéros des deux artéres principales, telles
qu’elles sont mentionnées selon le cas aux paragraphes 3 ou 4 ci-dessus,
entre lesquelles elles sont situées.

6. Dans le cas des branches primaires ou secondaires, les deux, ou
quatre, premiers chiffres correspondent aux artéres de rang plus élevé
du réseau des voies navigables, les deux autres correspondant au numéro
de la branche en question dans l’ordre croissant du début vers la fin de
1’artére de rang plus élevé, conformément au tableau ci-aprés. Les
numéros pairs sont utilisés pour les branches situées du cdté droit et
les numéros impairs pour celles situées du cGté gauche.
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Liste des voies navigables d’importance internationale

NUMERO DE VOIE NAVIGABLE E

Artéres
principales

Autres voies
navigables
principales

Branches

DESCRIPTION DU PARCOURS &/

2

4

E 01

Dunkerque-Douai-Valenciennes-Condé-
Pommerful-Mons-Charleroi~-Namur-Liége~
Maastricht, Moerdijk jusqu'a
Rotterdam/Europoort par la Meuse, la Kil, la
Noord et la Nieuwe Maas

E 01-02

Meuse de Namur & Givet

E 01-04

Canal Liége-Visé

E 01-04-01

Canal de Monsin

E 01-01

Kwaadmechelen~Dessel-Bocholt-Nederweert-
Wessem~canal de la Meuse

E 01-06

Canal de St. Andries

E 01-03

Zuid-Willemsvaart de la Meuse
jusqu’a 's-Hertogenbosch

E 02

Zeebrugge-Brugge~Deinze~-Kortrijk-Lille-
Bauvin

E 02-02

Canal Brugge-Ostende

E-02-02-01

Canal Plassendale-Nieupoort

E 02-04

Canal Leie-Roeselare

Gorinchem~Moerdi jk-Terneuzen-Gent par Nieuwe
Merwede, la liaison Escaut-Rhin, le canal
Terneuzen-Gent et le canal circulaire de
Gent

E 04

Vlissingen-Antwerpen-Rupel-Bruxelles-Seneffe
par Westerschelde, Boven-Zeeschelde, Rupel,
le canal Bruxelles-Rupel et le canal
Charleroi-Bruxelles

E 05

[Compiégne~Escaut ]-Valenciennes-Condé~
Turnai-Gent-Dendermonde-Antwerpen-Hasselt-
Genk-Liége par 1'0Oise, la liaison Seine~-
Nord., le Haut Escaut, Bovenschelde, le canal
circulaire de Gent, Boven-Zeeschelde et le
canal Albert

E 05-02

Peronnes-Pommerful par le canal Nimy-Blaton-
Peronnes

E 05-01

Canal Bossuit-Kortrijk
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NUMERO DE VOIE NAVIGABLE E

Autres voies

DESCRIPTION DU PARCOURS %/

ért?res navigables Branches
principales ..
principales
1 2 3 4
E 05-04 Blaton-Ath-Aalst-Dendermonde pdr le canal
Blaton-Ath et le Dender
E 05-06 Viersel-Duffel-Embouchure de la Rupel par
Netekanaal, Beneden-Nete et Rupel
E 06 Antwerpen-Liaison Escaut-~Rhin
E 07 Le canal circulaire de Gent-Merendree-Eeklo
par le canal Gent-Ostende-{Maldegem-
Zeebrugge]
10 Rotterdam/Europoort~Lobith par 1'Oude Maas,
le Merwede et le Waal, le Rhin ([Niffer,
Mulhouse, Besanson-St. Symphorien]-Lyon-
Marseille-Fos
E 10-01 Canal de Wesel-Datteln, canal de Datteln-
Hamm
E 10-03 Canal Rhin-Herne
E 10-05 Ruhr
E 10-07 Neckar en aval de Plochingen
E 10-09 Rhin de Niffer a Rheinfelden
E 10-02 [Sadne~Moselle]
E 10-04 Liaison Rhone-Séte
E 10-06 Rhdone et canal St., Louis : Barcarain-Fos
E 11 IJmuiden-Tiel par le canal de la mer du Nord
et le canal Amsterdam-Rhin
E 11-01 Zaan
E 12 Heumen-Ni jmegen-Arnhem-Zwolle-la mer des
Wadden par le canal Meuse-Waal, le Waal, le
Nederrijn, 1'IJssel et 1'IJsselmeer
E 12-02 Zwolle-Meppel par Zwarte Water et Meppeldiep
E 12-04 Ketelmeer-2Zwartsluis par Ramsdiep
E 13 Mer du Nord-Emden-Dortmund par Ems et le
canal Dortmund-Ems
E 14 Weser de la mer du Nord a Minden par

Bremerhaven et Bréme
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NUMERO DE VOIE NAVIGABLE E

Artéres
principales

Autres voies
navigables
principales

Branches

DESCRIPTION DU PARCOURS 8/

2

4

Amsterdam-lemmer-Groningen-Delfzijl-Emden-
DSrpen-0Oldenburg-Elsfleth par 1'lJsselmeer,
le Prinses Margariet Kanaal, le Van
Starkenborgh Kanaal, 1'Eemskanaal, Ems, le
canal Dortmund-Ems, le Kiistenkanal et Hunte

15-01

Canal van Harinxma de Fonejacht & Harlingen

E 20

L'Elbe de la mer du Nord par Hamburg,
Magdeburg, Usti-nad-Labem, Melnik et
Pardubice-[liaison Elbe-Danube]

20-02

Canal latéral de 1°’Elbe

20-04

Saale jusqu'a Leipzig

20-06

Vitava: Melnik-Praha-Slapy

E 21

Trave de la mer Baltique 4 1’Elbe par le
canal Elbe-Liibeck

E 30

Swinoujscie-Szczecin-Oder de Szczecin &
Kozle par Wroclaw [liaison Oder-Danube]

30-01

Canal de Gliwice

E 31

Szczecin-Westoder-Hohensaaten-voie navigable
de Friedrichsthaler

[(vistule de Gdansk & Warszawa-Brest]-Pinsk-
Dnipro jusqu'a Kherson par Kyiv

40-02

,|Pivdenny Bouh jusqu'a Mykolaiv

E 41

Klaipeda-baie de Kurshskiy-Neﬁunas-Kaunas

E S0

Sankt-Peterburg, par la voie navigable
Volga-Baltique jusqu’a Vytegra-Rybinsk-Volga
de Rybinsk & Astrakhan par Nijni Novgorod,
Kazan et Volgograd

50-02

Rybinsk-Moscou

50-02-02

Volga de Dubna a Tver

50-01

Kama de son embouchure & Solikamsk
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NUMERO

DE VOIE NAVIGABLE E

Artéres
principales

Autres voies
navigables
principales

Branches

DESCRIPTION DU PARCOURS &/

2

Fy

E 60

Parcours cbtier A& partir de Gibraltar vers
le nord suivant le littoral du Portugal, de
1'Espagne, de la France, de la Belgique, des
Pays-Bas et de 1'Allemagne, par le canal de
Kiel, suivant le littoral de 1'Allemagne, de
1a Pologne, de la Lituanie, de 1'Estonie et
de la Russie jusqu'd Sankt-Peterburg-voie
navigable Volga-Baltique, canal mer Blanche-
mer Baltique, suivant le littoral de la mer
Blanche jusqu’a Arkhangelsk, ainsi que les
voies navigables accessibles uniquement par
cet itinéraire

60-02

Guadalquivir jusqu’a Séville

60-04

Douro jusqu's la frontiére entre le Portugal
et 1’Espagne

60-06

Gironde et la Garonne jusqu'’a Castets-en-
Dorthe

60-08

Loire jusqu’a Nantes

60-01

Parcours cOtier suivant le littoral
occidental du Royaume-Uni jusqu'a Liverpool
y compris le canal Manchester-Liverpool

60-03

Parcours cOtier suivant le littoral oriental
du Royaume-Uni, y compris le Humber

60-10

Du parcours cOtier & la mer des Wadden
jusqu'a Harlingen

60-12

Du parcours cbtier jusqu'’a Ems-Dollard

60-0S

Parcours cOtier suivant le littoral
occidental du Danemark et de la Norvége

60-07

Parcours cOtier suivant le littoral
occidental de la Suéde jusqu'au fleuve Gota

60-09

Parcours cOtier suivant le littoral oriental
de 1a Sudde y compris le lac Milaren

60-14

Stralsund-Peenemiinde-Wolgast-Szczecin

60-11

Parcours cbtier jusqu'a la Finlande, puis
jusqu'a Savonlinna-lisalmi par le canal de
Saimaa

60-11-02

De 1a branche E 60-11 jusqu'ad Joensuwu-Nuraes

E 61

Peena en aval de Anklam
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NUMERO DE VOIE NAVIGABLE E
Artéres Autres voiss DESCRIPTION DU PARCOURS &/
rincipales navigables Branches
P pa principales
1 2 3 4
E 70 D’Europoort/Rotterdam & Arnhem par le Lek et
Benedenrijn-Zutphen-Enschede-[canal Twente-
Mittelland]-Bergeshdvede-Minden-Magdeburg~-
Berlin-Hohensaaten-Kostrzyn-Bydgoszcz—-
Elblag-2alew WiSlany-Kaliningrad-Pregola,
Dayma, baie de Kurshskiy-Klaipeda
E 70-01 I1jssel hollandaise de Krimpen & Gouda
E 70-03 Zijkanaal jusqu'ad Almelo
E 70-02 Branche du Mittellandkanal jusqu'aA Osnabrick
E 70-04 Branche du Mittellandkanal jusqu'ad Hanovre-
Linden
E 70-06 Branche du Mittellandkanal jusqu'a
Hildesheim
E 70-08 Branche du Mittellandkanal jusqu'a
Salzgitter
E 70-0S Canal de la Havel
E 70-10 Spree
E 70-12 Canal Berlin-Spandau
E 71 Canal de Teltow, canal de liaison Britzer et
voie navigable Oder~Spree
E 71-02 Potsdamer Havel
E 71-04 Canal de Teltow, section orientale
E 71-06 Voie navigable Dahme en aval de Kdnigs
Wusterhausen
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NUMERO DE VOIE NAVIGABLE E

Autres voies

DESCRIPTION DU PARCOURS &/

frt?res navigables Branches
principales principales
1 2 3 4
E 80 Le Havre-Conflans par le Canal du Havre a
Tancarville, Seine et Oise~[Compiégne-Toul],
Moselle jusqu’a Coblence, Rhin jusqu'a
Mainz, Main jusqu’a Bamberg, canal Main-
Danube, Danube de Kelheim A Sulina
E 80-02 Seine de Tancarville jusqu’a 1'estuaire
E 80-04 Seine de Conflans a Nogent
B 80-06 Sarre jusqu’a Saarbriicken
E 80-08 Drava jusqu'd Osijek
E 80-10 {Canal Danube-Sava de Vucovar & Samac]
E 80-01 Tisza jusqu’'a Szeged
E 80-01-02 Bega jusqu'’a Timisoara
E 80~12 Sava jusqu'a Sisak
E 80-03 Olt jusqu'a Slatina
E 80-035 Canal Danube-Bucuresti
E 80-14 Canal Danube-mer Noire
E 80-14-01 Canal Poarta Alba-Navodari
E 80-07 . Prut jusqu'a Ungheni
E 80-09 Bras Danube-Kilia
E 80-16 Bras Danube-Saint-Georges
E 81 Vah de son embouchure jusqu'a Zilina et

[liaison Vah-Oder)
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NUMERO DE VOIE NAVIGABLE B
Artéres A“tffs voies DESCRIPTION DU PARCOURS ¢/
N navigables Branches
principales e .
principales
1 2 3 4
E 90 Parcours cdtier A partir de Gibraltar vers
le sud suivant le littoral de 1'Espagne, de
1a France, de 1'Italie, de la Gréce, de la
Turquie, de la Bulgarie, de la Roumanie et
de 1'Ukraine, suivant le littoral méridional
de l1a Crimée jusqu'’a la mer d’'Azov, par le
Don jusqu'a Rostov-Kalach~Volgograd-
Astrakhan, ainsi que les voies navigables
accessibles uniquement par cet itinéraire
E 90-01 Parcours cbtier dans 1’Adriatique jusqu'’a
Trieste
E 90-02 Parcours cOtier dans la mer Noire
E 90-03 Dnestr de Belgorod Dnestrovskiy A Bender
E 90-0S Parcours cOtier dans la mer Caspienne
E 91 (Canal Milano-P8}, PO de Cremona & Volta
Grimana, le canal P6-Brondolo et la voie
latérale de Veneta jusqu'a Monfalcone-
Trieste
91-02 PG de Conca di Cremona & Casale Monferrato
91-04 Voie navigable de Ferrara & Porto Garibaldi
91-06 P6 Grande de Volta Grimana & son embouchure -
91-01 Mantova-Volta Grimana par la voie navx;nble
Fissero-Tartaro-Canalbianco
91-08 Pd di Levante du Canal P3-Brondolo jusqu'a
1a mer Adriatique
91-03

{Canal Padova-Venezia)

¥/ Les portions de voies navigables E qui n’existent pas
actuellement mais qui figurent dans des plans appropriés de
développement des infrastructures sont indiquées entre crochets (...].
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Annexe 11

PORTS DE NAVIGATION INTERIEURE D’IMPORTANCE INTERNATIONALE

Numérotation des ports de navigation intérieure

d’importance internationale

A chaque port de navigation intérieure d’importance internationale
(port E) est attribué un numéro composé du numéro de la voie navigable
sur laquelle il se situe, suivi-d’un tiret et d’un numéro & deux
chiffres désignant le port sur cette voie navigable et allant en
augmentant d’ouest en est et du nord au sud, l’ensemble du numéro étant
précédé de la lettre "P". Les ports privés appartenant & des entreprises
sont indiqués par un astérisque (*).

Liste des ports de navigation intérieure d’importance internationale

P 01-01
01-02
01-03
01-04
01-05
01-06.
-01-07
01-08
01-09
01-10
01-11
01-12
01-13
01-14
01-01-01
01-03-01
02-01
02-02
02-03
02-02-01
02-04-01
02-04-02
03-01
03-02
03-03
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Dunkerque (canal Dunkerque-Valencienne, 20,5 km)
Charleroi (Sambre, 38,8 km)

Namur (Meuse, 46,3 km)

Liege (Meuse, 113,7 km)

Maastricht (Maas, 4,5 km)

Stein (Maas, 21,9 km)

Born (Maas, 29,7 km)

Maasbracht (Maas, 41,8 km)

- Roermond (Maas, 74,3 km)
‘Oss (Maas, 159,1 km)

Dordrecht (Mervede, 974,4 km)
Zwi jndrecht (Oude Maas, 980,6 km)

Vlaardingen (Nieuwe Waterweg, 1 010,5 km)

Maassluis (Nieuwe Waterweg, 1 018,7 km)
Overpelt (Kanaal Bocholt-Herentals, 14,8 km)
’s-Hertogenbosch (Zuid-Willemsvaart, 4,0 km)

. Zeebrugge (mer du Nord)
-Aalter (Kanal Oostende-Brugge-Gent, 22, 5 km)

Lille (Detile, 42,0 km)

Ostende (mer du Nord)

Roeselare (canal Leie-Roeselare, 0,5 km)
Izegem (canal Leie-Roeselare, 6,4 km)
Moerdi jk (Hollands Diep)

Terneuzen (canal Terneuzen-Gent, 32,5 km)
Zelzate (canal Terneuzen-Gent, 19,6 km)
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03-04
04-01
04-02
04-03
04-04
04-05
05-01
05-02
05-03
05-04
05-05
05-06
05-04-01
06-01
06-02
10-01
10-02
10-03
10-04
10-05
10-06
10-07
10-08
10-09
10-10
10-11
10-12
10-13
10-14
10-15
10-16
10-17
10-18
10-19
10-20
10-21
10-22
10-23
10-24
10-25
10-26
10-27
10-28
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Gent (canal Terneuzen-Gent, 4,6 km)
Vlissingen (Westerschelde)

Beveren (Beneden Zeeschelde, 22,9 km)
Ruisbroek (canal Charleroi-Bruxelles, 58,8 km)
Grimbergen (canal Bruxelles-Rupel, 12,2 km)
Bruxelles (canal Bruxelles-Rupel, 62,0 km)
Avelgem (Bovenschelde, 35,7 km)

Melle (Boven-Zeeschelde, 9,9 km)
Meerhout (Albertkanaal, 80,7 km)

Ham (Albertkanaal, 73,7 km)

Hasselt (Albertkanaal, 51,5 km)

Genk (Albertkanaal, 42,9 km)

Aalst (Dender, 53,7 km)

Antwerpen (Schelde, 102,9 km)

Bergen op Zoom (Schelde-Rijn Verbinding, 1 031,8 km)
Rotterdam (Nieuwe Maas, 1 002,5 km)
Albasserdam (Noord, 981,1 km)

Tiel (Waal, 914,6 km)

Emmerich (Rhin, 852,0 km)

Wesel (Rhin, 814,0 km)
Rheinberg-Ossenberg* (Rhin, 806,0 km)
Oorsoy (Rhin, 794,0 km)
Walsum-Nordhafen* (Rhin, 793,0 km)
Walsum-Sud* (Rhin, 791,0 km)
Schwelgern* (Rhin, 790,0 km)

Homberg, Sachtleben* (Rhin, 774,0 km)
Duisburg-Ruhrort Hifen (Rhin, 774,0 km)
Krefeld (Rhin, 762,0 km)

Diisseldorf (Rhin, 743,0 km)

Neuss (Rhin, 740,0 km)

Stiirzelberg* (Rhin, 726,0 km)
Leverkusen* (Rhin, 699,0 km)

Kéln (Rhin, 688,0 km)
Wesseling-Godorf* (Rhin, 672,0 km)
Bonn (Rhin, 658,0 km)

Andernach (Rhin, 612,0 km)

Neuwied (Rhin, 606,0 km)

Bendorf (Rhin, 599,0 km)

Koblenz (Rhin, 596,0 km)

Bingen (Rhin, 527,0 km)

Wiesbaden (Rhin, 500,0 km)

Gernsheim (Rhin, 462,0 km)

Worms (Rhin, 444,0 km)
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10-29
10-30
10-31
10-32
10-33
10-34
10-35
10-36
10-37
10-38
10-39
10-40
10-41
10-42
10-43

10-44

10-45

10-01-01
10-01-02
10-01-03
10-01-04
10-01-05
10-01-06
10-01-07
10-03-01
10-03-02
10-03-03
10-03-04
10-03-05
10-05-01
10-07-01
10-07-02
10-07-03
10-09-01
10-09-02
10-04-01
10-06-01
11-01

11-02

11-03

11-04

11-01-01
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Mannheim (Rhin, 424,0 km)

Ludwigshafen (Rhin, 420,0 km)

Speyer (Rhin, 400,0 km)

Germersheim (Rhin, 385,0 km)

worth (Rhin, 366,0 km)

Karlsruhe (Rhin, 360,0 km)

Kehl (Rhin, 297,0 km)

Strasbourg (Rhin, 296,0 km)

Breisach (Rhin, '226,0 km)

Colmar-Neuf Brisach (Rhin, 225,8 km)
Mulhouse-Ottmarsheim (Grand Canal d’Alsace, 21,0 km)
Fort Louis Stattmatten (Grand Canal d’Alsace, 322,0 km)
Ile Napoléon (canal Rhone-Rhin, 37,6 km) '
Mulhouse (canal RhOone-Rhin, 31,0 km)

Aproport (Chalon, Macon, Villefranche-sur-Sadne) (Sadne,
230,0 km, 296,0 km et 335,0 km, respectivement)
Lyon (Saéne, 375,0 km)

Marseille-Fos (canal Marseille-Rhdne, 0,0 km)
Rhein-Lippe-Hafen* (Wesel-Datteln-Kanal, 1,0 km)
Marl Hiils-AG* (Wesel-Datteln-Kanal, 38,0 km)
August Victoria* (Wesel-Datteln-Kanal, 39,0 km)
Linen (Datteln-Hamm-Kanal, 11,0 km)

Berkamen* (Datteln-Hamm-Kanal, 22,0 km)

Hamm (Datteln-Hamm-Kanal, 34,0 km)

Schmehausen* (Datteln-Hamm-Kanal, 47,0 km)

Essen (Rhein-Herne-Kanal, 16,0 km)
Coelln-Neuessen* (Rhein-Herne-Kanal, 17,0 km)
Ruhr-Oel#* (Rhein-Herne-Kanal, 22,0 km)
Gelsenkirchen (Rhein-Herne Kanal, 24,0 km)
Wanne-Eickel (Rhein-Herne-Kanal, 32,0 km)
Miilheim (Ruhr, 8,0 km)

Heilbronn (Neckar, 110,0 km)

Stuttgart (Neckar, 186,0 km)

Plochingen (Neckar, 200,0 km)

Huningue (Rhin, 168,4 km)

Rheinhifen beider Basel (Rhin, 159,38-169,95 km)
Sete (canal Rhdne-Séte, 96,0 km)

Fos (Baie de Fos, partie maritime)

IJmond (Noordzeekanaal, 4,7 km)

Zaanstad (Zaan, 1,4 km)

Amsterdam (Noordzeekanaal, 20,6 km)

Utrecht (Amsterdam-Rijnkanaal, 35,0 km)

Zaandam (Zaan, 2,0 km)
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12-01
12-02
12-03
12-02-01
13-01
13-02
13-03
14-01
14-02
14-03
14-04
15-01
15-02
15-03
15-04
15-05
15-06
15-01-01
20-01
20-02
20-03
20-04
20-05
20-06
20-07
20-08
20-09
20-10
20-11
20-12
20-13
20-14
20-15
20-16
20-17
20-04-01
20-06-01
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Nijmegen (Waal, 884,6 km)

Arnhem (Nederrijn, 885,8 km)

Zwolle (1Jssel, 980,7 km)

Meppel (Meppelerdiep, 10,5 km)

Emslet* (Dortmund-Ems-Kanal, 151,0 km)
Miinster (Dortmund-Ems-Kanal, 68,0 km)
Dortmund (Dortmund-Ems-Kanal, 1,0 km)
Bremerhaven (Weser, 66,0-68,0 km)
Nordenham (Weser, 54,0-64,0 km)

Brake (Weser, 41,0 km)

Bremen (Weser, 4,0-8,0 km)

Lelystad (IJsselmeer)

Lemmer (Prinses Margarietkanaal, 90,5 km).
Groningen (Starkenborghkanaal, 7,0 km)
Emden (Ems, 41,0 km)

Leer (Ems, 14,0 km)

Oldenburg* (Hunte, 0,0-5,0 km)
Leenwarden (Harxngsmakanaal, 23,7 km)
Cuxhaven (Elbe, 724,0 km) :
Brunsbiittel (Elbehafen, 693,0 km)ll
Biitzfleet* (Elbe, 668,0 km)

Hamburg (Elbe, 618,0-639, 0 km)
Lauenburg (Elbe, 568,0 Lm)
Tangermiinde (Elbe, 388,0 km)

Kieswerk Rogdtz* (Eibe, 354,0 km)1
Magdeburger Hidfen (Elbe, 330 0 et 333,0 km)l
Schénebeck (Elbe, 315 0 km)

Aken (Elbe, 277,0 km)

Torgau (Elbe, 154,0 km)!

Kieswerk Mihlberg* (Elbe, 125,0 km)!
Riesa (Elbe, 109,0 km)!

Dresden (Elbe, 57 et 61 km)1

D&%in (Elbe, 98,2 et 94,2 km)

Ust{ nad Labem (Elbe, 75,3 et 72,5 km)‘
MElnik (Elbe, 3,0 km)'

Halle-Trotha (Saale, 86,0 km)

Praha (Viltava, 46,5 et 55,5 km)

! Les distances relatives aux ports situés sur 1’Elbe sont mesurées
de la maniére suivante : en Allemagne, & partir de la frontiére
germano~-tchéque; en République tchéque, & partir de la jonction de
1’Elbe et de la Vitava, & Melnik.
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P 21-01 Libeck (Trave, 2,0-8,0 km)

P 30-01 Swinoujscie (mer Baltique-embouchure de 1’Oder)

P 30-02 Szczecin (Oder, 741,0 km)

P 30-03 Kostrzyn (Oder, 617,0 km)

P 30-04 Wroclaw (Oder, 255,0 km)

P 30-05 Kozle (Oder, 96,0 km)

P 30-01-01 Gliwice (canal Gliwicki, 41,0 km)

P 40-01 Gdansk (mer Baltique, embouchure de la Vistule)

P 40-02 Bydgoszcz (Vistule, 772,3 km et Brda, 2,0 km)

P 40-03 Warszawa (Vistule, 520,0 km et canal Zeran, 2,0 km)
P 40-04 Tchernihiv (Dnipro, 1 070,0 km)

P 40-05 Kyiv (Dnipro, 856,0 km)

P 40-06 Tcherkassy (Dnipro, 653,0 km)

P 40-07 Krementchouk (Dnipro, 541,0 km)

P 40-08 Dniprodzerjynsk (Dnipro, 429,0 km)

P 40-07 Dnipropetrovsk (Dnipro, 393,0 km)

P 40-10 Zaporijia (Dnipro, 308,0 km)

P 40-11 Nova Kakhovka (Dnipro, 96,0 km)

P 40-12 Kherson (Dnipro, 28,0 km)

P 40-02-01 Mykolaiv (Pivdenny Bouh, 95,0 km)

P 41-01 Klaipeda, port fluvial (baie de Kurshskiy)

P 41-02 Neringa (baie de Kurshskiy)

P 41-03 Jurbarkas (Nemunas, 126,0 km)

P 41-04 Kaunas (Nemunas, 219,0 km)

P 50-01 Sankt-Peterburg, port maritime (Neva, 1 397,0 kmg2
P 50-02 Sankt-Peterburg, port fluvial (Neva, 1 385,0 km)

P 50-03 Podporozhie (voie navigable Volga-Baltique, 1 045,0 km)2
P 50-04 Cherepovets (voie navigable Volga-Baltique, 540,0 km)2
P 50-05 Yaroslavl (Volga, 520,0 km)

P 50-06 Nizhniy Novgorod (Volga, 907,0 km)?

P 50-07 Kazan (Volga, 1 313 km)?

P 50-08 Ulianovsk (Volga, 1 541,0 km)

P 50-09 Samara (Volga, 1 746,0 km)

P 50-10 Saratov (Volga, 2 175,0 km)2

P 50-11 Volgograd (Volga, 2 560,0 km)2

P 50-12 Astrakhan (Volga, 3 051,0 km)?

P 50-02-01 Port Nord de Moskva, (Kanal imeni Moskvy, 42,0 km)}
P 50-02-02 Port Ouest de Moskva, (Kanal imeni Moskvy, 32,0 km)2
P 50-02-03 Port Sud de Moskva, (Kanal imeni Moskvy, 0,0 km)'

P 50-02-02-01 Tver (Volga, 279,0 km)?

! pistance a partir du port Sud de Moskva.
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50-01-01
60-01
60-02
60-03
60-04
60-05
60-06
60-07
60-08 -
60-09
60-10
60-11
60-12
60-13
60-14

60-15

60-02-01
60-04-01
60-04-02
60-04-03
60-06-01
60-08-01
60-10-01
60-12-01
60-11-01
60-11-02
60-11-03

60-11-04

60-11-035
60-11-06

60-11-07
60-11-08

60-11-09

60-11-02-01
60-11-02-02

61-01
70-01
70-02

- 24 -

Perm (Kama, 2 269,0 km)2

Scheveningen (mer du Nord)

Den Helder (mer du Nord)

Brunsblitte! (canal de Kiel, 2,0-5,0 km)

Rendsburg (canal de Kiel, 62,0 km)

Kiel (canal de Kiel, 96,0 km)

Flensburg

Wismar

Rostock

Stralsund

Greifswald

Sventoji (mer Baltique)

Vyborg (baie de Vyborg)

Petrozavodsk (lac Onega, 1 009,0 km)2

Arkhangelsk, port maritime (embouchure de la Severnaja
Dvina)

Arkhangelsk, port fluvial (embouchure de la Severnaja
Dvina)

Sevilla (Guadalquivir, 80,0 km)

Douro (Douro, 5,0 km)

Sardoura (Douro, 49,0 km)

Régua-Lamego (Douro, 101,0 km)

Bordeaux (Gironde et Garonne, 359,0 km)

Nantes (Loire, 645,0 km)

Harlingen (mer des Wadden)

Delfzijl (mer des Wadden)

Mustola (39,0 km de 1’embouchure du canal de Saimaa)
Kaukas* (52,0 km de 1’embouchure du canal de Saimaa)
Rapasaari* (52,0 km de !’embouchure du canal de Saimaa)
Joutseno* (67,0 km de 1’embouchure du canal de Saimaa)
Vuoksi* (85,0 km de 1’embouchure du canal de Saimaa)
Varkaus (Port de Taipale, 270,0 km de 1’embouchure du
canal de Saimaa)

Varkaus (Port de Kosulanniemi*,
du canal de Saimaa)

Varkaus (Port d’Akonniemi, 270,0 km de l’embouchure du
canal de Saimaa)

Kuopio (352,0 km de 1’embouchure du canal de Saimaa)
Puhos* (311,0 km de 1’embouchure du canal de Saimaa)
Joensuu (346,0 km de 1’embouchure du canal de Saimaa)
Anklam (Peene, 95,0 km)

Wageningen (Neder-Rijn, 903,2 km)

Enschede (Twentekanaal, 49,8 km)

270,0 km de 1’embouchure
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70-03
70-04
70-05
70-06
70-07
70-08
70-09
70-10
70-11
70-12
70-13
70-14
70-15
70-16
70-17
70-01-01
70-03-01
70-03-02
70-02-01
70-04-01
70-06-01
70-08-01
70-10-01
70~-10-02
70-10-03
70-10-04
70-10-05
70-10-06
70-10-07
70-12-01

71-01
71-02
71-03

71-04
71-02-01
71-06-01
71-06-02
80-01
80-02
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Ibbenbiiren (Mittellandkanal, 5,0 km)

Minden (Mittellandkanal, 100,0-104,0 km)

Hannover (Mittellandkanal, 155,0 - 159,0 km)

Mehrum* (Mittellandkanal, 194,0 km)

Braunschweig (Mittellandkanal, 220,0 km)
Braunschweig/Thune* (Mittellandkanal, 223,0 km)
Haldensleben (Mittellandkanal, 301,0 km)

Niegripp* (Elbe-Havel-Kanal, 330,0 km)

Brandenburg* (Voie navigable Untere Havel, 60,0 km)
Brandenburg (Voie navigable Untere Havel, 57,0 km)
Deponie Deetz* (Voie navigable Untere Havel, 40,0 km)
Spandau, port Sud (Voie navigable Untere Havel, 2,0 km)
Elblag (Zalew WiSlany)

Kaliningrad, port maritime (Pregola, 8,0 km)
Kaliningrad, port fluvial (Pregola, 9,0 km)

Gouda (Hollandsche IJssel, 1,4 km)

Hengelo (Twentekanaal, 45,1 km)

Almelo (Zijkanaal, 17,6 km)

Osnabriick (Stichkanal, 13,0 km)

Hannover-Linden (Stichkanal, 11,0 km)

Hildesheim (Stichkanal, 15,0 km)

Salzgitter (Stichkanal, 15,0 km)

Terminal marchandises* (branche de la Spree & 0,0 km)
Nonnendamm (Spree, 2,0 km)

Centrale électrique de Reuter* (Spree, 3,0 km)
Centrale électrique de Charlottenburg* (Spree, 8,0 km)
Port Ouest de Berlin (Westhafenkanal, 3.0 km)

Port Est de Berlin (Spree, 21,0 km)

Centrale thermique de Klingenberg (Spree, 25,0 km)
Centrale électrique de Moabit* (Berlin-Spandauer
Schiffahrtskanal, 9,0 km)

Terminal marchandises du Teltowkanal#* (Teltowkanal.,
31.0-34,0 km)

Terminal marchandises d’Oberschéneweide (Voie navigable
Spree-Oder, 28,0 - 29,0 km)

Eisenhiittenstadt EKO* (Voie navigable Spree-Oder,
122,0 km)

Eisenhlittenstadt (Voie navigable Spree-Oder, 124,0 km)

_ Potsdam (Potsdamer Havel, 3,0 km)

Niederlehme* (Voie navigable Dahme, 8,0 km)
Kdnigs Wusterhausen (Voie navigable Dahme, 8,0 km)
Le Havre (canal du Havre & Tancarville, 20,0 km)
Rouen (Seine, 242,0 km)



P 80-03
P 80-04
P 80-05
80-06
80-07
80-08
80-09
80-10
80-11
80-12
80-13
80-14
80-15
80-16
80-17
80-18
80-19
80-20
80-21
80-22
80-23
80-24
80-25
80-26
80-27
80-28
80-29
80-30
80-31
P 80-32
P 80-33
P 80-34
P 80-35
P 80-36
P 80-37
P 80-38
P 80-39
P 80-40
P 80-41
P 80-42
P 80-43
P 80-44
P 80-45

bas - B o B o Mo L o B e B o B e L o Rt = ML o Lo Lt « B« B o e o e o B < L o e < B < B o Bt o B o B =

- 26 -

Conflans (Seine, 239,0 km)

Frouard (Moselle, 346,5 km)

Metz (Moselle, 297,0 - 294,0 km)
Monde lange-Richemont (Moselle, 279,5-277,9 km)
Thionville-Illange (Moselle, 271,9-270,1 km)
Mertert (Moselle, 208,0 km)

Trier (Moselle, 184,0 km)

Bingen (Rhin, 527,0 km)

Wiesbaden (Rhin, 500,0 km)

Mainz (Rhin, 500,0 km)

Flérsheim* (Main, 9,0 km)

Raunheim* (Main, 14,0 km)
Hattersheim¥ (Main, 17,0 km)
Kelsterbach* (Main, 19,0 km)
Frankfurt* (Main, 22,0-29,0 km)
Frankfurt (Main, 31,0-37.0 km)

Of fenbach (Main, 40,0 km)

Hanau (Main, 56,0-60,0 km)
Grosskrotzenburg* (Main, 62,0 km)
Stockstadt (Main, 82,0 km)
Aschaffenburg (Main, 83,0 km)
Triefenstein* (Main, 173,0 km)
Karlstadt* (Main, 227,0 km)
Wirzburg (Main, 246,0-251.0 km)
Schweinfurt (Main, 330,0 km)
Bamberg (Main-Donau-Kanal. 3,0 km)
Erlangen (Main-Donau-Kanal, 46,0 km)
Niirnberg (Main-Donau-Kanal, 72,0 km)
Regensburg (Danube, 2 370,0-2 378,0 km)
Deggendorf* (Danube, 2 281,0-2 284,0 km)
Linz (Danube, 2 128,2-2 130,6 km)
Linz-Véest#* (Danube, 2 127,2 km)
Enns-Ennsdorf (Danube, 2 111,8 km)
Krems (Danube, 2 001,5 km)

Wien (Danube, 1 916,8-1 920,2 km)
Bratislava (Danube, 1 867,0 km)
Gydr-Goényu (Danube, 1 807,0 km)
Komarno (Danube, 1 767,1 km)
Sturovo (Danube, 1 722,0 km)
Budapest (Danube, 1 640,0 km)
Szazhalombatta (Danube, 1 618,7 km)
Dunaujvaros (Danube, 1 579,0 km)
Dunafdldvar (Danube, 1 563,0 km)
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P 80-46 Baja (Danube, 1 480,0 km)

P 80-47 Vukovar (Danube, 1 333,1 km)

P 80-48 Beograd (Danube. 1 170,0 km)

P 80-49 Smederevo (Danube, 1 116,3 km)
P 80-50 Orsova (Danube, 954,0 km)

P 80-51 Turnu Severin (Danube, 931,0 km)
P 80-52 Prahovo (Danube, 861,0 km)

P 80-53 Lom (Danube, 743,0 km)

P 80-54 Turnu Magurele (Danube,  597,0 km)
P 80-55 Svistov (Danube, 554,0 km)

P 80-56 Roussé (Danube, 495,0 km)

P 80-57 Giurgiu (Danube, 493,0 km)

P 80-58 Oltenitza (Danube, 430,0 km)

P 80-59 Calarasi (Danube, 370,5 km)

P 80-60 Braila (Danube, 172,0-168,5 km)
P 80-61 Galati (Danube, 157,0-145,4 km)
P 80-62 Giurgiulesti (Danube, 133,0 km)’
P 80-63 Réni (Danube, 128,0 km)

P 80-64 Tulcea (Danube, 73,5-70,0 km)

P 80-04-01 Port autonome de Paris :

Gennevilliers (Seine, 194,7 km):
Bonneuil-Vigneux (Seine, 169,7 km);
Evry (Seine, 137,8 km);
Melun (Seine, 110,0 km);
Limay-Porcheville (Seine,109,0 km);
Montereau (Seine, 67,4 km)
Nanterre (Seine, 39,4 km);
Bruyéres-sur-Oise (Oise, 96,9 km);
St. Ouen-1'Aumbne (Oise, 119,2 km);
Lagny (Marne, 149,8 km).

P 80-06-01 Dillingen (Sarre, 59,0 km)

P 80-08-01 Osijek (Drava, 14,0 km)

P 80-01-01 Szeged (Tisza, 170,0 km)

P 80-14-01 Cernavoda (canal Danube-mer Noire, 00,0 km)
P 80-14-02 Medgidia (canal Danube-mer Noire, 27,5 km)
P 80-14-03 Constanta (canal Danube-mer Noire, 64,0 km)
P 80-09-01 Ismail (bras Danube-Kilia, 93,0 km)

P 80-09-02 Kilia (bras Danube-Kilia, 47,0 km)
P 80-09-03 Oust-Dunaisk (bras Danube-Kilia, 1,0 km)
P 90-01 Taganrog (baie de Taganrog)

3 Construction prévue.
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90-02
90-03
90-04
90-05
90-03-01
90-03-02
91-01
91-02
91-03

91-04
91-05
91-06
91-07
91-08
91-09
91-10
91-11
91-12
91-02-01
91-02-02
91-02-03
91-04-01

91-06-01
91-01-01

91-01-02

91-01-03

91-01-04

91-01-05
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Eysk (baie de Taganrog)

Azov (Don, 3 168,0 km)!

Rostov (Don, 3 134,0 km)2

Oust-Donetsk (Don, 2 997,0 km)

Belgorod Dnestrovskiy (embouchure du Dnestr)

Bender (Nistru, 228,0 km)

Terminal de Milano (canal Milano-P3, 0,0 km)4

Lodi (canal Milano-Pd, 20,0 km du Terminal de Milano)4
Pizzighettone (canal Milano-P6, 40,0 km du Terminal de
Milano)

Cremona (P35, 55,0 km du Terminal de Milano)

Emilia Centrale (P5, 145,0 km du Terminal de Milano)
Ferrara (PG, 200,0 km du Terminal de Milano)

Adria (voie latérale de Veneta, 265,0 km du Terminal de
Milano)

Chioggia (voie latérale de Veneta, 285,0 km du Terminal
de Milano)

Marghera (voie latérale de Veneta, 300,0 km du Terminal
de Milano)

Nogaro (voie latérale de Veneta, 355,0 km du Terminal de
Milano)

Monfalcone (voie latérale de Veneta, 410,0 km du
Terminal de Milano) :

Trieste (mer Adriatique)

Piacenza (P56. 35,0 km de Conca di Cremona)

Pavia (Ticino, 98,0 km de Conca di Cremona)

Casale Monferrato (P56, 183,0 km de Conca di Cremona)
Garibaldi (voie navigable de Ferrara, 80,0 km de
Ferrara)

Porto Tolle (P6 Grande, 260,0 km du Terminal de Milano)
Mantova (voie navigable Fissero-Tartaro-Canalbianco,
0,0 km)

Ostiglia (voie navigable Fissero-Tartaro-Canalbianco,
30,0 km)' :

Legnago (voie navigable Fissero-Tartaro-Canalbianco,
65,0 km)! -

Rovigo (voie navigable Fissero-Tartaro-Canalbianco,
140,0 km)*

Conca di Volta Grimana (voie navigable Fissero-Tartaro-
Canalbianco, 170,0 km)

¢ En construction ou en prévision.
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Annexe III

CARACTERISTIQUES TECHNIQUES ET D’EXPLOITATION DES VOIES NAVIGABLES

D’ IMPORTANCE INTERNATIONALE

a) Caractéristiques techniques des voies navigables E

Les principales caractéristiques techniques des voies navigables E
seront généralement conformes & la classification des voies navigables
intérieures européennes figurant au tableau 1.

Pour évaluer les différentes voies navigables E, on doit se fonder
sur les caractéristiques des classes IV 4 VII en tenant compte des
principes ci-apreés :

i)

ii)

iii)

iv)

v)

La classe de la voie navigable est déterminée par les
dimensions horizontales des automoteurs, des barges et des
convois poussés et principalement par la dimension principale
normalisée, c’est-a-dire leur bau ou largeur;

Seules les voies navigables répondant au moins aux conditions
fondamentales de la classe IV (dimensions minimales des
bateaux: 85 m x 9,5 m) peuvent &tre considérées comme étant
des voies navigables E. Des limitations concernant le tirant
d’eau (moins de 2,50 m) et la hauteur libre minimale sous les
ponts (moins de 5,25 m) ne peuvent €tre admises que pour les
voies navigables existantes et & titre d’exception;

Lors de la modernisation des voies navigables de la classe IV
(ainsi que des voies navigables régionales plus petites),

il est recommandé de veiller & satisfaire au moins aux
paramétres de la classe V a);

Toutefois, les nouvelles voies navigables E devraient au moins
satisfaire aux conditions de la classe V b). A ce propos,
un tirant d’eau minimum de 2,80 m devrait étre garanti;

Lors de la modernisation des voies navigables existantes et
lors de la construction de nouvelles voies, on devrait
toujours prendre en compte un accroissement de la dimension
des bateaux et des convois; :
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vi) Afin d’améliorer 1’efficacité du transport par conteneurs, on
devrait veiller & offrir la hauteur libre la plus grande
. possible sous les ponts conformément a la note 4 du
tableau 1°;

vii) Les voies navigables sur lesquelles on prévoit un important
trafic conteneurisé ou transroulé devraient au moins
satisfaire aux conditions de la classe Vb. On pourrait aussi
envisager un accroissement de 7 'a 10 % de la largeur de 11,4 m
sur les bateaux naviguant exclusivement sur des voies
navigables de la classe Va et au-dessus pour tenir compte de
1’évolution future des dimensions des conteneurs et faciliter
‘le transport des remorques; g

viii) Sur les voies navigables & niveau d’eau variable, la valeur
recommandée du tirant d’eau devrait correspondre & celui
atteint ou dépassé en moyenne 240 jours par an (ou 60 % de la
période de navigation). La valeur de la hauteur libre
recommandée sous les ponts (5,25 m, 7,00 m ou 9,10 m) devrait
étre maintenue pour le niveau de navigation le plus haut pour
autant que cela soit possible et économiquement faisable:

ix) Il devrait étre maintenu des normes uniformes de classe, de
tirant d’eau et de hauteur libre sous les ponts sur toute voie
navigable ou du moins sur des portions importantes de sa
longueur;

x) Pour autant que cela soit possible, les paramétres des voies
navigables adjacentes devraient €tre identiques ou similaires;

xi) Le plus fort tirant d’eau (4,50 m) et la plus grande hauteur
libre minimale sous les ponts (9,10 m) devraient €&tre
maintenus sur toutes les portions du réseau qui sont
directement raccordées aux routes cotiéres;

$ Si toutefois la proportion de conteneurs vides transportés sur
chaque bateau dépasse 50 %. il conviendrait d’envisager de porter la
hauteur libre minimale sous les ponts & une valeur supérieure a celle
qui est indiquée & la note‘.



- 31 -

xii) Une hauteur libre minimale de 7,00 m sous les ponts devrait
€tre maintenue sur les voies navigables qui relient des ports
maritimes importants & l'’arriére-pays et qui sont adaptées a
un transport efficace de conteneurs et au trafic fluvio-
maritime;

xiii) Les routes cotiéres énumérées dans 1’annexe I ci-dessus visent
& maintenir la continuité du réseau de voies navigables E dans
toute 1’Europe et sont destinées & €tre utilisées. aux termes
du présent Accord, par des bateaux de transport fluvio-
maritime dont les dimensions devraient, pour autant que cela
soit possible et économiquement faisable, satisfaire aux
prescriptions concernant les automoteurs adaptés a la
navigation sur les voies navigables intérieures des classes Va
et VIb. :

On considére que les exigences minimales ci-aprés doivent &tre
respectées pour qu’une voie navigable convienne au trafic conteneurisé :

Les bateaux de navigation intérieure d’une largeur de 11,4 m et
d’une longueur de 110 m environ doivent pouvoir transporter des
conteneurs sur trois hauteurs ou plus; si ce n’est pas le cas, il
devrait étre autorisé une longueur maximale de 185 m pour les
convois poussés, auquel cas ceux-ci devraient pouvoir transporter
des conteneurs sur deux hauteurs.
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Notes du tableau 1

1/ Le premier chiffre correspond aux conditions actuelles
générales; le deuxiéme tient compte de 1’évolution future et, dans des
cas particuliers, des conditions actuelles.

2/ Compte tenu d’une marge de sécurité d’environ 0,30 m entre le
point le plus élevé de la superstructure du bateau ou de son chargement
et un pont.

3/ 11 est tenu compte de 1’évolution future éventuelle du
transport par transroulage, du transport de conteneurs et de la
navigation fluvio-maritime.

4/ Hauteur vérifiée pour le transport de conteneurs :

5,25 m pour les bateaux transportant des conteneurs sur
deux hauteurs;

7,00 m pour les bateaux transportant des conteneurs sur
trois hauteurs;

9,10 m pour les bateaux transportant des conteneurs sur
quatre hauteurs.

50% des conteneurs peuvent €tre vides: dans le cas contraire,
il faudra recourir au lestage.

S/ Quelques voies navigables existantes peuvent €tre considérées
comme appartenant a la classe IV du fait de la longueur maximale
autorisée pour les bateaux et les convois bien qu’elles permettent une
largeur maximale de 11,4 m et un tirant d’'eau maximal de 4,00 m.

6/ La valeur du tirant d’eau pour une voie navigable particuliére
doit étre déterminée en fonction des conditions locales.

7/ Parfois, des convois composés d’un nombre plus élevé de barges
peuvent &tre utilisés sur certaines sections des voies navigables de la
classe VII. Dans ce cas, les dimensions horizontales peuvent dépasser
les valeurs indiquées dans le tableau.
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b) Conditions d’exploitation des voies navigables E

Les voies navigables E devraient satisfaire aux conditions
d’exploitation fondamentales suivantes pour pouvoir permettre au
transport international de fonctionner de maniére fiable :

i)

ii)

iii)

iv)

La circulation devrait étre assurée pendant toute la période
de navigation, & 1’exception des interruptions mentionnées
ci-apres;

La période de navigation ne peut €tre inférieure a 365 jours
que dans les régions présentant des conditions climatiques
rigoureuses ol il est impossible de maintenir les chenaux
libres de glace pendant 1’hiver, et ol il faut donc
interrompre la navigation. Dans ces cas, les dates d’ouverture
et de fermeture de la navigation devraient étre fixées. La
durée des interruptions dues & des phénoménes naturels tels
que gel, inondations, etc., devrait €tre limitée au strict
minimum grace & des mesures techniques et organisationnelles
appropriées;

La durée des interruptions pour cause d’entretien régulier des
€écluses et des autres ouvrages hydrauliques devrait €tre
limitée au strict minimum. Les usagers de la voie navigable
sur laquelle il est prévu d’effectuer des travaux d’entretien
devraient étre tenus informés des dates et de la durée de
1’interruption envisagée. En cas de défaillance imprévue d’une
écluse ou d’autres ouvrages hydrauliques, ou dans d’autres cas
de force majeure, il faudra s’efforcer de limiter au strict
minimum la durée des interruptions en prenant toutes les
mesures appropriées pour remédier a cette situation;

Aucune interruption pour cause de basses eaux n’est admise.
Par contre, des restrictions raisonnables en ce qui concerne
le tirant d’eau admissible sur les voies navigables ou le
niveau d’eau est variable sont acceptables. Cependant, un
tirant d’eau minimum de 1,20 m devrait €tre maintenu en toutes
circonstances, et le tirant d’eau caractéristique ou
recommandé devrait €tre maintenu ou dépassé pendant 240 jours
par an. Dans les régions mentionnées & 1’alinéa ii) ci-dessus,
le tirant d’eau minimum de 1,20 m devrait €tre maintenu
pendant 60 % de la période de navigation en moyenne;



- 35 -

v) Les horaires de fonctionnement des écluses, des ponts mobiles
et des autres ouvrages d’infrastructure doivent é€tre tels que
la navigation soit assurée vingt-quatre heures sur vingt-
quatre les jours ouvrables, pour autant que cela soit
économiquement faisable. Des exceptions peuvent €tre admises
dans certains cas particuliers pour des raisons
organisationnelles et/ou techniques. Des horaires de
fonctionnement raisonnables doivent également &tre assurés
pour permettre la navigation les jours fériés et en fin de
semaine.

c¢) Caractéristiques techniques et d’exploitation des ports E

Le réseau de voies navigables E est complété par un systéme de
ports de navigation intérieure d’importance internationale. Chaque
port E doit satisfaire aux caractéristiques techniques et d’exploitation
ci-apreés :

i) Il doit &tre situé sur une voie navigable E;

ii) I1 doit pouvoir recevoir des bateaux ou des convois poussés
utilisés sur cette voie navigable conformément & la classe de
celle-ci;

iii) Il doit étre desservi par des routes ou lignes ferroviaires de
grande importance (de préférence faisant partie du réseau de
routes internationales et de lignes internationales de chemin
.de fer établi par 1’Accord européen sur les grandes routes de
trafic international (AGR)., l’Accord européen sur les grandes
lignes internationales de chemin de fer (AGC) et 1’Accord
européen sur les grandes lignes de transport international
combiné et les installations connexes (AGIC));

iv) I1 doit pouvoir traiter un volume de marchandises d’au moins
0.5 million de tonnes par an:



V)

vi)

vii)

viii)

- 36 -

11 doit offrir des conditions satisfaisantes pour le
développement d’une zone portuaire industrielle;

Il doit permettre la manutention de conteneurs normalisés
(sauf dans le cas d’un port vraquier spécialisé);

Il doit offrir tous les services nécessaires pour les
opérations courantes du transport international;

Pour répondre aux besoins de la protection de 1’environnement,
des installations de réception des déchets produits & bord des
bateaux devraient exister dans les ports d’importance
internationale. :



EBPOINENACKOE COIIAIIEHUE O BAXHEWMIIMX BHYTPEHHUX
BOJIHHX INYTSX MEXOYHAPONHOI'O SHAUEHMSI (CMBI)

OPT'AHM3AIINST OBBEJUHEHHHX HALN
1996






EBPOIIEMICKOE COI'JIAIIEHME O BAKHENIIAX BHYTPEHHHMX
BOJHBIX ITYTAX MEXIYHAPOTHOI'O 3HAYEHHS (CMBID)

JJOT'OBAPHUBAIOIIHNECS CTOPOHBI,

CO3HABAJI Heo6xonuMOCTh O6eryeHus ¥ pa3BuTus B EBpore
MEXAYHapOIHbIX II€PEBO30K BHYTPEHHHMM BOIHBIM TPAHCIIOPTOM,

YUUTDBIBASA oxumaeMoe yBeJIHYeHHE IPY30BBIX MEXIYHAPOIHBIX NEPEBO30K
B pe3yJIbTaTe pacLUMPEeHHs MEXAYHAPOMHOW TOPIOBJIH,

IIOMYEPKHUBAS BaXHYIO POJIb BHYTPEHHETO BOTHOI'O TPAHCIIOPTa, KOTOPBIH
10 CPaBHEHMIO C APYTMMM BHIaMH BHYTPEHHEro TPAHCIOpPTa pacrojaraet
HKOHOMHYECKHMMH U DKOJIOTUYECKUMHU IPEUMYILIECTBAMH M XapaKTEepU3YeTCH
HaJIMYHeM HM30BITOYHOM MHDPACTPYKTYPh! M IPY30NOABEMHOCTH CYHOB M IIODTOMY
MOXET OOYCIOBUTH CHUXXKEHHE COIMANILHBIX M3IePXEK M HEraTUBHOIO BO3IEMCTBUS
Ha OKPYXKaIOLIYI0 Cpeldy CO CTOPOHbI BHYTPEHHEr0 TPAHCIIOPTA B LIEJIOM,

BYOYYH YBEXKIEHHBIMH, uto mias nosbiieHus 3¢ ¢heKTHBHOCTH
MeXKIyHAPOOHAIX IIEPEBO30K BO BHYTPEHHEM BOAHOM coo0lueHHu B EBporie M HX
NPHBJIEKATEILHOCTH JJIS NMOTpeOHTENEH HEOOX0QUMO CO3JaTh MPaBoOBYyIO 0a3sy,
OIpENeISIOIIYIO0 COrIaCOBAHHBIN TLIAH Pa3BUTHS M CTPOMTENBCTBA CETH BHYTPEHHHX
BOIHBIX MyTEH MEXIYHApPOOHOIO 3HAYEHHMS Ha OCHOBE COIVIACOBAHHBLIX ITApPaMETPOB
MHGPACTPYKTYPhl U DKCIIYATAIIMOHHBIX ITapaMETPOB,

JOTOBOPHIIUCDH 0 HuXeCIEeRYIOLIEM:

Cratseg 1
OINPENENEHUE CETH

JloroBapuBarolIfecss CTOPOHBI IPHHUMAIOT MOJIOXKEHHUSA HACTOSILETO
CornalieHus ‘B KayeCTBe COIJIACOBAHHOIO IIJIaHA PA3BUTHS M CTPOMTENBCTBA CETH
BHYTPEHHHMX BOOHBIX IyTei, MMeHyeMoM Hajiee "CeThbI0O BHYTPEHHUX BOTHBIX MyTe#
MEeXAYHAapOJAHOro 3HAYEHHMA" HJIH "CEThIO BOIHBIX IyTei KaTeropuu E", KOTOpPBIi
OHHU HaMepeHbI OCYLIECTBUTh B paMKaX CBOHX COOTBETCTBYIOLUuX Iporpamm. CeTb
BORHBIX MyTel KaTeropuu E BKIIOYaeT BHYTPEHHHE BOTHBIE IIYTH K IIOPTHI
MEXAYHApOJTHOro 3HayeHHs, KOTopble yKa3anbl B mpuioxeHusx I u II x
HacroseMy CorialieHHIO.

Cratbs 2
TEXHUYECKHWE U DKCIINIYATAIIMOHHBIE XAPAKTEPUCTUKHU CETU

CeTbh BHYTPEHHHMX BOJHBIX MMyTeil MEXIYHapOJHOTO 3HAYEHHs, O KOTOPOMt
rOBOPHTCA B cTaThe 1, HOJXKHA COOTBETCTBOBATh XapaKTEPHCTHKAM, YKa3aHHBIM B
npunoxenus III x HacroseMy CorjaiieHuio, 1160 GymeT NMPHBEACHA B
COOTBETCTBHE C IOJOKEHUSIMU STOr0 MPHIIOXEHHUS B X04e paboT MO JanbHemLen
MOJEepHH3AaLINH.



Crates 3
ITPHUIIOKEHU 51
ITpunoxenus K HactosAueMy COINIALLIEHHIO SIBISIOTCSA COCTABHOM YaCThIO
CoraameHus.
CraTtpsa 4
OITIPEJIEJIEHUE JEIIO3UTAPUSA
HemosurapueM Hactosiero CornaueHus ABnseTcs I'eHepanbHBIi CEKpETaph
Opranusanuy O6bpenuHeHHBIX Harmii.
Crates 5
MOOIINCAHUE
1. Hacrosmee Cornaiiende OTKpBITO I HoanucaHus B OTHeleHHHU
Opranusanun O6penuHeHHBIX Hanuit B 2KeHeBe rocynapcTBaMM, KOTOphle
ABJIAIOTCA 4YJieHaMH EBpomeicKoi 3KOHOMHYECKOH KOMHCCHH OpraHu3aly
O6rennHenHbIX Hauuit MO0 momyiieHBI K y4acTHio B pabote KoMuccuu ¢

KOHCYJIbTaTUBHBIM CTaTYCOM B COOTBETCTBHH ¢ nyHKTamu 8 u 11 IMosoxeHus o
Kpyre BemeHus Komuccuu, ¢ 1 oxtsa6ps 1996 roma mo 30 cenrsbps 1997 rona.

2. Takoe mopnucanue MOJIEXKUT paTUdHKALUY, IPUHATHIO UM YTBEPKIEHHUIO.

Cratps 6
PATUOUKALWSA, ITPUHATHUE UJIN YTBEP2KIIEHHUE

1. Hacrosuee CornalieHue NOMJIEKHUT paTUGUKAINH, NIPUHATHIO HIK
YTBEDPKAEHHUIO B COOTBETCTBHH C ITYHKTOM 2 CTaThH 5.

2. Parudmukauus, IpUHATHE WM YTBEpXKIEHUE OCYLUECTBIIAIOTCA IIyTeM CHAYH Ha

xpaneuune 'eHepansHOMY cexperapio Opranm3auuu O6benuHeHHBIX Hammit
COOTBETCTBYIOLLEr0 JOKYMEHTA.

Cratpst 7

IIPCOEJUHEHNE

1. K nacrosmemy CoriameHuio MOXeT MPHUCOSTHHUTLCS JII060e rocynapcTBo,
yKa3aHHoe B nyHKTe 1 ctaten 5, ¢ 1 okTsa6ps 1996 roga.

2. IlpucoenuHeHHe OCYLIECTBISETCS MyTEM CHAYH Ha XpaHeHUe ['eHepalbHOMY
cexpetapio Opranusauuu O6beguHeHHbIX Hanuil cooTBETCTBYIOIEr0 NOKYMEHTA.



Cratps 8
BCTYILJIEHUE B CUJIY

1. Hacrosee CornaiieHue BCTynaeT B CUIy Imo ucredeHuu 90 mueit ¢ Toro mHs,
B KOTOPBIY IIPABUTENHLCTBA NATH FOCYIJApCTB CHANYT Ha XpaHEHHE JOKYMEHT O
paTHdHUKaUMH, IPUHATHH, YTBEPXICHHUH HIIM NPUCOEIMHEHHH IIPH YCIOBHH, 4TO
OJMH WM HECKOJIBKO BHYTPEHHHX BOMHEIX NYTEH CETH BHYTPEHHUX BOMHBIX MyTEH
MEXIYHaApOOHOrO 3HAaYeHUS! HENpPEPHIBHO COEIUHSIOT TEPPHTOPHH IO KpalHeH Mepe
TpeX roCyfapcTB, COaBLIMX Ha XpaHEHHE TAKOM JOKYMEHT.

2. B ciyvyae HeBBINOJHEHHUS 5TOro yciaoBus CorjailieHue BCTYIIAeT B CHIIY IO
ucreyeHud 90 mHel co UHS COaYM HA XpaHEHHE NOKYMEHTa O paTH(dHKAIUH,
MPHHATHM, YTBEPXKICHUH WM NMPUCOCIUHEHUH, NIPH HAIMYHH KOTOPOTO 3TO
ycinoBHe OyAeT BBHIMOJHEHO.

3. B OTHOLIEHHM KaXXIOr0 rocyxapcTBa, KOTOPOE CIACT Ha XpaHEHHE NOKYMEHT O
paTHdHKaLUMH, NPUHATHH, YTBEPXACHUH WM NPHCOCTUHEHUH I10CJIE NaThI,
Ha4YHHAst ¢ KOTOpOM Hcuucisercs cpok 90 mHed, yKa3aHHBIN B MyHKTaX 1 U 2
HacTosel ctatbH, CoriallleHye BCTYIaeT B CHIIy Mo ucTedeHHH 90 nuell co gHSA
CIayHd Ha XpaHEHHE 3TOro JOKYMEHTa.

Ctatha 9
OI'PAHHUYEHUS B ITPUMEHEHHWU HACTOSIIEIO COTJIAIIIEHUA

1. Hukakoe momoxeHue HacTosuero CorjalieHus He JOJKHO TOJKOBAaThCA KaK
MpENnATCTBYIONIEEe KaKOH-THO0 U3 JJOroBapMBaOILIUXCS CTOPOH IPUHHMATh
coBMecTuMBIe ¢ YctaBoM Opranusaiud O0benuHeHHbIX Hanu#i ¥ orpaHHYeHHbBIE
CJIOXKMBIUEHCS CHTyalldel Mepbl, KOTOpble OHA CYMTaeT HEOOXOIMMBIMHU IUISt
obecrnieyeHus CBOeil BHEIUIHEH WM BHYTpPeHHeH 6e30MacHOCTH.

2.  OTH Mepbl, KOTOPbIE JOJXHBI HOCHTh BpEMEHHBIH XapakTep, HeMELJIEHHO
IOBOIATCSA N0 CBENEHMS JENO3UTapUs C YKa3aHHEM HX XapakKTepa.

Cratps 10
YPETYJIUPOBAHHUE CIIOPOB

1. Jo6oi crmop Mexnay nByms unu 6oiyiee [JoropapuBaloOlLIUMHUCS CTOPOHAMH
OTHOCHTEJILHO TOJKOBAHHUS MJIH IIPHMeHeHHus Hacrosilero CorialieHus, KOTOPBIH
CTOpOHBI B CriOpe HE MOTYT pa3pellnuTh IyTEM IEPEroBOPOB MIIM APYTHMH
CpeICTBaMH yperyJHpOBaHHUsA, NepenaeTcss B apOUTpax 10 3asBJIEHHIO OMHOM M3
JoroBapHBaIOIHXCSI CTOPOH, MEXY KOTOPHIMU BO3HHK CIIOp, H HpPEICTaBIAETCA Ha
PaccMOTpPEHHE COOTBETCTBEHHO OJHOMY HJIH HECKOJBKHM apOHUTpaM, H30MpaeMbIM
o obmemy cornacuio CTopoH B criope. Ecid B TeYEHHE TpeX MECSIEB CO IHA
MpeJCTaBIeHUs NMPOChOBI O PACCMOTPEHHUH Hena B apbutpaxke CTOPOHEI B CIIOpe He
MPpHAYT K COIVIACHIO OTHOCHTEJILHO BhIOOpa apOHTpa MM apOHUTPOB, N06as U3 STHUX
CropoH MoxeT o0paTuThcs K 'eHepanbHOMy cekpeTapio OpraHu3anuu



O6bemuHeHHbIX Hanuit ¢ Ipocs60it 0 Ha3HAYEHUH EIUHOrO apOUTpPa, KOTOPOMY
CIIOp IepelaeTcs Ha pa3pellueHHUE.

2. Pewmenue apbutpa unm ap6UTPOB, HA3HAYEHHBIX B COOTBETCTBUH C
MOJIOXKEHUAMM NMYHKTa 1 HACTOSIUIEH CTAThU, UMEET 00A3aTEIBHYIO CUNY JUIS
JloroBapHBarolMXCsI CTOPOH B CIIOpE.

Crateg 11
OT'OBOPKH

JI!O60€ rocygapCctBo MOXET IIpH NMOAIIUCAHHUHN HACTOSALIECroO CornaineHHusT WJIH
NpH chave Ha XpaHEHHe JOKYMEHTa O paTHhHUKAUUW, NPHUHATHH, YTBEPXKICHHH HIIH
MPUCOCOVWHEHHH CHENIaTh 3asiBJIEHHE O TOM, YTO OHO HE CYMTAeT ceOs CBA3aHHBIM
crathell 10 HacTosdmero CoryaiieHus.

Cratbs 12
BHECEHUE ITOIIPABOK B COTJIAIIEHUE

1. B Hacrosiee CoryauieHHe MOIYT BHOCHTBCS ITOIIPAaBKM B COOTBETCTBHH C
NPOLEAYPOM, NMPEIYCMOTPEHHON B HACTOSIEN CTaThbe, 33 UCKIIOYEHUEM CIIy4aesB,
NpexyCMOTPEHHBIX B cTaThsaxX 13 u 14.

2. TIo npocwbe mo060¥ JJOroBapHBarOIEHCS CTOPOHBI JII00as IMpelIoKeHHas elo
nonpasKa K HacTosieMmy Cornaiennio paccMarpusaercss OcHOBHOM paboueit
IPYIION 10 BHYTPEHHEMY BOJHOMY TpaHCNOPTY EBpOnencKOi SKOHOMHYECKOM
Komuccud Opranusauun O0benquHeHHBIX Harmii.

3. B ciyuae omoOpeHuUs NpemIOKEHHOM ITONPAaBKH GOJILLIHHCTBOM B IBE TPETH
IPUCYTCTBYIOLUMX M YYaCTBYIOLIMUX B IOJIOCOBaHHH JIoroBapHBaIOLIMXCSA CTOPOH
I'eHepaneHbI cekpeTaps Opranusanun O6benguHeHHBIX Halumit npenpoBoXuaeT ee
BceM JIOroBapMBAOLUUMCS CTOPOHAM [JIS €€ TIPHHATHS.

4. . Jlo6as npenoXeHHasl MonpapKa, NPenpoBoxaaeMas B COOTBETCTBHHU C
NYHKTOM 3 HaCTOSILUEH CTaThbH, BCTYIIa€T B CHIY B OTHOILUEHHH BCEX
JloroBapHBaroMUXCsi CTOPOH Yepe3 TPH Mecdla ¢ MOMEHTa UCTeYeHHs IepHoja
NPOJOJIKHUTEIPHOCTHIO NBEHANLIATh MECSIIEB, KOTOPHIN MCYUCIAETCS C JAThl €
TIPENIPOBOXKIEHM, €CIH B TEUEHHE DTOTO JBEHANLIATUMECAYHOIO IIEPHOJA
I'enepanpHbli cekperaps Opranusanun O6benuHeHHbIX Hanuit He OymeT yBeZoMIEH
0 BO3paXXeHHMH IIPOTHUB IIpeIaracMoi IONPaBKH KaKUM-JIHO0 rocymapCTBOM,
sABNSIOLUMCS J]oroBapuBaoLIeicss CTOPOHOM.

5.  Ecnu npoTuB mpemjiaraeéMoil MOMpaBKH ObLIO HAIPaBIEHO YBELOMIIEHHE O
BO3paXK€HHUH B COOTBETCTBHH C ITYHKTOM 4 HACTOSLUEH CTaThH, IIONpPaBKa CYHTAETCS
HENPUHATON ¥ He UMEET CHIIBI.



Craths 13
BHECEHHE HOITPABOK B NIPUJIOKEHUSA I U 11

1. B npunoxenwus I u II x HacTosiiueMmy CorjialieHHI0 MOTYT BHOCHTBCS
TIONPAaBKH B COOTBETCTBHH C NPOLENYPOM, M3JI0XKEHHON B HACTOSILEH cTaThe.

2. Ilo npocwGe a060it JJoropapuBaroUIecss CTOPOHBI JiI00as NpEeNIOKEHHAN €10
nonpaBka K npuioxenusm I u II x Hacrosimemy CorjaleHHIo pacCMaTpUBaeTCs
OcHOBHOI paboyeil IpymIon Mo BHyTpeHHEMY BOJHOMY TPaHCIIOpTy EBpomnerckoit
SKOHOMHYecKoM xomuccnu Opranu3anuu O6wenuHeHHbIX Harruii.

3. B cunyyae ogo6peHHs MpeRIOKEeHHON IMOIPaBKH GOJNBIUKHCTBOM
MIPHUCYTCTBYIOLIUX ¥ YYaCTBYIOLIHMX B rOJIOCOBaHMM JIOrOBapUBaIOLIUXCS CTOPOH
TenepanbHbIN cexperaph Opranusanuu O0bequHeHHBIX Hanuil IpenpoBoXnaeT ee
HEIIOCPEeCTBEHHO 3aWHTEepeCOBaHHBIM JIOrOBapUBAIOLIMMCA CTOPOHAM IS ee
npuHaTus. JIis nene# Hacrosuied craThi JJOroBapHBaOILAsCsA CTOPOHA CYMTAETCSH
HEIMOCPENCTBEHHO 3aMHTEPECOBAHHOM, €CIH B ClIy4ae BKIIOYEHHS HOBOTIO
BHYTPEHHEr0 BOJHOIO IYTH MJIH IOPTAa MEXIYHapONHOr0 3HAYEHHUS HIH B CIyyae
HUX COOTBETCTBYIOLICTO H3IMCHCHHSA €€ TEPPHUTOPHSA IIEPECCKACTCHA 3TUM BHYTPCHHHM

BOIHBIM IIYTEM MIIM €CJIH PACCMATPHBAEMBIi MOPT PacIoJIOXKEH HA YKa3aHHOM
TEPPUTOPHUH.

4. Jliobas mpemioxeHHas MOINpaBKa, IMPENpoOBOXKIaeMas B COOTBETCTBHH C
NyHKTaMH 2 ¥ 3 HacTOSLIEH CTaThbH, CUMTAETCS IPHHSATOMH, €CJIH B TEYCHHE LIECTH
MECSIEB C OAThl €€ NMPENnpOBOXIAEHHUA NEeNO3UTAPUEM HH OfHA K3 HEIOCPENCTBEHHO
3aHHTEpPECOBaHHBIX JIOroBapMBAaIOIIMXCS CTOPOH He YBeTOMHUT ['eHepajlbHOro
cexpetapsa Oprauusanuu O0vequHeHHBIX Hauui o ToM, YTO OHA BO3paXKaeT NPOTHB
NpeIIOKEeHHON IIONPAaBKU.

5. Jlio6as npuHsATas TaKUM 00pa30M IIONIpaBKa MpenpoBoxgaeTcd 'eHepalbHBIM
cekpetapeMm Opranuszauuu O6beauHeHHBIX Hauuit Bcem JloroBapHBaroIuMcs
CTOPOHAM M BCTYINaeT B CHIY Yepe3 TPH Mecsla CO JHS MPENPOBOXICHHUS ee
IEIIO3UTAPHEM.

6. Ecuu nporuB npepnyaraeMoil MONpaBKH ObLIO HAMPABJICHO YBEAOMIICHHE O
BO3DaXXEHUH B COOTBETCTBHH C ITYHKTOM 4 HACTOSIIEN CTaTbH, nonpasxa CYHTaeTCA
HE NPUHATON M HE MMEET CHJIBI.

7. Cexkperapuar EBpomeiickoil 5KOHOMHYECKONH KOMHCCHH 0G€30TJIaraTeIbHO
HHOOPMHpPYET Aeno3uTapus o JloroBapHBaIOILMXCS CTOPOHAX, KOTOPhIE
HENOCPEACTBEHHO 3aMHTEPECOBAHL] B NPEIOKEHHOH IONpaBKe.

Cratesg 14

BHECEHHE IIOITPABOK B ITPHJIOKEHHE III

1. B npunoxenue III x HacTosmemy CornameHH0 MOryT BHOCUTBCS NONPABKYU B
COOTBETCTBHH C NMPOLEAYPOii, IPeIyCMOTPEHHON B HAaCTOSLUEH CTaTbe.



2. Tlo mpocn6e mo6oit JloroBapusaromieiics CTOpOHbI JI00asi NPeIOKEHHAs! €10
ronpaska K npunoxenuio III x vacrosuemy Cornamenuio paccMaTpuBaeTcs
OcHOBHOM paboyei IPYNIOi N0 BHYTPEHHEMY BOZHOMY TPaHCIOpTy EBponeicKoii
SKOHOMHYECKOM KoMuccuu Opranusauuuy O6venuuHeHHbIX Hanuii.

3. B cnyyae ogoOpeHHs NpeNIOXXEeHHOM ITOIPaBKH GOJIBIUMHCTBOM
MPUCYTCTBYIOLUMX M YYAaCTBYIOIIHUX B IOJIOCOBaHMH JlOroBapHBaIOIIMXCS CTOPOH
IlenepanbHblit cekperaph Opranu3anuu O6veguHeHHbx Hanui npenpoBoXnaer ee
BceM JloroBapuBaOIMMCS CTOPOHAM JJIsl €€ NPUHATHS.

4. Jo6as npegnoxKeHHas MOIpaBKa, MPENpPOBOXHAaeMasi B COOTBETCTBHH C
MyHKTOM 3 HACTOSIIEH CTaThbH, CYHTAETCS IIPUHATOM, €CIM B TeYEHUE LIECTH
MeCSIIEB C AaThl ee NPENPOBOXAECHHUS OJHA NATass WIH Oonee JJOroBapHBaIOIIMXCSH
cTopoH He yBenoMmuT I'eHepanbHOro cexpetaps OpraHuzauuu OO0beTUHEHHBIX
Hauuit 0 TOM, YTO OHHM BO3PaXXalOT NPOTUB NMpEIIOXKEHHON IMOMPaBKH.

5. Jlw0Oas nonpaBKa, MIPHHATas B COOTBETCTBHH C NMYHKTOM 4 HAcCTOAIEH CTaThH,
npenpoBoxuaercs ['enepanbHbIM cekperapeM Opranuszanuu O0benuHeHHBIX Harmit
BceM JloroBapHBaIOLMMCS CTOPOHAM M BCTYITaeT B CHIIy Yepe3 TPH Mecfla CO JNHS
ee IIperpoOBOXKIEHHS B OTHOLIEHHH BceX JloroBapuBalolUXCS CTOPOH, 3a
HCKJIIOYEHUEM TeX, KOTOPble yXKe YBeIOMIIHN ['eHepalbHOro cekperaps
Opranusamun O0beauHeHHBIX Hanuit o cBoeM BO3paXKeHWH MPOTHB NpeaiaracMon
MOMNpaBKU B TEUYECHHE LIECTH MECSLIEB CO OHS €€ NPENpPOBOXKACHUSA B COOTBETCTBHH C
MYHKTOM 4 HaCTOSIIEH CTaThH.

6. Ecnu omHa msatas uid 6onee JoroBapuBaoLIMXCSI CTOPOH YBEJOMHT O
BO3PaXeHHUH IIPOTHB IIPEIOKEHHOM IONPAaBKH B COOTBETCTBHH C NMYHKTOM 4
HAacCTOSILIEH CTaThH, ITONpPAaBKa CUMTAETCS He NPHHATON M He HMEET CHIBI.

Cratbs 15
JEHOHCAILIUA

1. Jio6as JloroBapuBamooLascs CTOPOHA MOXET JeHOHCHPOBATh HACTOSIIIEE
CornauieHne myreM NMCHBMEHHOTO yBEINOMIIEHHS, agpecOBaHHOro I'enepansHOMy
cexkperapio Opranuszanuu O6vennHeHHBIX Hammit.

2. JleHOHcauus BCTYNAeT B CHIIy MO MCTEYEHHH OXHOrO rojia co NHS ITOJYyYEeHHS
I'eHepaabHBEIM CEKpETapeM YKa3aHHOIO yBEHOMJIECHHS.

Cratps 16
ITPEKPAIIIEHUE OENCTBUA

Ecnu nocne BCTYIUIEHUS B CHIIY Hacrosiuero CorjialleHHss YHCIIO .
JloroBapHBaIOLIUXCS CTOPOH COCTaBHT MEHEE ISTH B Te€YeHHe KaKOoro-iu6o mepuojaa
ITOCJIEIOBATENbHBIX ABEHAOUATH Mecsaues, CornaueHne TepsaeT CHIY M0 HCTEYECHUH
IOBEHANLATH MECSLEB IOCJe HaThl, HAYMHAS C KOTOPOM NATOE FOCYXapCTBO
nepectano GuITh JloroBapMBaloLEics CTOPOHOI.



Cratpg 17
YBEIOMIIEHHUS U COOBIIEHUS NEIMTO3UTAPUSA

IToMHMMO TaKuX YBEXOMJICHHMH H COOOLIEHHH, KOTOPBIE MOTYT OIpPEAEHSTLCH B
HacrosueM CornamenuH, ¢pyHkuuH I'eHepanbHOro cexperapss OpraHu3aluu
O6penuueHHbIXx Hauuit xak menmo3sutapus onpeneisiorcs B Yactu VII Benckoir
KOHBEHIIMH O NMpaBe MeXIYHapOIHBIX HOroBOpoB, coBepuieHa 23 mas 1969 ropa.

Cratbs 18
AYTEHTNYHLIE TEKCTBHI
INopnuuHuK Hactosero CornamnieHns, TEKCThl KOTOPOTrO Ha aHTJIMHCKOM,
PYCCKOM H (paHIy3CKOM S3BIKaX SIBJISIOTCSA PaBHO ayTEHTHYHBIMH, CIAaeTCA Ha

XpaHeHHe I'eHepanbHOMY cekperapio Opranusanuu O6bvenuHeHHBIX Hanui.

B YIOCTOBEPEHUE YEI'O HuxXenmoanucaBmuecs, JOJKHBIM 00pa3oM Ha TO
YIIOJIHOMOYEHHBIE, MOANHCAIM HacTosee CoraalieHue.

CosepuieHo B 2KeHene jeBsaTHaguaToro siuBaps 1996 roma.



1

IIpunoxenmne 1

BHYTPEHHHUE BOJIHBIE IIYTH ME2KIIYHAPOJHOI'O 3HAYEHU A

Hymegaggx BHYTPEHHHX BOIHBIX ny!eﬁ MEXKIYVHAPOMTHOI'0 3HAYUCHHUA

1. Bce BHyTpeHHHe BOXHBIC NYTH MEXIYHAPOZHOIO 3HAUECHUS (BOXHBIEC TYTH

~ xateropuu E) UMeIOT IBYX-, YETHIPEX- MM IIECTU3HAYHbIE HOMEPA, KOTOPBIM
npemuecTsyet Oyksa "E".

2. OcCHOBHBIE 3JIEMEHTHI CETH BOIHBIX MyTed KaTeropud E MMEIOT ABY3HAauYHBIE

HOMEpa, a UX OTBETBJIEHHS M BTOPOCTEIIeHHbIe OTBETBICHUS ("OTBETBICHHUS
OTBETBJIEHHI ") - YeThIpEX- K LIECTH3HAYHbIE HOMEPA, COOTBETCTBEHHO.

3. MaructpansHble BHYTPEHHHE BOIHbIE NYTH, IVIaBHBIM 06pa3oM ceBepo-
I0XHOTO HanpaslieHHs:, 06ecreynBaiole OCTY K MOPCKHUM IOpPTaM U
COeNUHSAIOLME ONUH MOPCKOM OacceifH ¢ apyruMm, uMmerot Homepa 10, 20, 30, 40 n

.50, Bo3pacrarouye ¢ 3amajga Ha BOCTOK.

4. MarucrpajibHple BHYTPEHHHE BOMIHBIE IIyTH, IIaBHBIM 00pa3oM _
3aNaJiHO-BOCTOYHOTO HaIpaBleHMs, NepeceKaolye TpH Uil 6ojiee BHYyTPEHHUX
BOIHBIX NyTeH, YKa3aHHBIX B IIYHKTE 3 BBIIE, HMeIOT HoMmepa 60, 70, 80 u 90,

- BO3pacTamlme ¢ cesepa Ha I0r.

5. JIpyrue oCHOBHbIE BHYTPEHHHE BOIHBIE IyTH MUMEIOT JBYy3HaYyHbIe HOMepa,
3aKJIIOYECHHBIE MEXJYy HOMEPaMHU JABYX MarucTpajibHbIX BHYTPEHHHX BOTHBIX IYTEH,
KOTOpBIE YKa3aHbl B IMYHKTaX 3 U 4 BhIIIE H MEXIY KOTOPHIMH OHH PacIIOJIOXKEHBI.

6. B ciyuae oTBeTBIIeHHN (MM OTBETBJICHHI OTBETBJIEHHUH) IlepBhIe nBe (MIH
YyeThipe) HUdPH] YKAa3bIBAIOT HA COOTBETCTBYIOLIUI 0oJjiee BaXXHBIN BJIEMEHT CETH
BOJHBIX IIyTeM, a [Be HPYrHe NPeacTaBjIAgoT co60il IOpSIKOBbIE HOMEpa
KOHKDETHBIX OTBETBJIEHMI1, IPHCBAUBAEMble B HallpaBJICHHH OT Hayaja N0 KOHIa
6oiee BHICOKOI'O 3JIEMEHTAa CETH, KaK OH OIMHCAaH B Tabinuue HuXe. YeTHble HOMEpA
HCIIONB3YIOTCA ISt 0003HAYEHHs NIPAaBOCTOPOHHHUX OTBETBJIICHHUM, a HEYETHBIE -
JIEBOCTOPOHHHUX.



IIegequb BHYTPECHHHMX BOJIHBIX ITVT e MEXINYHAPOOHOT'O 3HAYEHUS

HOMEP BOJHOTO IIYTHU
KATEI'OPUH E

Marucr-
pajbHbIE
BOIHBIE
NyTH

Hpyrue
OCHOBHBIC

BOXHBIE
nyTH

OTBeTBIIEHHUS

OIIMCAHHME MAPIIPYTA */

1

2

4

|E 01

Hronkepk-Ilys-BanancoenH-Konpe-
ITompens-Monc-1llapnepya-Hamiop-JInex-
Maacrpuxt, Mypaenk-Porrepaam/EBponopT
o pekaM Maac, Kuns, Hopn u Hrube
Maac

E 01-02

Més or Hamropa mo 2Kuse

E 01-04

Kanan JIpex-Buse

E 01-04-01

Kanan Moncan

E 01-01

KBagMmexeneH-Ileccenb-bBoxont-HenepBepT-
Beccem-Kanan Més

E 01-06

Kanan san CeH-Anpuc

E 01-03

3roin-BunneMmcBapt or Maaca o
XepTtorenoomia

E 02

3eoprorre-Bprorre-einse-Koprpeik-
JIunns-BoBeH

E 02-02

Kauan Bprorre-OcteHue

E 02-02-01

Kanan ITnaccengans-HpromopT

E 02-04

Kanan Jlene-Pycenape

E 03

I'opuuxem-Mypueik-TepreseH-T'eHT uepes
HpuBe Mepsegne, coenunernne [lenpna-
Perin, kanan TepHe3eH-I'eHT u 00BOIHOM
xaHal I'eHT

E 04

dnuccuHreH-AHTBepNeH-PyneasMoua-
Bproccens-Cened uepe3 Becrepuiennne,
BoBeH-3eemensne, Promenb, KaHAIBI
Bproccens-Pronens u lllapnepya-Bproccens
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HOMEP BOJJHOT'O ITYTH

KATEI'OPUH E
Marucr- | Hpyrue |OTBeTBieHUs OIIUCAHHE MAPIIPYTA */
pajibHbIE | OCHOBHEIE
BOIHBIE BOIHEBIE
NyTH IIYTH
1 2 3 4
E 05 [Komnpens-1llenpnal-BanancrenH-KoHme-
Typrue-I'enT-JleHnepMOHIe-AHTBEPIICH-
Xaccent-I'enk-JIbexx yepes Yasy,
coegunenne CeHa-CeBep, BepxHiolo
Ilenbny, BoBeHIIensae, 0GBOMHOM KaHAad
I'ent, boBeH-3eemiennie u Anb0epT-KaHaAI
E 05-02 Ilepoun-Ilompéne 4epes kananx Humu-
Bnarton-Ilepoun
E 05-01 Kanan Bocesut-Koprpeiik
E 05-04 Bnator-AT-Anbsct-JleHOepMOHIE Yepes3
KaHan binatoH-AT u JeHpep
E 05-06 Bupcens-JIto¢pdens-ycThe peku Pronens
yepe3 Herekanan, benenen-Here u Pronens
E 06 Antseprnies-coequHenre Hlenpna-Peiin
E 07 Oo6BoaHoi KaHan 'enT-Mepennpe-Exio,
yepe3 KaHal ['enr-Ocrenpe-[MansmeremM-
3ebpiorre]
E 10 Porrepaam/EspomopT-JIoOHT uepe3 Ayne-
Maac, MepBene u Baayn, Peith [Huddep-
Mirony3-Besancon-Cen CumdopreH]-JInoH-
Mapcens-Poc
E 10-01 Kanan Besenn-JlaTTenbH, KaHan JlaTTeabH-
Xamm
E 10-03 Kanan Peiin-XepHe
E 10-05 Pyp
E 10-07 Pexa Hekkap BHH3 IO T€4YEHHIO OT
IlnmoxuHrena
E 10-09 Pexa Peits ot Huddepa no PaindenpaeHa
E 10-02 [Cona-Moseuns]
E 10-04 Coennnenue Porna-Cert
E 10-06 Pona u Kanan Cen Jlyn: BapkapeH-®Poc
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HOMEP BOJHOT'O IIYTHU
KATEI'OPHU E

Marwuct-
panbHBIE
BOJHBIE
MyTH

HOpyrue
OCHOBHBIE

BOJIHBIE
nyTH

OTBeTBIEHUS

OITMCAHHE MAPIIPYTA */

1

2

4

E 11

Suméinen-Tun no Hopozeexkanany u
KaHajy AMcrepgam-Pefin

E 11-01

3aan

E 12

Xemen-Hernmeren-ApueMm-3Boine-BanneHse
yepe3 KaHan Maac-Baan, Baan, Heneppenn,
Aicceny U DicceaMep

E 12-02

3Boiute-Mennens uepe3 3Bapte Batep u
Menmnenptun

E 12-04

Kereamep-uunio3 3BapT yepe3 Pamcoun

E 13

CeBepHoe Mope-OMueH-IlopT™MYHT, Yepes3
OMc ¥ kaHa) JLoOpTMyHI-DMC

E 14

Peka Bezep ot CeBepHOro Mops 4epes
Bpemepxaden u bpemen go Munuena

E 15

Awmcrepaam-JIemmep-I'ponunnaren-Hend3ein-
Ompen-JIépneH-OnneHOypr-DibcdiieT yepes
Ducceamep, KaHan IIlpuncec Maprapur,
kaHan Ban Crapkenbopr, OMc-KaHai1, OMc,
KaHan JJoptMyHma-Omc, KiocTeH-KaHaI U
XyHTe

E 15-01

Kanan Ban Xapuukcma ot PoHessxTa mo
XapIuHreHa

E 20

Pexa ®nwba ot CeBepHOro Mops 4epes
T'amOypr, Marge6ypr, Ycru-Hag-JIabem,
Mensuuk u Iapayouue-[coeguHerne
Anpba-IlyHan]

E 20-02

Diap6a-O6BOIHON KaHAal

E 20-04

Pexa 3aane mo Jlenmiura

E 20-06

Pexa Barasa: MenbHuk-IIpara-Caanmu

E 21

Pexa TpaBe ot banTuiickoro Mops mo
KaHany Dnnba-JIrobex 1o DiabOsl
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HOMEP BOJJHOT'O ITYTH
KATEI'OPHHU E

Marucr-

pajIbHbIE

BOJHBIE
NyTH

Opyrue

OCHOBHbIE
BOJHbIE
HYTH

OTBeTBNIECHUSA

OIIMCAHUE MAPHIPYTA */

1

2

4

E 30

CeuHoyicsle-Illenmu-peka Onep or
IIleuuna yepe3 Bpounas no Koane,
[coenunenue Opep-IlyHaii]

E 30-01

muBHUKMA KaHAI

E 31

Ileuun-BecTromep-XoxeHcaaTeH-BOSHbBIA
nyth Opuppuxcraiep

E 40

[Pexa Bucia ot I'manbscka g0 Bapiuassr-
Bpecr]-IIunck-peka JJHenp yepe3 Kues mo
XepcoHa

E 40-02

Pexa HOxwnsbIit Byr o Hukomaesa

E 41

Knarinega-Kypuickuit 3anus-pexka Heman-
KayHac

E 50

Cankr-IletepOypr, no Boaro-Banruiickomy
BOTHOMY NyTH HO BuiTerpri-PrIGUHCK-peKa
Boara ot PrionucKa yepe3 HuxxHuit
Hosropon, Kazans u Boarorpag mo
AcTpaxaHu

E 50-02

Pri6unck-Mocksa

E 50-02-02

Pexa Boara ot [Iy6Hs! no TBepn

E 50-01

Pexa Kama ot ee ycrbs o ColnMKaMcKa

E 60

IIpubpexxHsiii MapiupyT ot I'mbGpanrapa x
cesepy BHOJb nobepexsbs IlopTyranum,
Hcmauun, Opannuu, bensruu,
Hunepnaupgos u 'epmanuu no Kuiasckomy
KaHaJy, BHoJb nobepexsbs 'epmanuu,
Honbuu, JIuteel, DcToHuM U Poccuu mo
Cankr-IletepOypra-Boaro-bBantuiickui
BOIHBIH NyTh, BenoMopcko-bantuickui
KaHaJ, Baoab rodepexbs Bemoro mops mo
ApXaHrejbcka, a TakXXe BHYTPEHHHUE
BOJHBIE IIyTH, KOTOPbIE HOCTYIIHBI TOJBKO C
3TOro Mapupyra

E 60-02

Pexa I'sagankusup n0 CeBHIbH
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HOMEP BOIHOI'O ITYTH
KATEI'OPHUU E

Marncr- | HOpyrue | OrBerBnenus OIIUCAHHUE MAPIIPYTA */
pajibHble | OCHOBHBIE
BOJIHbBIE BOJHBIE
nyTH NyTH
1 2 3 4
E 60-04 Pexa Jlopy 1m0 nopTyrajibCKO-HCITAHCKOH -
rOCYJAPCTBEHHOM T'PaHHIBI
E 60-06 2Kuponpga u 'aponna mo Kacre-an-JJopTt
E 60-08 Pexa Jlyapa mo Hanura
E 60-01 IIpuOpe>KHplit MapLIPYT BIOJb 3aMagHOIro
moGepexsss Coemunennoro Koponescrsa o
JIuBepnynsa, BKiIIoYasi KaHajn MaHuecrep-
Jlusepnynn
E 60-03 IIpubpeXHpIH MaplIPYyT BIOJIL BOCTOYHOTO
nobepexss CoemuHeHHOro KoposneBcraa,
BKJIIOYasi peky Xambep
E 60-10 OT npuOpeXHOro MapIlupyTa X0
XapiuHreHa Ha BaggeHse
€O OT npHOpeXXHOro Mapupyra go JMc-
E 60-12 Hommapx
E 60-05 IIpubpesxXHplil MapIIPYT BIOJE 3aIllafHOTO
no6epexnst Januu u Hopserun
E 60-07 IIpuOpexXHbI MapILIPYT BXOJbL 3alagHOTO
nmob6epexbsa llIBenun, BKIOYas pexy I'éra
E 60-09 IIpuOpesXHpIit MapIIPYT BOOJb BOCTOYHOIO
no6epexns IlIBeruu, BKIIO4as 03epo
Menapen
E 60-14 I tpans3ynn-Ienemionne-Boasract-llenmuu
E 60-11 IIpubpexxHbI MapIpyT B0 PHHISHIUH,
3aTeM 1o CaiiMeHCKOMY KaHaly OO
CaBomnunHa-HucanMu
E 60-11-02 | Ot E 60-11 no Honcy-Hypmec

E 61

Pexka Ilene BHM3 IO TEYEHHIO OT AHKJIaMa
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HOMEP BOOHOT'O ITYTH

KATETOPUU E
Marucr- | JHpyrue | OTBeTBIEHHA OIITUCAHUE MAPIIPYTA */
pajibHBIE | OCHOBHBIE '
BOJHBIE BOJIHBIE
NyTH MyTH
1 .2 3 4
E 70 Ot EBponopra/PorTepiamMa xo ApHeMa
yepe3 Jlek u BeneneH-PenH-310TdheH-
Ducxene-[Teenre-CpenHerepMaHCKUM
Kanan]-Beprecxesene-MunneH-MarneOypr-
Bepmuu-XoxeHcaares-Kocrumu-Beigromns-
DIbpONOHr-BHCINHCKAN 3aJIUB-
Kammuunrpag-peku Ilperons, Henma-
Kypiickuit 3anuB-Knalinega
E 70-01 Xonnanac-diccen or Kpumminena mo Iaympl
E 70-03 3eH-KaHal go AJIMeIo
E 70-02 OTBeTBIIEHHE CpenﬁcrepMchxoro KaHaJjia
mo r. OcHabpiok
E 70-04 OrtBeTBienue CpenHerepMaHCKOro KaHaja
no 'annosepa-JIungeHa
E 70-06 OtBerBieHHe CpegHerepMaHCKOro KaHaja
Io XunpcxanMa
E 70-08 OtseTBiieHHe CpenHerepMaHCKOro KaHana
IO 3ampururrepa
E 70-05 Kanan Xadens
E 70-10 Hmpee
E 70-12 Cynoxonusii kanaa Bepnun-IlInanpgay
E71 TenpTOBKaHaN, COEAUHUTEIBHLIN KaHAT
Bputuep u Bogusii nyTh Opep-lllnpee
E 71-02 Ilorcmamep Xadens
E 71-04 TenrTOBKaHAJI-BOCTOUYHBIN YYacTOK
E 71-06 Bonueblit nyTs JlaMe, BHU3 110 TEUEHHIO OT
Kénurc BycrepxayseHa
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HOMEP BOJJHOI'O IIYTH

KATEI'OPHUH E
Marucr- | Hpyrue | OTBeTBICHHS OIIMCAHUE MAPIIPYTA */
palbHble | OCHOBHBIE A -
BOJHEIE BOJHBIE
IIyTH NIyTH
1 2 3 4
E 80 Tasp-Kondnan no xanany I'asp-
Taukapsunp, Cene u Yaze-[KoMnreHb-
Tyns], mo peke Mo3sexns 1o KobneHua, pexa
Peitn mo Marinna, pexa MaiH 1o
Bam6epra, xanan Main-Jlynai, pexa Jynai
oT KensxeitmMa o CyuHEI
E 80-02 Pexa Cena ot TaHKapBHIsA O YCTbA
E 80-04 Peka Cena ot Kondiana mo Hoxana
E 80-06 Peka Caap mo CaapOpiokeHa
E 80-08 Peka MIpaBa mo Ocueka
E 80-10 [Kanan Oynait-Casa ot Bykosapa mo
Ilamara)
E 80-01 Pexka Tuca mo Cerepa
E 80-01-02 |Peka Bera go Tumuioapsi
E 80-12 Pexa Capa mo Cucaka
E 80-03 Pexa Ont mo CiaTHHBI
E 80-05 Kanan JIynai-byxapect
E 80-14 Kanan Jynan-YepHoe Mope
E 80-14-01 Kanan IToapta An63-HaBsopgapu
E 80-07 Peka Ilpyt mo YureH
E 80-09 Hynai-Kunnuiickoe rUpio
E 80-16 Ilynait-T'eoprueBckoe THPIIO
E 81 Peka Bax ot ee ycTbsa 0o KMIHHBI H
[coemunenne Bax-Onepl
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HOMEP BOIJHOTI'O ITIYTH

KATEI'OPHUU E

Marucr-
paJibHbIE
BOJHEIE
MyTH

Hpyrue
OCHOBHbBIE

BOJIHBIE
MyTH

OTBeTBIEHUSA

OITMCAHHE MAPHIPYTA */

1

2

4

E 90

IIpubpexupiit MapipyT oT ['HOpanrapa K
10Ty BIOJb ImoGepexbst Mcrnanuu, OpaHummy,
Hramuu, I'peuun, Typuun, Boarapuu,
PyMbIHMY ¥ YKpauHBI BIOJIb I0XKHOTO
nob6epexbss KpriMa 1o A3oBa, o peke Jlon
1o Pocropa-Kanau-Bonarorpan-AcrpaxaHs, a
Tak>Xe BHYTPEHHHUE BOIHBIE IYyTH, KOTOPhIE
IIOCTYIIHBI TOJBKO C 9TOr0 MapHIpyTa

E 90-01

IIpuGpeKHBIM MapIpyT B AIPHATHYECKOM
Mope 1o TpHecra

E 90-02

IIpubGpesxHpl MapHIpyT B YepHoM Mope

E 90-03

Peka JInectp ot r. Bearopox-IIaecTpoBcKkum
o Bennep

E 90-05

IIpuGpexupiit MappyT B Kacnuiickom
Mope

E 91

[Kanan Munan-Ilo], peka Ilo or KpeMoHBI
no Boawsra-T'puMmanel, kanan Ilo-Bpounono
H 00BOAHOM KaHan BeHera mo
Mondanpkone- Tpuecr

E 91-02

ITo ot Korka-gu-Kpemons! go Kacane
MoHdeppaTo

E 91-04

Bonueiiz nyts @eppapa ot Peppaps! Ho
Ilopto-T'apubanpau

E 91-06

ITo-I'pannme ot Bonwra-I'puMans go ee
YCThS

E 91-01

Mantys-Bonsra-I'puMaHa 1o BOTHOMY ITyTH
®Puccepo-Taprapo-Kanan-bBbsHKO

E 91-08

ITo-mu-JIesante ot KaHana ITo-BpoHmono mo
AJpHATHYECKOT'O MOpS

E 91-03

[Kaunan Ianys-Beneuus]

*/  Y4acTKH BOIHBIX IyTel KaTeropud E, KOTOpbIe B HACTOsIEEe BpeMs He
CYLLIECTBYIOT, HO KOTOpbI€ BKJIIHOYEHBI B COOTBETCTBYIOLLME IIPOTPAMMBI Pa3BUTHS
HHGPACTPYKTYPhl, NPUBOAATCS B KBaJpaTHHIX cKoOkax [...].
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Ipunoxenue II

ITOPTBHI BHYTPEHHEI'O IINTABAHHWA MEXKITYHAPOIOHOI'O 3HAYEHNA

Hyuepagga MMOPTOB BHYTPCHHEIO NJIABAHHA MEXNYHAPDOIHOI'O 3HAYCHUSA

Homepa Bcex mOpTOB BHYTPEHHErO TLIABAHHUS MEXIYHAPOMHOI0 3HAUEHMSI
(nopthl kaTeropuu E), Bo3pacTarouiye ¢ 3amaga Ha BOCTOK M C ceBepa Ha IOT,
COCTOSAIT U3 HOMEpPA BOJHOIO ITyTH, K KOTOPOMY OHH OTHOCSITCS, 32 KOTOPHIM
cnenyeT neduc U ase LHbPBI, COOTBETCTBYIOLIHE MTOPSIIKOBOMY HOMEpY ITOpTa
KOHKPETHOI0 BOJHOIrO IIyTH, KOTOPOMY IIpenuIecTByeT OykBa "P". YacTHbIe MOpTHI,
MpHHAIJIeXAlIe KOHKPETHBIM HPEIIpUATHAM, 0003Ha4eHbI 3Be300UK0i (*).

Hepeqenb IOPTOB BHYTPEHHEIr'0 NMIaBaHHI MEXNYHADOIHOI'0 3HAYECHUS

01-01
01-02
01-03
01-04
01-05
01-06
01-07
01-08
01-09

1-11
1-12
1-13
1-01-01
1-03-01
2-01
2-02
2-03
2-02-01
2-04-01
2-04-02
3-01
3-02
3-03
03-04
04-01
04-02
04-03
04-04
04-05
05-01
05-02
05-03
05-04
05-05

w
[
(=]

OOOEOOOO
p—t
E S

COQQQ

ja-Aa-Ra-la-Ra-la-la-Ra-ia-RavRe-Re-lavie-ie-liavie-iy-le-lavie-lavis-Revie-iy-Ra-Ra-la-ha-Re-Ra-le-ia-le- Ryl
O (=]

Iionkepk (kaHan [JoHKepk-BananceeHH, 20,5 kM)
IIapnepya (Cam6pa, 38,8 xm)

Hamiop (Mé3, 46,3 kM)

JIsexx (Mé€3, 113,7 km)

Maactpuxt (Maac, 4,5 kM)

Illterin (Maac, 21,9 kM)

Bopu (Maac, 29,7 xm)

Maacopaxt (Maac, 41,8 kM)

Pypmonp (Maac, 74,3 xm)

Occ (Maac, 159,1 xm)

Hopapext (Mepsene, 974,4 xm)

3sennapext (Ayme-Maac, 980,6 kM)
Bnaapgunren (House Bartepser, 1 010,5 xm)
Maacmnios (Heuse Bartepser, 1 018,7 kM)
Osepnenst (kaHan Boxonr-Xepenranc, 14,8 km)
Xeproren6om (3roin-Bumnemcsapr, 4,0 xm)
3ebprorre (CeBepHOe Mope)

Aanprep (xaHan OcreHpe-Bpiorre-I'ent, 22,5 kM)
JInns (Jéns, 42,0 xm)

Octenpne (CeBepHoe MOpe)

Pycenape (xanan Jlenie-Pycemape, 0,5 xm)
H3erem (xanan Jleite-Pycenape, 6,4 kM)
Mypaenk (Xomnaunpc-Ium)

Tepuesen (kanan Tepuesen-I'ent, 32,5 kM)
3emnsar (kanan Tepuesen-I'ent, 19,6 xm)

Tenr (kanan TepreseH-I'eHt, 4,6 kM)
OnuccunreH (Becreplienne)

Besepen (Benenen 3eewuenbae, 22,9 km)
Péucopyx (kanan Ilapnepya-Bproccens, 58,8 km)
I'pum6epren (kaHan Bproccens-Pronens, 12,2 kM)
Bproccens (kanan Bpioccens-Pronens, 62,0 kM)
AsensreM (BoseHensae, 35,7 xm)

Menne (bosen-3eewuensae, 9,9 km)

MepxayT (Anb6epr-kanai, 80,7 kM)

Xam (AnsGepr-KaHai, 73,7 kM)

XaccensT (AnpbepT-KaHam, 51,5 kM)



P 1021
P 10-22
P 10-23
P 10-24
P 10-25
P 10-26
P 10-27
P 10-28
P 10-29
P 10-30
P 10-31
P 10-32
P 10-33
P 10-34
P 10-35
P 10-36
P 10-37
P 10-38
P 10-39
P 10-40

P 10-41
P 10-42
P 10-43

P 10-44
P 10-45
P 10-01-01
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I'enk (Anbbept-xanan, 42,9 xm)

Ansct (Ieupmep, 53,7 xm)

Antseprnen (lensma, 102,9 kM)

Bepren-on-3ym (Coepunenue Illensna-Peitn, 1 031,8 kM)
Porrepmam (HeuBe Maac, 1 002,5 km)
Anwbaccepaam (Hoppn, 981,1 km)

Tun (Baam, 914,6 xm)

Ommepux (Peitn, 852,0 xm)

Besens (Peitn, 814,0 kM)

Penu6epr-OccenGepr* (Peitn, 806,0 km)

Opcoit (Peita, 794,0 xm)

Banscym-Hopaxadeu* (Peiin, 793,0 kM)
Banscym-3ion* (Peita, 791,0 kM)

IlIBenrepu* (Peitn, 790,0 xm)

XoMmbepr, 3axtiaeben* (Peitn, 774,0 kM)
Hyncoypr-Pypopt Xaden (Peitn, 774,0 xm)
Kpedennn (Peitn, 762,0 xm)

Hroccenspopd (Peitn, 743,0 xm)

Hoiic (Peitn, 740,0 xm)

ITiopuens6epr* (Pein, 726,0 kM)

JleBepky3en* (Peiin, 699,0 xm)

Kénpu (Peitn, 688,0 xm)

Beccenunr - 'ogmopd* (Peit, 672,0 xm)

Boun (Peiin, 658,0 xm)

AnpepHax (Peith, 612,0 kM)

Homnsuy (Peitn, 606,0 xm)

Benpopd (Peitn, 599,0 kM)

Ko6nenn (Peita, 596,0 xm)

Bbunren (Peitn, 527,0 xm)

Buc6anen (Peita, 500,0 kM)

I'epucreiiMm (Pefin, 462,0 kM)

Bopmc (Peitn, 444,0 xm)

Manreim (Peiin, 424,0 xm)

Jiropsurcxaden (Peitu, 420,0 kM)

IIneitep (Pern, 400,0 kM)

I'epmepcreiim (Perin, 385,0 xm)

Bépt (Pern, 366,0 kM)

Kapncpys (Pewn, 360,0 xm)

Kens (Pein, 297,0 kM)

Crpacoypr (Peiin, 296,0 kM)

Bpeiizax (Peitn, 226,0 kM)

Konpmap-HEd Bpusax (Pein, 225,8 kM)
Miony3-OrtMmapcereitm (Boabluoit snp3acckuil KaHai, 21,0 kM)
®opt Jlyn llltatmMarTeH (BosblIoi 5ab3aCCKHI KaHal,
322,0 km)

Hns Hamoneon (kanan Pona-Pein, 37,6 xm)
Mioay3 (kaHan Pona-Peitn, 31,0 kM)

Anponopt (Ilanon, Makon, Bunsgpanu-ciop-Con)(Cona,
230,0 kM, 296,0 xm 1 335,0 KM, COOTBETCTBEHHO)
JIuon (Cona, 375,0 xm)

Mapcens-Poc (xanan Mapcens-Pona, 0,0 xm)
Peiin-JIunn-Xaden* (kanan Besens-HdarrensH, 1,0 km)
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P 10-01-02 Mapas Xionsc-AT* (kanan Besens-TJattensn, 38,0 xm)
P 10-01-03 Asryct Bukropus* (kaHan Besems-IlaTTensH, 39,0 xm)
P 10-01-04 Jlionen (kanan darrensH-XamMm, 11,0 kM)

P 10-01-05 Bepkamen* (xanan arrensH-XamMm, 22,0 kM)
P 10-01-06 Xamm (kanan JarrensH-XamMm, 34,0 kM)

P 10-01-07 IlImexaysen* (kanan HarrenvH-Xamm, 47,0 kM)
P 10-03-01 Accen (kanan PeiH-Xeprue, 16,0 xm)

P 10-03-02 Koanu-Hoiiccen* (kanan Penn-Xepue, 17,0)
P 10-03-03 Pyp-Oen* (xanan Penu-Xepue, 22,0)

P 10-03-04 Tencenxupxen (kanan Pein-Xepue, 24,0)

P 10-03-05 Banu-Diikens (kaHan Peiin-Xepue, 32,0)

P 10-05-01 Mionsxeitm (Pyp, 8,0 xm)

P 10-07-01 Xannopon (Hexkap, 110,0 xm)

P 10-07-02 IItyrrapt (Hexxap, 186,0 xm)

P 10-07-03 ITnoxunren (Hekkap, 200,0 kM)

P 10-09-01 Xyuunr (Peitn, 168,4 km)

P 10-09-02 Painxaden-oarnngap-basens (Pein, 159,38-169,95 kM)
P 10-04-01 Cet (xanan Pona-Cer, 96,0 xm)

P 10-06-01 ®oc (3amuB doc, MOPCKOHN YYaCTOK)

P 11-01 Oumonyg (Hopasee kanan, 4,7 xMm)

P 11-02 3aangmran (3aan, 1,4 xm)

P 11-03 AmcrepaaMm (Hopasee kanan, 20,6 kM)
P11-04 Yrpext (AMcrepmaM-Pernn kanan, 35,0 xm)

P 11-01-01 . 3aangam (3aam, 2,0 kM)

P 12-01 Hefimeren (Baau, 884,6 xm)

P 12-02 Apuem (Heneppeita, 885,8 xm)

P 12-03 3BoJne (Ditccen, 980,7 xm)

P 12-02-01 Memnens (Mennenepaumn, 10,5 xm)

P 13-01 - DOmcnaug* (xkaan JoprmyHn-Omc, 151,0 kM)
P 13-02 Mironcrep (xanan JopTMyHa-Imc, 68,0 kM)

P 13-03 HoprMyHn (kaHan HoptMyHI-OMmc, 1,0 kM)

P 14-01 Bpemepxaden (Besep, 66,0-68,0 xm)

P 14-02 Hopnenxam (Besep, 54,0-64,0 kM)

P 14-03 : Bpak (Besep, 41,0 km)

P 14-04 Bpemen (Besep, 4,0-8,0 kM)

P 15-01 Jemuray (Ditccenmep)

P 15-02 JlemMmep (Ilpuncec Mapraput Kanai, 90,5 km)
P 15-03 I'ponunren (Crapkenbopr kaHan, 7,0 kM)

P 15-04 OMmaen (Omc, 41,0 kM)

P 15-05 Jleep (Omc, 14,0 kM)

P 15-06 Ongeu6ypr* (Xyure, 0,0-5,0 xm)

P 15-01-01 JleitBapaen (XapuwukcMa-KaHan, 23,7 xm)

P 20-01 Kykcxasen (Onwba, 724,0 km) 1/

P 20-02 Bprouc6rorrens (Dnnbdexaden, 693,0) 1/

P 20-03 Brotudner* (Onnba, 668,0 xm) 1/

P 20-04 T'am6ypr (Dnnba, 618,0-639,0 xm) 1/

1/ PaccrosHHS [0 IOPTOB Ha peke Dnnbe u3MepsioTcsa: B I'epMaHHH - OT
YEIICKO-HEMELKOM rocyapCcTBeHHOM rpaHuiisl; B Yemickoi Pecnybinuke - oT
cnustHUA peK Diap6bl ¥ BiaTaBrl B MenbHUKe.



P 20-05
P 20-06
P 20-07
P 20-08
P 20-09
P 20-10
P 20-11
P 20-12
P 20-13
. P 20-14
P 20-15
P 20-16
P 20-17
P 20-04-01
P 20-06-01
P 21-01
P 30-01
P 30-02
P 30-03
P 30-04
P 30-05
P 30-01-01
P 40-01
P 40-02
P 40-03
P 40-04
P 40-05
P 40-06
P 40-07
P 40-08
P 40-09
P 40-10
P 40-11
P 40-12
P 40-02-01
P 41-01
P 41-02
P 41-03
P 41-04
P 50-01

P 50-02
P 50-03

P 50-04
P 50-05
P 50-06
P 50-07
P 50-08
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Jlay»uOypr (Dnpba, 568,0 xm) 1/

Taurepmionge (Onnba, 388,0 xm) 1/

Kucsepk Poratu* (Onnba, 354,0 km) 1/
Marpe6ioprep Xaden (Banba, 330,0 u 333,0 km) 1/
Illénebek (Onpba, 315,0 km) 1/

Axen (Onwb6a, 277,0 xm) 1/

Topray (Dnnba, 154,0 xm) 1/

Kucsepk Mrions6epr* (Das6a, 125,0 km) 1/
Pu3za (Oanba, 109,0 xm) 1/

Ipe3nen (Onwvba, 57 u 61 xm) 1/

Heuun (Onnba, 98,2 u 94,2 xm) 1/
Ycru-Han-Jlabem (Oaw6a, 75,3 u 72,5 xm) 1/
Mensuuk (Onp6a, 3,0 kM) 1/

Xanne-Tporta (3aane, 86,0 xm) 1/

Ilpara (Barasa, 46,5 u 55,5 xm) 1/

JIo6ek (Tpase, 2,0-8,0 kM)

Csunoyiicee (Banruiickoe Mope-ycTee pexu Ogpep)
Ilenun (Onep, 741,0 xm)

Koctumu (Opep, 617,0 km)

Bpomnas (Omep, 255,0 km)

Koane (Omep, 96,0 xm)

I'musune (CnuBuuxui xkaHai, 41,0 kM)

I'nausck (BanTuiickoe Mope-ycThe peku Bucnia)
Brigrow (Bucna, 772,3 kM, pexa Bpaa, 2,0 kM)
Bapmasa (Bucna, 520,0 u xanan 3epan, 2,0 kM)
Yepuuros (Juemnp, 1 070,0 km)

Kues (Ouenp, 856,0 km)

Yepxkaccel (Juenp, 653,0 xm)

Kpemenuyr (Iuenp, 541,0 kM)
Huenponsepxxuuck (Juemnp, 429,0 kM)
Huenponerposck (Iuenp, 393,0 xm)
3anopoxse (JIuenp, 308,0 kM)

Hosas Kaxoska (Juenp, 96,0 xm)

Xepcon (Iuenp, 28,0 kM)

Huxkonaes (FOxmuseiit Byr, 95,0 kM)

Knavmena, peuno# nmopt (Kypluckuil 3aJuB)
Hepunra (Kypuickuii 3amB) :
KOpb6apkac (Heman, 126,0 xm)

Kaynac (Heman, 219,0 xm)

Cankr-IleTep6ypr, Mopckor nopt (pexa Hesa,
1397,0 xm) 2/

CankT-ITetepOypr, peunoi mopt (pexa Hesa, 1 385,0 xm) 2/
ITognopoxse (Boaro-BanTuitckuit BOTHBIA MYTh,
1045,0 km) 2/

Yepenosew (Bonro-bBantuiickuit Boguelit myts, 540,0 kM) 2/
Spocnasns (Bonra, 520,0 kM) 2/

- Huxuwuit Hosropox (Boara, 907,0 kM) 2/

Kazaun (Bousra, 1 313 km) 2/
YapsuoBck (Boara, 1 541,0 km) 2/

2/ PaccrosHue or MOCKOBCKOrO IOXXHOI'O IIOPTA.
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Camapa (Bouara, 1 746,0 km) 2/

Caparos (Boara, 2 175,0 xm) 2/

Bonrorpan (Bonra, 2 560,0 xm) 2/

Actpaxans (Bonra, 3 051,0 xm) 2/

MockBa, CeBepHblii opT (KaHan uM. Mocksel, 42,0 kM) 2/
MockBa, 3anmagHbii mopt (KaHan uM. Mocksel, 32,0 kM) 2/
Mocksa, OxHbI mopT (KaHan uM. Mockssi, 0,0 kM) 2/
Teeps (Boura, 279,0 xm) 2/

ITepmp (Kama, 2 269,0 kM) 2/

Illesenunren (CeBepHOE MOpE)

Hen Xenpnep (CeBepHoe Mope)

Bproucororrens (Kuneckuit kanan, 2,0-5,0 xm)
Penpcoypr (Kunbckuii kanan, 62,0 kM)

Kuns (Kunsckuit xasan, 96,0 xm)

®nencoypr

Bucmap

Poctok

Ilrpans3ysp

T'pudbcsanen

IIIBenTorn (banTuiickoe Mope)

Bri6opr (BeI6OprcKuii 3aJKB)

ITerposaBouck (OHexckoe o3epo, 1 009,0 xm) 2/
ApxaHrenbckuii MOpckoi nopT (Ycree CeBepHOH JIBHHBI)
ApxaHrensckuit peyHor mopT (Ycrbe CeBepHoH JIBUHBI)
Ceunbs (I'Bagankusup, 80,0 kM)

Hopy (Hopy, 5,0 xm)

Capnopy (Iopy, 49,0 kM)

Perya-Jlamero (Hopy, 101,0 xm)

Bopmo (?Kuponpa u 'aporna, 359,0 kM)

Haut (JIyapa, 645,0 xm)

Xapnunren (Bamueuse)

Hendzenn (Bagmense)

Mycrona (39,0 xm ot ycress CaliMEHCKOro KaHala)
Kaykac* (52,0 xm ot ycThg CaliMeHCKOro KaHala)
Pamacaapu* (52,0 xm oT ycTest CaiiMEHCKOr0 KaHajia)
I0tceno* (67,0 xM oT ycThss CalfMeHCKOIO KaHaJia)
Byoxkcu* (85,0 kM ot ycThst CaiiMEHCKOTO KaHala)
Bapkayc (mopt Tarmnane, 270,0 kM ot ycThsi CaliMeHCKOro
KaHaJja)

Bapkayc (mopt Koccynanuuemu*, 270,0 KM 0T ycThs
CariMeHCKOro KaHaja)

Bapxkayc (mopt AkonnuemH, 270,0 kM ot ycrbsa CallMEHCKOro
KaHajia)

Kyonuo (352,0 xM ot yctbsi CaliMEHCKOrO KaHauna)
Hyxoc* (311,0 kM oT ycTest CaliMEHCKOTO KaHAana)
Honcy (346,0 kM ot yctest CaliMEHCKOTO KaHala)
Anxnam (Tlene, 95,0 kM)

Barenunren (Henmeppein, 903,2 xm)

Ouxene (TBenrexkanan, 49,8 xm)

Ho66enbopen (CpenmHerepMaHcKui KaHanl, 5,0 kM)
Munpen (Cpenuerepmanckuit kanan, 100,0-104,0 xm)
T'annoBep (CpenHerepmanckuil kaHan, 155,0-159,0 km)



70-06
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0-04-01
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P 80-02
P 80-03
P 80-04
P 80-05
P 80-06
P 80-07
P 80-08
P 80-09
P 80-10
P 80-11
P 80-12
P 80-13
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Mepym* (Cpennerepmanckuii kaHan, 194,0 km)
Bpaynmsenr (Cpennerepmanckuit kaHan, 220,0 km)
BpaynwmBeinr/Tyn* (Cpennerepmanckuy xanan, 223,0 km)
Xanpencne6en (Cpennerepmanckuit Kanan, 301,0 km)
Hurpunn® (Kanan Onsba - Xagens, 330,0 xm)
BpanpeHOypr* (somHeli nyTh YHTep Xadens, 60,0 kM)
Bpanpen6ypr (Bouuslit Yurep Xadens, 57,0 km)
Hemonu Outu* (Bomubii nyts YHTEp Xadens, 40,0 xm)
IInmaupay, ¥OxHas raBaHp (BOOHBIA IIyTh YHTED
Xadens, 2,0 xm)

Onpbnar (BUCHMHCKUH 3a0MB)

Kanmununrpanckuii Mopckor nopt (IIperona, 8,0 kM)
Kanuuuurpaackusi peynoi nmopt (IIperona, 9,0 kxm)
T'ayna (Xommange Ditccen, 1,4 xm)

Xenreno (TBenrekanai, 45,1 kM)

Anmeno (3eiikanan, 17,6 kM)

Ocua6prokx (IlItuxkanan, 13,0)

I'annoBep-Jlunmen (IlTuxkanan, 11,0 kM)
Xunpgecreim (ltuxkanan, 15,0 kM)

3ansururrep (IlTxkanan, 15,0 kM)

Kommnexc mis o6pabotku rpy3os* (pykas IInpee, 0,0 km)
Hounennam (Illmpee, 2,0 xm)

Anekrpocrannus Powntep* (Impee, 3,0 xm)
Onekrpoctannus Mapaorrendypr* (Illnpee, 8,0 xm)
Bectxaden Bepnun (Becrxadenkanan, 3,0 km)
Ocrxaden Bepnun (IlInpee, 21,0 kM)
Tenmoanektpoctannusd Kinunren6epr (Ilnpee, 25,0 kM)
Anexrpocranuus Moadbut* (Bepnmur-IlInangay-
Muddaprckanan, 9,0 xm)

Ilorpy30-pa3rpy30o4Hsli IyHKT Ha TeabToBKaHane*
(TenpToBKaHan, 31,0-34,0 xm)

Ilorpy3o-pasrpy3ounslii nyHKT OOGepluiéHeserine (BOXHBIN ITyTh
Onep-Ilinpee, 28,0-29,0 kM)

OnsenxiorreHmTanT Dko* (Bogueld myTh Onep-Ilnpee,
122,0 xm)

OizenxorrenmTanr (Boguslit myte Opep-llnpee, 124,0 xm)
ITorcmam (ITorcmame Xadens, 3,0 xm)

Hupepnem* (Bomubii nyts Hame, 8,0 kM)

Kénurc BycrepxayseH (Bogusii nyth Hame, 8,0 kM)
l'aBp (xanan I'aBp-Tankapsuib, 20,0 kM)

Pyan (Cena, 242,0 xm)

Kondnan (Cena, 239,0 xm)

®pyap (Mo3sens, 346,5 xm)

Men (Mo3zens, 297,0-294,0 kM)

Monmnanx-Punmmon (Mo3sens, 279,5-277,9 kM)
TuonBuns-Unnanx (Mosens, 271,9-270,1 xm)
Meptept (Mo3zens, 208,0 xm)

Tpup (Mo3ens, 184,0 kM)

Bunren (Peitn, 527,0 kM)

Bucoanen (Peita, 500,0 xM)

Maiinn (Perta, 500,0 kM)

Dnépcxenm* (Maitn, 9,0 kM)
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Payuxenm* (Maits, 14,0 xm)
Xatrepcxenim* (Maiin, 17,0 kM)
Kencrepb6ax* (Maiig, 19,0 km)
®pankoypr* (Maiiu, 22,0-29,0 kM)
®pankdypr (Main, 31,0-37,0 kM)
Oddenbax (Maitn, 40,0 km)

Xanay (MaiH, 56,0-60,0 xm)
I'pockpotuenbypr* (Maiix, 62,0 xm)
IIToxkmranr (ManH, 82,0 kM)
Amadpopendypr (Maiu, 83,0 xm)
Tpudenurrein* (Maita, 173,0 xm)
Kapmmragr* (Mais, 227,0 kM)
Bropu6ypr (Maiiu, 246,0-251,0 kM)
IlIBartadypt (Maitu, 330,0 xm)
Bam6epr (xanan Main-Iynai, 3,0 kM)
Opnanred (kanan Mann-Iynan, 46,0 kM)
Hropu6epr (kanan Mann-Iynait, 72,0 xm)
Perencoypr (Oywnait, 2 370,0-2 378,0 xm)
Herreamopd* (Oynas, 2 281,0-2 284,0 kM)
JIunu (Oynan, 2 128,2-2 130,6 xkm)
JMuan-®éct* (Myuai, 2 127,2 kM)
DHc-DHCcnopd (Aynam, 2 111,8 xm)
Kpemc (ynan, 2 001,5 kM)

Bena ([ynaii, 1 916,8-1 920,2 kM)
Bparucnasa (J{ynait, 1 867,0 xm)
HOeép-T'éuro (ynai, 1 807,0 xm)
Komapno (Hynait, 1 767,1 xm)
IItypoBo (Hywnaii, 1 722,0 kM)
Bymanemr (dynait, 1 640,0 kM)
Casanon6ara (IIyunait, 1 618,7 xm)
Dynaieapom (Iynait, 1 579,0 kM)
HOynadénpnsap (dynamn, 1 563,0 xkm)
Baits (Iynau, 1 480,0 xm)

Bykopap (Iy=aii, 1 333,1 kM)
Benrpan (Oyuain, 1 170,0 xm)
CmenepeBo (Hynait, 1 116,3 xm)
OpwioBa (Oynait, 954,0 xm)
Typny-CeBepun (ynar, 931,0 xm)
IIpaxoBo (Hywnait, 861,0 xm)

Jlom (Ilynam, 743,0 xm)
Typuy-Marypene (Ilyuas, 597,0 kM)
Csuwuros (Hynai, 554,0 xm)

Pyce (dynait, 495,0 xm)

Hxypmxy (Qyua#n, 493,0 km)
Onrennna (Mynait, 430,0 kM)
Kanspammu (Hynawu, 370,5 xm)

Bpsuna (Hyuan, 172,0-168,5 kM)
lanan (Oynan, 157,0-145,4 xm)
xypmxynewrts (Hynait, 133,0 kM) 3/

3/ IlnaHupyeTcsi COOpPYKeHHE.



P 80-63
P 80-64
P 80-04-01

P 80-06-01
P 80-08-01
P 80-01-01
P 80-14-01
P 80-14-02
P 80-14-03
P 80-09-01
P 80-09-02
P 80-09-03
P 90-01
P 90-02
P 90-03
P 90-04
P 90-05
P 90-03-01
P 90-03-02
P 91-01
P 91-02
P 91-03

P 91-04
P 91-05
P 91-06
P 91-07.
P 91-08
P 91-09
P 91-10
P 91-11
P 91-12

P 91-02-01
P 91-02-02
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Penn (Hyuan, 128,0 xm)

Tymua (dynai, 73,5-70,0 xm)

ITapusx, aBTOHOMHBIA IOPT:

Keusunse (Cena, 194,7 xm)

Bonoii-Buné (Cena, 169,7 xm)

9Bpu (CeHa, 137,8 kM)

MensH (Cena, 110,0 xm)

JInme-ITopuBune (Cena, 109,0 xm)

Momntpo (Cena, 67,4 kM)

Hantep (Cena, 39,4 km)

Bpronep-ciop-Ya3 (Yaza, 96,9 xm)
Cenr-Yan-1'OMoH (Ya3a, 119,2 xm)

Jlann (Mapna, 149,8 km)

HOunmuuren (Caap, 59,0 xm)

Ocuexk (IIpasa, 14,0 xm)

Cereq (Tuca, 170,0 xm)

YepuaBona (kanan Iynai-Yeprnoe mope, 00,0 kM)
Menrunus (kanan Hyuai-YepHoe mope, 27,5 km)
KoHcranua (kaHan JyHait-YepHoe mope, 64,0 kM)
Hsmaun (Hynai-Kunuiickoe rupio, 93,0 xm)
Kumns (Oynan-Kunuiickoe rupio, 47,0 km)
Yere-Hynadick (Qynait-Kunuiickoe rupio, 1,0 xm)
Taraupor (TaraHporckuii 3aJIMB)

E#ick (TaraHpOorckuii 3ajiuB)

A3soB (IoH, 3 168,0 xm) 2/

Poctos (Ilon, 3 134,0 xm) 2/

Yere-Honeux (o, 2 997,0 kM) 2/
Benropon-IInecrpoBckuii (ycThe pexu JlHecTp)
Bengeps! (Huectp, 228,0 xM)

Munano-Tepmunane (xkanan Munan-ITo, 0,0 kM) 4/
Jlogu (xaHan Munan - ITo, 20,0 kM ot Munano-Tepmunane) 4/
IMuunurerone (xkanan Munan-Ilo, 40,0 xm ot
Munano-TepMunae)

Kpemona (ITo, 55,0 xm ot Munano-Tepmunaie)
Omummust-Yenrpane (Ilo, 145,0 kM ot Munano-Tepmunaine) 4/
®eppapa (ITo, 200,0 kM oT Munano-TepMuHaie)
Anpus (o6BonHoM KaHan Benera, 265,0 xm ot
Munano-TepMuHaie)

Krvomxa (o6BomHOM KaHan Beneta, 285,0 kM or
Munano-TepMuHaie)

Maprepa (o6Boguoi Kanan Benera, 300,0 kM ot
Munano-TepMunaie)

Horapo (o6BogHoit KaHan Berera, 355,0 km ot
Munaxo-TepMmunaie)

MoHnpanbkoHe (06BogHOM KaHand Benera, 410,0 xM or
Munauo-TepMunaie)

Tpuect (AnpuaTHyecKoe MOpe)

IIesuensa (ITo, 35,0 xm ot Konka-gu-KpeMoHBI)
ITaBus (Twuuno, 98,0 kM ot Konka-gu-KpeMoHEI)

4/

B craguu CTPOHUTEJILCTBA HIIM IMJIAHUPOBAHUA.



P 91-02-03
P 91-04-01
P 91-06-01
P 91-01-01
P 91-01-02
P 91-01-03
P 91-01-04

P 91-01-05
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Kacane Mondepparo (ITo, 183,0 xm or Konka-gu-KpeMonni)
T'apubansau (BogHbIA NyTh Peppapa, 80,0 kM ot Deppaper)
IMopro-Tonne (ITo-I'parpe, 260,0 kM or Munano-Tepmunane)
ManTys (BopHblit yTh Puccepo-Taprapo-Kanan-Busuko,

0,0 km) .

Octunesa (Bogusii nyts Puccepo-Taprapo-Kanan-BesHko,
30,0 xm) 4/

Jlenpsiro (Boxusii nytek Prccepo-Taprapo-Kanan-besiHko,
65,0 xm) 4/ _

Poruro (Bopuemii nyte ®uccepo-Taprapo-Kanan-BesiHKO,
140,0 xm) 4/

Konka-gu-Bonbra-I'puMana (BogubIA nyTh Puccepo-TapTapo-
Kaunan-besauko, 170,0 xm)



a)
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IMpunoxeuue III

TEXHUYECKUE U SKCIINTYATAIIMOHHBIE XAPAKTEPUCTHUKH
BHYTPEHHHUX BOJHBIX ITYTEWM MEXXKITYHAPOOHOI'O 3HAYEHHUSA

Texnuyeckre XapaKTePUCTHKH BOIHBIX NyTed KaTeropuu E

OcHOBHBIE TEXHUYECKHE XapaKTEPHUCTUKH BOIOHBIX NyTeH Kareropuu E B

OCHOBHOM COOTBETCTBYIOT KJIaCCH}HKAILHH €BPOMEHCKHX BOIHBIX ITyTeH,
NMpUBEIEHHOH B Tabnuie 1.

JIJ1s1 OLleHKM pAa3lIMYHBIX BOOHBIX IyTeH KaTeropuu E MCIONB3YIOTCS

nmapameTpsl KiaccoB IV-VII ¢ yyeToM creayrolux NpHHIMIIOB:

i)  KJacc BOJHOTO IYTH OIpENeNseTcs FOPH30HTANBHBIMH rabapuTaMu

CaMOXOJHBIX CYIOB, 0ap3K H TOJIKAEMBIX COCTABOB U B IIEPBYIO O4Yepelb

OCHOBHBIM CTaHHAPTHHIM rabGapHTOM, KaKOBBIM SIBISETCH MX IIIMpHHA
MM TIONIEPEYHBIN raGapHur;

il)  TOJNBKO BOHHBIE NMyTH, COOTBETCTBYIOILHE IO KpalHEH Mepe OCHOBHBIM
napameTrpaMm kiacca [V (MuHnManeHeie rabapuTel cynoB 85 M x 9,5 M),

MOTYT pacCMATPHBAThLCS B Ka4eCTBE BOMHBIX HyTel Kateropuu E.

Orpaunyenus ocagku (Mernee 2,50 M) H MUHUMAJILHOM BBICOTHI MPOXOHa

nox MocTaMu (MeHee 5,25 M) HONMyCKaloTCA B MOPSOKE HCKIIOYEHUS
TOJIbKO B OTHOILUEHHHU CYILECTBYIOLLUX BOOHBIX ITyTEH;

iii) npu MomepHHM3anMM BOOHBIX IyTei Kiacca IV (a Takxe Maibix

PETHOHANBHEIX BOTHBIX MYTEH) PEKOMEHIYETCS COOMIONATh MapaMeTphl

1o Kpa¥Hel Mepe Kiacca Va;
iv)  omHaKoO HOBLIE BOJHBIC IyTH KaTeropuu E JONMKHBEI COOTBETCTBOBATH

nmapaMeTpaM Kak MHHMMYM KJacca Vb. B 3To# cBs3HU cienyer

obecreyuBaTh MIPOXOXKAEHHUE CYNOB C 0CcagKkoi He MeHee 2,80 M;

V)  TpH MOJEPHH3ALMHU CYILECTBYIOMIMX M/HJIM CO3JaHUU HOBBIX BOIHBIX

HYTeﬁ CJIEnyeT BCeria pyKOBOICTBOBATHCA fosiee BBICOKMMH 3HAYEHHUSIMH

raGapuToB CyHOB HJIH COCTaBOB;

vi) g nopbleHUs 3¢ dEKTUBHOCTH KOHTEMHEPHBIX TIEPEBO30K CIEHYET

obecreynBaTh MAKCHMAILHO BO3MOXKHYIO BBICOTY NPOXOJa IMOJ MOCTaMH

B COOTBETCTBHH CO CHOCKOH 4 K Tabmuue 1 5/

vii)  BHYTpeHHHE BOXHBIE IIyTH, Ha KOTOPEIX, KaK OXHOAeTCs, 6yayT

OCYLLECTBIATHCS. HHTEHCUBHbIE KOHTEHHEPHBIE H POJIKEPHEBIE IIEPEBO3KH,

JOJIXHBI COOTBETCTBOBATh KaK MHHHMYM IapaMeTpaMm Kiacca Vb. B
LeJISIX YOOBJIETBOPEHHS NMOTpeGHOCTEM, 0OYCIOBIEHHBIX OYLYLIIHM

5/ OpHako eciH OIS IMOPOXKHUX KOHTeHHepoB npeBbliiaeT 50%, ciemyer
PaccMOTpeTh BOpoc 00 obecreyeHHH BeJHYHHL MHHUMAJIBHOM BBICOTHI IIPOXOAA

TIOJ, MOCTaMH, TIPEBBIIAIONIEH BEIHYMHY, YKa3aHHYIO B CHOCKE 4.



U3MEHEHUEM rabapuTOB KOHTEHHEPOB M HEOOXOMHMOCTBIO
OecCnpensTCTBEHHONM MePEeBO3KM MPUIENIOB, MOXKET OBITH IIPENYCMOTPEHO
TakxKe yBenuueHue Ha 7-10% IIHMPHHBI COOTBETCTBYIOLIUX CYIOB,
cocraBisiomen 11,4 M, OCylIeCTBASIOLIUX TUIABAHKUE 10 BHYTPEHHHUM
BOIHBLIM NMyTAIM Kjacca Va H 60siee BBICOKMX KJIACCOB;

viii)  Ha BOOHBIX MyTSAX C U3MEHSIOLIMMCS YPOBHEM BOJbI 3HAYEHUE
PEKOMEHAyeMOM OCagKH IOJIKHO COOTBETCTBOBAThH OCajKe, KOTOpas
IOCTUraeTCsl MM IpeBbIIIaeTCs B TeueHue B cpegHeM 240 mHedn B romy
(unu 60% mnepuopna HaBuraumu). Tam, rIe 3TO BO3MOXXHO H
SKOHOMHMYECKH ONpPaBIaHO, CJeOyeT 00ECIIeYHTh 3HaYeHHe
PEKOMEHIyeMOi BBICOTHI Ipoxoga momx Moctamu (5,25, 7,00 mmu 9,10 M)
MIPH HaHUBBICLIEM CYIOXOJHOM YPOBHE;

iX)  enuHble mapaMeTPHl KJAcca, OCANKH H BBICOTHI IPOXOJA IOJ MOCTAMH
ciaeayeT o0ecreyuTh JIHO0 Ha BCeM BOIHOM IIYTH, JIHMOO KaK MHUHUMYM
HAa 3HAYUTEIBHBIX {10 NMPOTAXKEHHOCTH YyYacTKaX 3TOro IyTH;

X)  II0 BO3MOXHOCTH CleqyeT 06ecCneYuTh, YTOOb! MapaMeTphl
IpUJIEralOlUX BHYTPEHHUX BOMHBIX IyTel ObUIM MAEHTHYHBIMH WA
AHAJIOTHYHBIMHU;

Xi)  HauOouplume BeIHMYHHBI ocankH (4,50 M) ¥ MHHHMAJILHOM BBICOTBI
npoxona noj Moctamu (9,10 M) cienyeT odOecreyUTh Ha BCEX y4acTKax
CETH, HEIIOCPEACTBEHHO CBS3aHHBIX C IPHOPEXXHBIMH MapIlUPYTaMH;

xii) MHHMManbHas BbICOTa Ipoxona mox Moctamu 7,00 M noJKHA OBITH
obecrieyeHa Ha BOJTHBIX MyTAX, KOTOPbIE COENUHSIOT BaKHbIE MOPCKHE
MIOPTh] C PAHOHAMH, HaXOOSII[UMHCS B IIIyOHHE CTPaHbl, H KOTOPhIE
MOTIyT GBITh YCIEIIHO MCIIOJb30BaHbl IUISI KOHTEHHEPHBIX IIEPEBO30K H
nepeBO30K "peka-mMope";

Xiil) nmpuOpexXHble MapIIPYThl, YIIOMSHYTble B IpUiIoxKeHuHU I Boiie,
MpU3BaHbI 0OECIIEYUTh LIEJIOCTHOCTb CETH €BPOIEHCKUX BHYTPEHHHUX
BOIHBIX MyTed KaTeropuu E M mpegHa3HaueHbI, IO CMBICIY HACTOSILIETO
Cornamenus, OJs IJIaBaHUS CyHOB THIA "peKa-mope", pa3Mepshl
KOTODBIX HOJIXKHbI, KOTJIa 3TO BO3MOXHO M 3KOHOMHYECKHU
neyiecoobpa3Ho, OTBeYaTh TpeOOBaHHUAM K CAMOXOIHBIM CyAaM,
MPUTOMHBIM IS IIaBaHUs MO0 BHYTPEHHHM BOIHBIM IIYTSIM KJIaccoB Va
u VIb.

Cuuraercs, 4TO I oOecIeYeHHS IPUTOTHOCTH BOXHOTO NMyTH IS
KOHTENHEPHBIX IEPEBO30K JOJKHBI COONIONATECS CIeRyIOIe MUHUMAIIbHbIE
yCIIOBHS:

CyJa BHYTPEHHEro IIiaBaHMs IMpuHON 11,4 M ¥ muuHOM npuMepHo 110 M
IOJIXHBI HMETh BO3MOXKHOCTh OCYIIECTBIATL IEPEBO3KY KOHTEHHEPOB B TPH
uiM 6oliee SIpycoB; B IPOTHBHOM Clydyae JONYyCTHMas JJIHMHA TOJKAEMBIX
COCTaBOB JIOJIXKHA COCTaBJATH 185 M, B CBfA3HM C 4YeM OHH MOLYT OCYLIECCTBISTH
NepeBO3KY KOHTEHHEPOB B IIBa spyca.
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CHOCKH K TaGngé 1

t

1/ TlepBoe 3HaueHHe NPHBOIUTCA C YYETOM HBIHEIUIHEH CHTYalLlHH, a

BTOPOE - C y4eTOM OyIyIHUX M3MEHEHHH H, B HEKOTOPHIX CIy4asiX, HbIHEILIHEH
CHTYaLlMH.

2/ C yuyerom 6e30MmacHOro pacCTOsIHHA, cocTapisiomero npuMepHo 0,30 M,
MeXIy BEpXHEH TOYKOM KOHCTPYKUHMH CyJHA HJIH €ro rpy3a H MOCTOM.

3/ ~ C yyeToM mpegrmojiaraeMoro Oy[ylIero pasBUTHS POJIKEPHBLIX NMepeBO30K,
KOHTEHHEPHBIX IIEPEeBO30K H IepeBO30K "peKa-Mope".

4/ JIns nepeBO3KH KOHTEHHEPOB NPHHATHI CIEAYIOLUHE 3HAUYCHUS:

5,25 M - @IS CymOB C 3arpy3Koi KOHTEHHEPOB B 2 spyca;
7,00 M - ms CymoB ¢ 3arpy3Koil KOHTeiHepoB B 3 sipyca;
9,10 M - I CYHOB C 3arpy3Koi KOHTeHHepOB B 4 spyca;

50% KOHTEHHEepOB MOTYT OEITh OPOXHHMH, B NPOTHBHOM ClTydae
CIIEAyeT MPUMEHSATh 6aJJIaCTHPOBKY. ‘

S/ HekoTopsle M3 CyILIECTBYIOIIUX BOGHBIX NMyTEH MOTIYT paccMaTPHBAThLCH
KaK OTHOcsIMecs K Kiuaccy IV 1o MakCHMAalbHO JONYCTHUMOMR JJIHHE CYyIOB H
COCTaBOB, JlaXke eclIH UX MaKCHMaJbHas IMHPHHA cocTasister 11,4 M, a
MaKkCHMaJIbHasl ocanka - 4,00 m.

6/ 3HauyeHHe OCaIKH AJiI KOHKPETHOrO BOAHOTO IIYTH JOJDKHO ONPEREIATHCH
C YYETOM MECTHBIX YCIOBHHM.

7/ Ha HeKkOTOpPBIX y4acTKaX BOZHBIX Iyreit Kiacca VII Moryr Takxke
MCIIOJIL30BaThCA COCTaBhI C OOJIBILIMM YMCIOM 6apXK. B 3TOM cityuae
rOpHM30HTaJIbHbIe rabapUThl MOTYT TIPEBBIIIATh 3HAYEHHA, YKa3aHHble B TaOnuue.
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b) OkcmayaTauMOHHbIE XapaKTEPUCTUKH BOIHBIX NyTew xareropum E -

Jls HamexXHOro o6ecreyeHHsT MEXIYHAPOMHBIX [IEPEBO30K HA BOMHBIX NYTSX
KaTeropuu E stn IIYTH QOJI2KHBI COOTBETCTBOBATH CJIICAYIOIIIMM OCHOBHBIM
BKCIUIYaTalMOHHBIM KPHTEPHSM: :

i)

ii)

iv)

CYIOXOJICTBO HOJIXKHO 00eCIeYHBaThCS B TeYeHHE BCETrO NepHona
HaBHTAalliH, 38 UCKJIIOYEHHEM IePEepPhIBOB, YIIOMHUHAEMBIX HHXKE;

TMPONOJIXXKHUTEIBHOCTh HABUTALIMHM MOXET COCTABJISATL MeHee 365 nHen
TOJIBKO B PaliOHaX C CYPOBBIMH KJIMMATHYECKHMH YCJIOBHSMH, TIE B
3MMHee BpeMs HEBO3MOXKHO JepiKaTh ¢dapBaTep CBOOOIHBIM OTO JbAA H
rae, clegoBaTebHO, HEOOXOOUM 3UMHHUM MepephIiB. B 3THX ciydyasx
cleayeT YCTaHABJIUBATh JNATHI HAYajla ¥ OKOHYAaHHS HaBUTaLHUH.
IIpomoIXXHUTENBHOCTh TIEpePhIBOB HaBUTallMH, O0YCIOBIEHHBIX
€CTECTBEHHBIMH SIBJICHHSIMH, TAKMMH, KaK JENOCTaB, MTaBOJKHA U T.I.,
IOJDKHA CBOXMTHCS K MHHHMYMY C ITOMOIIBIO COOTBETCTBYIOILIUX
TEeXHUYECKHX H OPTaHH3alHOHHBIX MEp;

MPOROJKUTENBHOCTD IIEPEPHIBOB B ITEPHOJ HaBUTaLlMH, HEOGXOTMMBIX
IS PEryJISIPHOTO TEXHHYECKOro OOCIyXHBaHHS IILII030B M APYIroro
THEPOTEXHUYECKOTO 060pyJOBaHHA, JOJXKHA CBOTUTHCS K MUHHMYMY.
Ilonp3oBaTenn BOOHBIX MyTEH, HA KOTOPHIX IJIAHHPYETCS IIPOBENCHHE
paboT MO TEXHUYECKOMY OOCHYXHBAaHMIO, JOJIKHBI HHGOPMUPOBATHCA O
CPOKax M MPOJOJIXKHUTEIBLHOCTH IIPENII0JaraeMoro nepeprisa B
HaBHraudd. B cilyyae HenpeIBHAESHHOIO BBIXOJA M3 CTPOS IIUIIO30B HIIH
JIPYTHX THAPOTEXHMYECKMX OOBHEKTOB HIH B cjiydae Jpyrux dopc-
MaXXOPHBIX 00CTOATENLCTB MPONOJIXKHUTEIBHOCTE IIEPEPBIBOB MOJIXKHA
OBITH B MAaKCHMAJILHOM CTENEHH OrpaHHYEHa 3a CYET IPHHATHS BCEX
HeOOXOMHUMEBIX MEp IO MCIIPABJIEHHUIO CHUTYAIlHH,;

HHKaKHX TepephIBOB B IIEPHOJ, HU3KOM BOABI He momyckaercs. OmHaKO
paspeluaeTcs pasyMHOe OrpaHHYEHME JOIYCTHMBIX 3HAYEHHI OCAIKH Ha
BOIHBIX MYyTSAX C M3MEHSIOLIMMCS YPOBHEM BOoObl. T€M He MecHee B
TeYEeHHE BCEr0 BPEMEHH cielyeT O0ecneunTh MUHHMANBHYIO OCAaIKy B
1,20 M, a pekoMeHayeMasi UIH OObIYHAS OCagKa JOJIXKHA
ofecneYnBaTHCA MM NMpeBbINIaTLCA B TeueHue 240 mHer B roxy. B
pafioHaX, YIIOMSHYTHIX BBIIIE B ITOANYHKTE ii), MUHMMaJIbHasl OcankKa B
1,20 M moikHa obGecreynBaThCS B TeyeHHe B cpenHeM 60% mepuona
HaBHTallkM;

NPOJOJIXKHUTEIBHOCTh pabOThl LILTI030B, Pa3BOTHBIX MOCTOB M JPYIHX
06BeKTOB HHPACTPYKTYPHI MONXKHA OBITh TAKOM, YTOOBI OHA
obecrnedyrBasia B ClIyyae SKOHOMHYECKON 11€J€CO00pa3sHOCTH
KpyriocyToynoe (24 yaca) CymoXoncTBO M0 pabo4yuM AHsIM. B
OTJIEJIbHBIX CIYy4YasiX MOTYT JONYCKAThCS HMCKIIOYEHHS IT0
OPraHH3alMOHHLIM H/MIH TEXHHYEeCKMM NpHuyuHaM. CremyeT Takxke
o0ecIeuYuTh pa3yMHOE CYHOXONHOE BpeMs B Npa3gHHYHbIE H BBIXOZHBIC
IHH.
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¢) TexHuyecKHe M BKCIJIYaTAIMOHHbIE XapaKTEPHCTHKH IOPTOB KaTeropnu E

CeTb BOOHEBIX NyTed KaTeropud E BKIIIOYAET CHCTEMY IIOPTOB BHYTPEHHEro
IJIaBaHMS MEXIYHAPOJHOro 3HayeHHs. KaxXmplil mopT Kateropuu E momxen
COOTBETCTBOBATh CJIEAYIOLIMM TEXHHUYECKHM H SKCIUIYaTAlIHOHHBIM KPHUTEPHSIM:

)

iv)

vi)

vii)

viii)

OH JOJI2XE€H HaXOIHUTHCSI HA BOOTHOM IIYTH KaTEeropuu E;

OH JOJIKEH pacliojilaraTh BO3MOXXHOCTSMH IS 00pabOTKH CYHOB HIIH
TOJIKAEMBIX COCTAaBOB, MCIIOJNIb3yeMBIX HA KOHKPETHOM BOIHOM ITyTH
KaTeropud E B COOTBETCTBHH C €ro KJIACCOM;

OH JIOJI:KeH OBITh CBSI3aH C OCHOBHBIMH aBTOMOOHJIBHBEIMH JOPOTaMH H
XeJIe3HOJOPOXKHBIMY JIMHUAMH (KeJIaTellbHO, YTOOBI OHH
MPUHAJIEXANH K CETH MEXIYHAPOIHBIX aBTOMOOHIIBHBIX HOPOT H
XKeJe3HONOPOXHBIX JIMHUM, YKa3aHHbBIX B EBPOIIEAICKOM COTJIALICHHH O
MeXAyHapoIHbIX aBToMarucrpaiax (CMA), B EBponefickoM
COTJIALLIEHHH O MEXAYHAPOIHBIX MarHCTPANbHBIX KeJIe3HOIOPOKHBIX
muauax (CM2KJI) u B EBponeiicKOM COTJIALIEHUH O BaXXKHEHIINX
JIHHHUAX MCEXKIYHApPpOIHBIX KOM6HHKpOBaHHI>IX IIEpE€BO30K H
coorBeTcTBYIOIIUX 00BekTax (CJIKII));

ero oOIMH rpy30060pOT HOJIKEH NOCTHIraTh, IO KpalHel Mepe,
0,5 MiH. T B rogx;

OH JIOJIKEH pacloyaraTh MOAXONSLIMMH BO3MOXHOCTSIMH JUIS Pa3BUTHSA
MTOPTOBOM TIPOMBIILJICHHOH 30HBI;

OH JOJI>KeH o0ecreynBaTh 0OpabOTKY CTAHIAPTHBIX KOHTEHHEPOB (3a
HCKJIIOYEHHEM IIOPTOB, CIELHAIU3UPYIOLIHXCS Ha 06pabGoTKe MacCOBBIX

TPY30B);

OH JIOJIXKEH pacIiojaraTh BCEM 000pyIOBaHHEM, HEOOXOIUMBIM IS
OCYILIECTBJIEHHS. OGBIYHBIX OIEpanyi B paMKaX MeXIYHapOIHBIX
MEepeBO30K;

B LieNIsAX oOecreyeHUs1 OXpaHbl OKPYXKalolleid cpelbl B IIOpTax
MeXXIYHapOIHOr0 3HaYEeHHUs JOJDKHEI OBITh IIPEeIyCMOTPEHbI IPHEMHBIE
€MKOCTH IS YIaJIeHUs OTXOI0B, 06pa3yloluxcs Ha O0pTy CymoB.
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